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LOK SABHA DEBATES

LOK SABHA

Tuesday, July 20, 1971/ Asadha 29,
1893 (Saka)

The Lok Sabha met at Eleven of the Clock
[MRr. Speaker in the Chair]

ORAL ANSWERS TO QUESTIONS
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*1231. o fawfa fost: @ ¥
W ag qaT FY FGT H 4T 6

(%) = go &l 7 fagR & =1
w faxr § @ § W A g
Sa Feat #¢ foar ;@R

(@) afz &, @ s&+1 @&t F79 F
T2 ¥R & [T FTEATE FI FT
faarc g ?
THE MINISTER OOF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yecs, Sir,

(b) Action has been initiated under the
provisions of *Public Premises (Eviction of
Unauthorised Occupants) Act, 1958" to evict
the encroachers.

it farfer forer oot ooty qe g
@ A AP A Fe feuT @, qg H9 F9
E g A FT THIX 9 819 Wr e
fr Foa Y g€ it & & Y geT
U gFH AT 2 A i M7

SHRI HANUMANTHAIYA: There are
53 encroachments. The area is 34,970 square
feet. The Railway Administration launched
cases against all except four, and the Court
has delivered judgment in 48 cases in our
favour, and now we are asking the CoHector
to execute our decrees of vacation,

2

ot fafer forer: 7 qeT a1 fe wr
TER JHT AT AUAT THA qATHL
&Y ®r ATE 9T M 7
SHRI HANUMANTHAIYA: 1 will take
the suggestion of the hon, Member into con-

sideration when the land becomes com-
pletely vacated.
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SHRI HANUMANTHAIYA: 1 cannot
accept the charge wholly that all these en-
croachments are done at the instance of the
railway employces. It may be one or two
people here and therc may be responsible,
but the encroaching people take the law into
their own hands as you know.

SHRI D. BASUMATRI: Whencver this
matter of illegal occupation has been brought
to the notice of the raliway authorities, it is
said that the land problem is the problem
of the states. So, may I know whether this
question will be taken up by the Railway
Administration and decided by themselves,
without leaving it to the States?



3 Oral Answers

SHRI HANUMANTHAIYA: Yes, the
hon. Member is right. This is not a Matter
for the State Governments. It is our pro=
perty and we file cases, we get the lands
vacated. Only we take the help of the State
authorities.

SHRI DINESH CHANDRA GOSWAMI:
Eacroachment on railways has virtuaHy be-
come a national problem. There are cases
of bone fide and mala fide encroachment.
Thercfore, will the Government make a
comprehensive policy as to the case in which
they will prosccute the encroaching persons
without any mercy?

SHRI HANUMANTHAIYA: I do not
know what the hon. Member means by bone
fide encroachment. Encroachment cannot
be bone fide in the very nature of things.
But I will pursue his other suggestion.

SHRI B. R. SHUKLA: May I know if
any prosgcutions have been launched either
under the Railways Act or under the Indian
Penal Code against persons who have tres-
passed upon railway property?

SHRI HANUMANTHAIYA: Yes, Sir.
Reduetion in Eleetricity rates for Small
Scale Industries

* 1234, SHRI S. M. BANERJEE: Wil
the Minister of IRRIGATION AND PO-
WER be pleased to stalc:

(a) whether there is any proposal to reduce
the electricity rate for the small scale indus-
tries on all-India basis; and

(b) if so, the nature of the scheme chalked
out in this connection ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF IRRIGATION AND POWER
(SHRIB. N. KUREEL): (a) Not at present
Sir.

(b) Does not arise.

SHRI S. M. BANERJEE: May I know
whether he is aware that certain small scale
industries especially situated in the eastern
districts of U. P. are suffering because of
the high rates of clectricity whereas people
like Birlas have been given electricity at a
rate which is less than the production cost?
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Is there any proposal to have uniform rates
of electricity both for men like Birlas and
for the peasants and the small scale
industries ?

THE MINISTER OF 1RRIGATION
AND POWER (DR. K. L. RAO): The
tariffs are different according to the type
of load. An organisation which consumes
a large amount of load and has 100 percent
load factor every day of the year gets a rate
which is much less. For example, the alumi-
nium industry can never bear the same rate
a5 the small scale industry. That is because
the small scale industries consume a smaller
amount of power. Similarly, the domestic
rate is still higher than the rate for small
scale industry, Therefore, each type of load
has got a different rate, and for the small
scale industry it varies in the country from
10 1o 21 paise. U.P., unfortunately, happens
to be one of the States which has got a high
rate for ihe small scale industry. Of course,
it is very desirable that it should be brought
down, but to equate it with a large industry
like the aluminium industry or the fertiliser
industry and to charge them at the same rate
as the small scale industry is not possible.

SHRI S. M. BANERJEE: Apart from
the high rates of electricity, there is a tre-
mendous shertage of electricity in the State
of U.P., and other States also. Even Punjab
is suffering because of this. So, I would like
to know what Positive steps have been
taken by the Centre to help the Government
of U.P., and other States to see that the
shortage is properly met.

DR. K. L. RAO: 1t is true that there
is shortage of clectricity generally all over
the country, and it is very regrettable. So,
we have drawn up a plan for the decade, as
to what should be the power in 1981, so that
there should be no shortage, because any ele-
ctrical power station takes six to cight years
to be commissioned after the sanction of the
project. Therefore, wc have got to look
ahead, and that is what we have done. Qur
piesent installed capacity is about 16.5
million kw., and we have planned to reach
52 million kw. in 1981, and if we can get
that, there will be no shortage in the
country. That is what we are planning for.

MR. SPEAKER: The original question
was about reduction of electricity rates.
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Now it has gone to production and k.w.
and all that. The questions and replies are
going out of control,

" SHR1 JAGANATH RAO: May I know
whether it is a fact that the Central Water
and Power Commission has issued a direc-
tive or recommendation to the State Electri-
city Boards that they should earn a 11 per
cent dividend in these projects, and therefore
they are not able to reduce the power rates
for the small scale industries or the new in-
dustries which are coming up ?

DR. K. L. RAO: Yes, Sir. Electricity
undertakings should earn that as a minimum,
It includes interest charges at six per cent,
depreciation and so on, plus a profit element
of three per cent, making a total of 11 per
cent, That is the rate that is required because
power projects are highly capital-intensive,
and that is also the promise we have made
to the people who give us loans like the
World Bank. Therefore, that is what we aim
at. Not that we are getting 11 per cent
today, but in the course of two years gradu-
ally, 11 par cent must be there. And the only
way in which we can reduce the rate will be
by introducing greater economy measures
and bigger sizes of the power plants. At the
moment, we are having something like 2 to
3 megawatts sizc sets also. We should have
200 to 300 megawats; that is, big-size
machine and big size power houses. That is
being done, and that is our aim in the future
years,

&t OFo Qo qf¥ : &7 AT WAY
wgrea aardd fe oegfafaa dwed w
o faoreft & mE} 12 |9 F TR TR
T Y e Ay’
w1 Fam) fams v F F7 7

‘DR. K.L. RAO: In the case of the alu-
minimum factory at Rihand, the rate is less
than the cost of production now. But that
was an agreement which was entered into
much earlier at a time when Uttar Pradesh
wanted to have the industry in their State.
There were other reasons for that, As I sub-
mitted earlier, the rate for aluminium
industry is much less than the other Kinds
of loads, ’ N

SHRIG. VISWANATHAN: A number
of districts in the country have been declared
industrially backward districts. 1 want to
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know from the Minister whether the Govern-

ment is contemplating to give a concession
to the small-scale industries at least in the
industrially backward districts.

DR. K. L. RAO: At the moment, it is
not under consideration. That is a point
which T would like to discuss; itis a good
point, T will discuss that suggestion with the
concerned State Electricity Boards.

MR. SPEAKER: Shri Singh Deo.—Ab-
sent, I think this questioner is seldom pre-
sent. Nixet question.

Capacity and Demand for Electricity

*1236. SHRI P. NARASIMHA REDDY:
Will the Minister of TRRIGATION AND
POWER be pleased to state:

(a) the estimated gap between installed
capacity and demand for electric power in
the country for the next ten years,

(b) the steps proposed to fill the gap; and

(c) whether steps are proposed to be taken
to step up Central assistance to facilitate
taking up of all feasible power generation
projects and for early completion of projects
under execution by different State Govern-
ments ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KAUREEL): (a) to
(c). A statement is laid on the Table of the
House.

Statement

(a) to (b). In the next ten ycars (1970-71
to 1980-81), the load demand is expected to
grow to 36.5 million kw. To meet this
demand, an installed capacity of 48.5 million
kw. would be required whereas the installed
capacity which would become available from
the present installations and projects under
construction or already sanctioned would be
only 27 million kw. There would, therefore
be a gap of 21.5 million kw. and additional
generating capacity to the extent of 21.5
million kw, is required to be installed over
and above what has alrcady been sanctioned
for implementation.

To bridge the estimated gap of 21.5 million
kw required to be installed during the next
decade, a plan covering the decade has been
formulated wherein the schemes proposed
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for implementation have been identified.
The schemes have also been already demar-
cated as between Hydro, Thermal and
Nuclear.

Considering that an economic growth
faster than what has hitherto been achieved
is being planned, a small additional margin
for catering to any increase in demaned for
power has been provided. The additional
capacity of about 3.5 million kw planed
would, in case the expected additional de-
mands visualised do not materialise, help
meeting the part of the demands arising in
the first year of the next decade,

{c) The question of financial assistance to
the States for executing the plan would have
to be discussed between the Centre and the
co-concerned State Governments after the
States formulate the final project proposals.
In regard to early completion of the pro-
jects under construction, Government is
constantly watching the progress and render-
ing assistance to the States for over-coming
the bottlenecks arising from time to time;
the Chief Ministers of various States and
Heads of Administration of Union Terri-
tories have also been addressed in the matter.

SHRI P. NARASIMHA REDDY: Will
the Minister be pleased to say, in view of
the large gap,—~in fact double—between the
exising and the sanctioned capacity that
needs to be bridged in the coming decade,
whether the Government will consider taking
over the responsibility of executing all identi-
fied generation schemes in the country and,
if not, what steps are proposed to be laken
to ensure the fulfilment of execution?

THE MINISTER OF IRRIGATION AND
POWER (DR.K. L. RAO): Tt is a very
good point that the hon. Member has raiscd.
At the moment as I submitted carlier, our
installed capacity is about 16* million mw.
It is a small quantity. Now, we are going on
to the stage where it should be possible to
bring it to 52 in the next ten years. If you
are going to deal with such a large amount
of generation, in the Interests of economy
and low power rate, it is very important that
we should have one central organisation to
direct the whole power generation, That is
what is done in the rest of the world. That
is what we are trying to do. But the
power sector falls witgin the concurrent list
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and so we have to take the Statcs along
with us. Therefore, we are shortly oppoin-
ting a committee to go Into this question
of having a single authority for genera=
tion; not for distribution and tiansmission;
distribution is done by the respective States,
Our aim is to have the whole generation
under one authority. That is what we are
trying to find out, and we are going to
appoint a committee shortly to go into
this question.

SHRI P. NARASIMHA REDDY: Will
the Government be pleased to say whether
the quantum of nuclear generation which is
the exclusive responsibility of the Centre be
adequately stepped up to make good the
shortfalls and whether any action has
been taken in regard to the establishment
of additional nuclear generation unit
contemplated in the fourth Five Year Plan?

DR, K. L. RAO: At the moment, nu-
clear power is generated in Tarapore, near
Bombay, to the extent of 400 mv. We want
to raise it to 5,000 mw. in the course of the
next decade. Various steps are being ex-
amined and I hope we will be able to do that
as we are planning.

SHRI P. NARASIMHA REDDY: Sir,
my question has not been answered. Whe-
ther an additional nuclear generating station
is contemplated in the fourth Plan and what
action has been taken in regard to that.

DR. K. L. RAO: I would like to mantion
that of the other two nuclear energy station,
one is at Rana Pratap Sagar, with 400 mw;
the other is at Kalpakkam near Madras
with 400 mw; we are hoping that the
unit at Rana Pratap Sagar will come into
production nex year, 1972, and the other
one will follow one year after that.
Kalpakkam, unfortunately, is slipping off,
and it is not expected to come in the
fourth Plan. It will come in the earlier
part of the fifth Plan.

SHRI BISWANARAYAN SHASTRI:
May T know whether the gap between the
installed capacity and the required capacity
is uniform all over th: country and whether
he proposes to instal more capacity in the
next ten years to bridge the gap where it
is more?
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DR.K. L. RAO: The power shortage is
acute in the northerne region in Kashmir,
Punjab, Haryana, and UP and in the south
in Andhra. We are really concerned about the
power sbortage. In the northern region. the
position because more difficult whenever
Bhakra reservoir and Rihand reservoir are
not fillingup. We are hoping that in the next
few years by connecting the various gride,
it will be possible to get more power from
M. P. and other areas and try to make good
the shortage as much as possible. But the
shortage will persist for the next two or
three ycars and only after 1974-75, if we
take up the projects we have planned, it will
be possible perhaps to overcome the
shortage. The shortage is not uniform
throughout the country.

fraati: ot gof ot & -
< far & 5 9u¢ w_w § faoet &Y
AT wA @ R gw gwg A faoehy Y
T § agt aga avaT g—faiw -
FT #1, wfqr suT wew # grfas
qraT F3AF a4 &Y A1 | g o
HET ¥ Ia+ qea-g o #r fig foan
g @ 5/ 91T X 9 9% dH«  f6ar
ST ?

DR. K, L. RAO: It is ture that in U.P.
there th= greatest amount of shortage of
power in the county. We have planned to
take up many projects to make up the
shortage as early as possible. An atomic
power station by itself is not going to make
up the shortage. A number of other projects
including the Tchri dam will have to be taken
up to make up the shortage. So far as th:
atomic power station is concerned, the atomic
energy depariment has been visiting various
sites and Marora is one of the sites under
serious considcration, But thc main diffi-
culty there is about the foundation. It being
a seismic zone, they are worried aboul the
design and whether it would be subject
seismic conditions. I hope it will be possible
for us to finalise in in the next few months,

MR. SPEAKER:
brief.

ot ofto qwo fasy: & weft wEeT
& T v  fF v WA qraw A

Tre reply should be
L]
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et A § aY 1w ATET 3% 9, @W
LA F27 #, aF qrax £ F1 fawin
Wi g fomr o & ? AW AT AE A
§X X qEXqY § 2w A v ey
a1 31 Ffearf A ¥ o qar = few
mrg?

DR. K. L. RAO: Power stations are set
up depending on a number of factors. One
most important factor is load center. Wher-
ever there is load, the power station must be
near that, Theie must te watar and coal, it
is not the question of transport of coal that
is giving us trouble. We have not taken up
a large number of projects earlier and that
is why there is shortage. Now we are taking
up various projects. Whether they are located
near coal pitheads or elsewhere, the number
of years taken for the construction of the
power house remains the sane. Therefore,
it is not so much a question of location of
the power house, but it isa question of
undertaking the work and pursuing if
vigorously.

Closure of units in Kerala due to shortage
of Billets and unteted rails

*1239. SHRI A. K. GOPALAN: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether Government arc aware that
a number of units in Kerala which use billets
and untested rails for the productions of
agricultural implements are closed due to
the non-availability of raw materials; and

(b) the total assessed annual requirements
of billets and untested rails in these units in
Kerala, and the allotment made during the
last two years, year-wise 7

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI GHANSHYAM 0ZA):
(a) Government have no Information of
complete closure of any such unit in Kerala.

(b) According to the State Government
the assessed requirement of raw material is
51,300 tonnes per annum if the units work
to full capacity. Details of allotment to
small scale units are not known since allot-
ments bsuch units are made directly by Joint
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Plant Committee. However, for the period
Qctober 1970 March 1971 an allocation for
:3.75 tonnes of second ‘class rail was made in
‘favour of one unit in Kerala which is the
oaly unit borne on DGTD list for the
‘manufacture of agricultural implements.

SHRI A. K. GOPALAN: The Minister
has admitted in the statement that while the
actual requirement of Kerala is 50,000 tonnes
the supply is less than that. May I know
whether the gap between supply and require-
ment will be narrowed down so that there
will be no closure or lay of ?

SHRI GHANSHYAM OZA: Itis true
that supply is not according to the require-
ment and, as he rightly pointed out, it results,
in lay off in certain units, We are making
every effort to see that all the units get
adequate supplies. But, as the hon, Member
very well knows, steel is in short supply. We
are trying to meet the demand as much as

possible, praticularly of the small-scale
industries.
SHRI A. K. GOPALAN: During last

year in how many factories there was lay
off for want of billets and untested rails ?
Will he take steps to sec that it does not
recur this year also ?

SHRI GHANSHYAM OZA: Up to
QOctober 1970 the billets and second class
rails. werc not distributed through DGTD,
Now that we have taken it over, we are
making every effort to see that the indus-
trial units, particulaily in the organised
sector, do not suff:r. We share the anxiety
of the hon. Member and we are doing the
utmost within our capacity.

SHRI VAYALAR RAVI: The Minister
is saying that he is not aware of the fact
that some of the Units were closed. Is he
rig't aware that a memorandum has been
submitted to the Prime Minister, the Indus-
tries Minister and the Minister of Steel
about the difficulties faced by the industries
for want of this particular category of
steel 7 If is not a fact that these industries
are suffering because of shortage created
.deliberately on account of the pressure from
the steel rolling mills ? What efforts are
being made to sce that the requirements of
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the units, particularly in ‘the small-scale
sector, are met ?

“SHRI GHANSHYAM OZA: We are
trying to see that the requirements of the
Small ‘'scale industries are fully met. But,
as 1 said earlier, we are dealing with it only
from October 1970. We are trying to see
that the requirements of the small-scale
Industries are fully met.

Demand and Production of Cars

+
*1240. SHRIM. SATYANARAYANRAO:?
SHRI H. K. L. BHAGAT:

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state:

(a) the total annual requircment of pas-
senger cars in the country;

(b) the production capacity and the
number of cars manufactured during the last
three years, year-wise; and

(<) the reasons for shortfall in production,
if any?

THE MINISTER OF INDUSTRIAL DE-
VELOPMENT (SHRI MOINUL HAQUE
CHOUDHURY): (a) The Planning Group
for Machinery Industries set up by the
Planning Commission has estimited the
demand for passenger cars at 75,000 Nos.
per annum by 1973-74.

(b) The car manufacturers have given di-
flerent figures of their production capacity
at different times. The actual production
has been 37,308 cars in 1968; 35,265 Cars
in 1969; and 35,829 in 1970.

(c) The slightly lower production during
1969 and 1970 as compared to 1968 is due
to one of the factories having remained
closed for some time during each year due
to economic and labour problems.

SHRI M. SATYANARAYAN RAO: It
appears from the reply that there is a big
gap between demand and supply. While the
demand is 75,000 per annum the supply
is 35,000 or 37,000. In view of this, is
there any proposal to set up a unit in the
public sector for manufacture of cars and,
if so, when wiH be set up ?
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SHRI MOINUL HAQUE CHOUDHRY:
Yes, there is a proposal for setting up a
public sector project for producing cars.

SHRI PILOO MODY: By whom ?

SHRI MOINUL HAQUE CHOU-

DHURY: By the government, Following
this decion we are in negotiation with
certain companies. They have also pro-
duced their prototype which are urder test
and as soon as all these details are
finalised we will certainly go in for
production of cars in public sector,

SHRI M. SATYANARAYAN RAO:
Whether the hon. Minister is aware of the
poor quality of the cars which are being
manufactured in our country. If so, what
steps are you going to take to improve the
quality ?

SHRI MOINUL HAQUE CHOUDHU-
RY: Wearc aware of the poor quality of
the cars produced in the country and we
had repeatedly advised these companies to
improve them. We had also issued directives
to them bul it scems they are almost incorri-
gible.

SHRI DINEN BHATTACHARYYA:
May I know what is the total capacity of
the factories which are now manufacturing
passenger cars and what are the reasons that
the companies are not in a position to fully
utilise the rated capacity for the manufacture
of the cars 7

SHR1 MOINUL HAQUE CHOUDHU-
RY: Sir, the installed capacity of Hindu-
stan Motors is 24,000. As against this in
1970 they produced 23325, The installed
capacity of Premier Automobiles is 12,000,
As against this in 1970 they produced 12054
cars. So far as Standard is concerned their
installed capacity is 3,000 and in 1970 they
produced 1406 cars. With regard to the
first two the Hindustan Motors and Premier
Automobiles they have been moitie ‘or less
utilising their capacity but so far as Standard
is concerned because of labour troubles and
long closure of the company in the last twp
years their production is not upto the mark.

SHR1 B. 5. MURTHY: Arising from
the Minister’s reply that in pite of warnings
and directives they are incorrigible to im-
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prove the standard ‘of the manufacture of
cars, | would like to know what is thé
remedy as crores of rupees are being given
to the manufacturers ?

SHRI MOINUL HAQUE CHOUDHU-
RY: We fixed their prices keeping in mind
the quality of the cars they produce. They
had gone to Supreme Court and the Suprems
Court suggested appointment of a Commis
sion. The Commission gave an: interim
report and that came before the Supreme
Court. Despite our having contrary views
the Supreme Court gave them interim’ price
rise. The matter is still sub fudice béfore
Supreme Court. As soon as the Supreme
Court matter is over—which is expected in
the course of next month-—we will look into
the matter afresh.

SHRI K. LAKKAPPA: The hon. Minis-
ter has not cleared certain policies of this
Government, Our Government consistently
has been at the mercy and the dictates .of
the Birlas for manufacturing cars. They are
defective cars. Passengers have even to carry
an umbrella because it is leaking. I want
to know whether Government will find a
new solution to this malady and not go on
telling that the manufacturers of these cars
are incorrigible. Will Government take
immediate new steps Lo take over car manu-
facturing from the Birlas and sec that quality
cars are manufactured in India to make the
travellers happy ?

SHRI MOINUL HAQUE CHOUDHU-
RY: 1 am not enamoured of taking up
these companics the quality of cars of which
are really bad, whose technical know-how
is old and the quality is poor. In order. to
solve the problem we are thinking of setting
up our own project, with our own money,
instead of taking over these dilapidated pro-
jects with very bad quality. I want to have
a better model produced in this country.

SHRI PILOO MODY: What does he
mean by “with our own money™ 7

SHRI MOINUL HAQUE CHOUDHU-
RY: For this reason we are at the moment
in negotiations with Fiat SPA, Italy, Regio:
Nationale Des Usines Renault, Nissan Motor-
Company and Ford Products Company,
They have produced their prototypes which .



15 Oral Answers

SHRI DINEN BHATTACHARYYA:
Indian or foreigners ?

SHRI MOINUL HAQUE CHOUDHU-
RY: Certainly there will be foreign colla-
boration for the technical know-how of
proven quality cars, These cars are under
test about their performance at the Vehicle
Research and Development Establishment,
Ministry of Defence. As soon as the final
negotiation is over, one of these parties will
set up the Plant.

SHRI G. VISWANATHAN: Just now
the Minister has stated that Government will
set up a factory in the public sector for
producing quality cars. We have been hear-
ing this for a long time, for about more than
a decade. I want to know from the hon.
Minister whether he will give an assurance
to this House whether this factory will be
set up in another years.

SHRI PILOO MODY: We want an assu-
rance whether it will be set up in the next
ten years.

SHRI MOINUL HAQUE CHOUDHU-
RY: Although there was a talk going on
but the decision was really taken by the
Government last year, So, the talk might
have becn there in the air for a decade or
so, the decision was taken last year.

SHRI DINEN BHATTACHARYYA:
After the garibi hatao government came up.

SHRI MOINUL HAQUE CHOUDHU-
RY: After that expeditious steps have been
taken to finalise this matter.

SHRI G, YISWANATHAN: He has not
answered the question. My gquestion was
when the decision will be taken. It should
be within a year. Let him answer whether
it will take a decade, five years or ten years,

SHRI MOINUL HAQUE CHOUDHU-
RY: I cannot give a definite date because
the tests have been undergone and I expect
the report by the end of this month about
the performance of these cars, Thereafter
we will have to make up our mind as to
which veriety we will go in for on the result
of the test. Then, we will have to negotiate
with that company. That negotiation may
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take two months, four months or six months.
Because of the shortage in the country 1
cannot be goaded into accepting a bad pro-
posal. I must look to the interests of the
Treasury,

Railway Lines over the Farakka Barrage

*]24]1, SHRI B. K. DASCHOWDHURY:
Will the Minister of RAILWAYS be pleased
to state:

(a) In view of the Ffact that Farakka
Barrage is going to be opened very soon,
whether his Ministry has any plan to lay
Railway lines over the bridge in order to
run trains over the bridge; and

(by if so, when the work is likely to be
undertaken and what is the expenditure
involved ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) and (b). A
Railway bridge has been provided for on
the Farakka Barrage. This bridge together
with the diversion of track on cither end,
is expected to be opened for traffic by Ist.
January. 1972. The entire Railway scheme
is estimated to cost about Rs. 8 crores,

SHRI B. K. DASCHOWDHURY: 1
would like to know from the hon. Minister
whether they will start the exccution of this
Scheme as per plan as announced here and,
secondly, whether this Ministry has made
any study to what extent this perilous
journey by train from Sealdah to New Bon-
gaigaon will be shortened. Have you made
any study? With the introduction of the
train services from 1st January, 1972, may
1 know to what extent the perilous journey
from Scaldah to New Bongaigaon will be
shortened ?

SHRI HANUMANTHAIYA; 1 would
like to have notice for that,

SHRI B. K. DASCHOWDHURY: The
hon. Minister wants to have notice for that.
1 would just like to submit whether he will
cpnsider over the matter. With the introduc-
tion of train services over the Barrage, as
stated here, 1 would like to know whether
he will try to apply his mind to have one
air-conditioned Express Service from Sealdah
to New Bongaigaon at least thrice a week.
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SHRI HANUMANTHAIYA: That is a
suggestion he has made. 1 will consider it.

SHRI D. BASUMATARI: Just now the
hon. Minister said that the Barrage will be
opened on 1st January, 1972. May 1 know
whether the Assam Mail will be diverted
from the Barrage to New Bongaigaon ?

SHRI HANUMANTHAIYA: That also
I cannot answer now. | want notice for that.

Demand for increase in Prices
of tyres

#1243, SHRI K. C. PANDEY: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to stale:

(a) whether tyre manufacturers have ap-
proached Government for further increase
in the prices of tyres;

(b) if so, the reasons for such a demand;
and

(¢) Government's rcaction thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHR1 MOINUL
HAQUE CHOUDHURY): (a) and (b).
Yes, Sir. The tyre manufacturers have
recently asked for increase in the prices of
tyres owing to increased manufacturing costs
of labour.

(¢) The tyre Industry has been asked to
furnish data giving an analysis of the cost
increasc on various counts will full justifica-
tion therefor.

ot go W Qi€ AT & dwifAw
g # T AT A g & avama & fad
IR @A gU AR T AT FH A
NIWHEIWA Q0 5T 3 fad 7%
T gU T F 3w F o o
T A 9 fgeror s s gEwr
TaH F &7 forarc ww @y ?

SHRI MOINUL HAQUE CHOUDHU-
RY: So far as the question of any control
on tyres is concerned, the State Government
is at liberty to do so. They have got the
powers,

W™ wer qiE: aTe I WY
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ot g€ A £ @A gU AT INHT A
frator fegr s o 2raR e Y
n faeft swafaai § v 97 &1 faeo
FAFMIER AT @ ?

SHRI MOINUL HAQUE CHOUDHU-
RY: Wc arc not at the moment thinking
of taking over these companies. Butin order
1o meet the shortage of tyres, we have allow-
ed expansion of capacities of the existing
ones and also by licensimg ncw ones.

»ft Trorgea sare - fo, anafe,
AR, AT F, A9, IF arfe F zEd
F1 ot Fa Faifa & @ § #fow
FIHT FqIF F W e | 5@ 9T fgem
@ & fordt T aa waew we T  ?

SHRI MOINUL HAQUE CHOUDAU-
RY: As | said carlier, if any State Govern-
ment feels that there is black-marketing,
they can go in for control orders under the
Essential Supplies Act.

SHRI S. M. BANERJEE: 1 would likc to
know from the hon. Minister whether it is
a fact that even today there is a discrimi-
nation in giving permission for expansion to
the foreign tyre manufacturing companies
like Goodyear, Firesione and Dunlop, in
preference to the Indian tyre manufacturing
companies, and, if so, what steps have been
taken by the Government to do away with
this discrimination and, il not, why not
natiopalise the foreign tyre companies 7

SHRI MOINUL HAQUE CHOUDHU-
RY: 1 could'nt follow. Discrimination by
whom ?

SHRI S. M. BANLRIJEE: Discrimina-
tion in giving permissic n for expansion, You
hive given permissicn for expanding the
capacity of the Dunlop. They done it, they
have got the sanction. But what about
Indian tyre manufacturing companies.

SHRI MOINUL HAQUE CHOUDHU-
RY: As far as expansion is concerned,
whoever has asked for, we have given the
permission. There is no question of any
discrimination in this matter. T can assure
the hon. Member that if any Indian com-
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pany has made a complaint to him that
there has been discrimination with that com-
panies and if he kindly passes on that
information to me, 1 will certainly look
into it.

ot Tw W Al ®TOETE-a
CEW & #X ¥ g&R & 58 fo-
27 faar  fr ol o< o @@
T F I H g dR ¥ aeEw &
¥ gy ¥ g AEAT §- IR I
T AT aF-TE FHfEl F qwES F
Ffoar 93 W § 9K S99 I ATH
TSR SATRT SATT g1 4w ?

SHRI MOINUL HAQUE CHOUDHU-
RY: I don’t know whether any representa-
tion has been received but 1 will have to
make an inquiry whether any representation
has been rcceived by the Government. 1
want notice,

oft wfw waor:  qeFT A 77 arfesy
2 v ag 9iIgelt Fa~w ®Y qamgET F¥
I AgF A | FT AT HgIRd S
o & fF oW T F wmfoee d9-
SFT §, fomr forr ool #ft qwe wwo
Tl ¥ a3, I T ¥ ¥ H e
N Fd a7 WY & fegmm ® oo
@ & gar g, sad faw & qu dar
framal #1781 3 & A I faRei ¥
W@ TN &4 o1 arghe fearmar ¢ 7
# gg Y e Arga § o wwTe fadah
F@ Frafrl ax o g @R &
fau s waw Iz o @ arder
HEfae 1 gEAT &7 o A
W W A SR g w9
N TG T w1 AT far oo,
W T aE A G g ¢

SHRI MOINUL HAQUE CHOUDHU-
RY: I will assure the hon, Member that
we had given letters of intent to as many
as nine new tyre companies. Over and
above that, recently, two more companies
have been given letters of intent in order
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to curb the monopoly of existing companies
which have foreign equity capital.

Railway Lines in Nefa Area

*1244. SHRI N. TOMBI SINGH: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government are considering
further extension of railway lines in the
NEFA area;

(b) if so, the main features thereof and
when such extention is likely to take place;

(c) if not, whether Government are aware
that the people of NEFA are suffering from
serious difficulties owing to poor communi-
cation facilities in that area; and

(d) if so, whether Government proposc to
take up survey works in the near future ?

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHIYA): (a) No, Sir.

(b) Does not arise.

(c) It is a matter of opinion.

(d) No, Sir.

SHRI N. TOMBI SINGH: It appears

that NEFA area is not only outlying physi-
cally but it is also outlying from the range
of the attention of the hon. Minister.

My I know from the hon. Minister that
in view of the importancc this arca has
developed in the last few years after Chinesc
aggression and also coming up in the sphere
of political and other developments in the
area, what are the difficulties for the Govern-
ment of India to make a complete and co-
mprehensive survey for laying a railway line
and find out the real difficulties so that the
development of this arca could be taken up
speedily with the help of the railways in
view of the existence of a number of pilgrim
places like Parshuram Kund and a number of
other important places in the valley, not in
the hill areas?

SHRI HANUMANTHIYA: This arca
has not been neglected. Between 1961 and
1966 we have constructed 324 km. of rail-
ways of strategic importance at the cost of
Rs. 8 crores. Even this investment has not
given us sufficient return. Therefore, the
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hon. Member has to see how far the traffic—
the goods traffic as well as the passenger
traffic—necessitates a new line construction.

SHRI N. TOMBI SINGH: May I know
from the hon. Minister that in answer to
to question No. (c) which is whether the
people of NEFA are suffering from serious
difficulties from the lack of communication
facilities, the hon. Minister has replied that
it is a matter of opinion, May I know whe-
ther it is the opinion of the Government of
India that people are not sufferent for want
of communication facilities in that area?

MR. SPEAKER: He did not want to
answer; that is why he said, it is a matter
of opinion.

SHRI N. TOMBI SINGH: 1 would like
to know the opinion of the Minister himself,
Is it his opinion that the people are not
suffering for want of communication ?

MR. SPEAKER: What is your opinion?

SHRI HANUMANTHAIYA: Hon.
Members from that area have invited me
to visit that area and other places. After
seeing them, I will form an opinion.

SHRI PRIYA RANJAN DAS MUNSI:
In view of the fact that there is security
importance in the North-East frontier agency
and in view of the several representations
were made to the Railway Minister for ex-
tension of the Railway line, and in view of
the situation of Bangla Desh and the tension
in the NEFA border, will the Minister
kindly take special steps to extend the Rail-
way line ? The NEF railway has always
been receiving step-motherly treatment from
the Government, They don’t get the faci-
lities. Whenever they want something,
Government says, ‘under consideration’
‘under consideration’ etc.

MR. SPEAKER: Pleasc ask concise and
precise question. The more | want to stop
you, the more hcated you become. Tt takes
lot of time. The result is, we are doing
less number of questions now. .

SHRI HANUMANTHAIYA: [ assure
the hon, Member that the Government is
not affording and cannot afford to give step-
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motherly treatment to that area. If he means
strategic consideration, you will see, Sir, the
proposal has to come from the Defence
Ministry. And, therefore, if and when the
Defence Ministry asks us to consider,
certainly, we will consider that.

wraT & agdm & fegre § Jwe Ged
Wt eaTen

* 1245, St TAEATT AT ;W7
wretfre feere @ ag a9 & @
w41 fF:

(%) war fagre von g s fomr
& e & wgaw ¥ fage § IRT owd
TR AW FT OF GIAT JATC A

(=) afz gf, at wgary & 99 wr

(7) = & Ty § @R { AU
T R, AR

(w) afz &, &Y 9% S 59 T
wqTfya T & Swief ?

waife faem wraeg § SoReR
(st fedrae wem): (%) §wT TN
& ITHA A ST FA F A argEw
s 3g oF amae 97 fage o Ffy
ar fmm § ST geam g 1 s T
¥ qorar v & 5 fem S e s
;ﬂ%ﬁiﬁﬂaﬁwﬁmﬂ w1
[

(@) s (7). fagre @ Ffw
sra fom & agam A Al ok IgEst
1 oA wega TEY AT @

(%) w7 @ Y v

off THEATT WA FWT A AN
f fredr ol & fagre & 3R &1 AW
Tga T ¢ i vEd squE A gE WY
qorrt &w g @ &; afx g, @ w@ e
QT &A@ ¥ fag qoe | sEeqr
O 7 farae et § 7
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st fedrar ooy oz a9 g &
fagr ¥ a0 &1 Wi a@ g—R AW
¥ gay fewil @ W@y § 1 TEAAU @
AT ¥ FEew Am @ § S g R
Syrr amy AR W Fwefaat 8, S
gRar ag A A g s R E)

st TREaT wreEt o w7 faT @
UW-EREIT FIORAT F HTY qHL AT
FYE TATITT UF AT 2T FTC@TAT A
¥ ar # gam &, afg g, @y guwr &R
w1 g ? A Ageg 7 qaman @ 5 oo
TR FNiaW ¥ §9 1 30 ¥ W
A= 97 W § | § g A=A |rEan
iFImama A E

sit fegvae wa:  fage wow 3w
T fom ¥ gE aE Y s o
AT AT, TAH TAA AN F AR A T
w9 ¥ Foorw fvar 9T 1| @ q F waEw
3 IaT FAT GEATIAT BT Fha 4T 4av |
. w7 75 fagre ww Ffw g@m
frrm & a7w & gw @1 w1 gE e
®9 ¥ AT AGY g §, 9 OF gH AL
T # IO T Fg &6 § | fagre
ofe 39 fomm & 7z 7@ Famr & e
aTA & Aarg few omat 9w, fEw smEre
9%, TH AT FT TATTAT qFAT g1 qaT,
WE grEY H gaEl &g ara=ra yHt
garer 7@ gf & iAo gEd weew
art faame 3 #1 ot wew 7@ 3ar

st Tiere were feg e faere w2z
T Sefegae FTEREA & awran o @t
foeft ot & 3T aA ¥ fam fagre #
Trere @ a7 oo Al A g A Frd
O qrdf 3T AT AR A1 I .
fre s & foao fae & 7

sit fedrae sam: fage T @
At TN IR
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fan s wwT & srAew o few oG
FLETL 39 9T fa=me w30 |

ot fawifa fasy: & S s
fagre fergeama H ga ¥ qmr ofw wew
wzg. .. (smaaw) . . 9 miwmae ¥
IFET F ATAr ¥ A IT T AT AT W
T8 ¥ oY ¥ Sgvar 34 q¥A § A &
ST wTEm s fage waede A
fr@ @ | ¥y g fage & w0
F¥ET F1 FTCATT WTEAT dwEX ¥ oav
gfeers T ® o A qra A @y ?
wife 7gt 3T A min @ afge @
I E

ot fegrae s ofteq, ¥ ot
qavar fF s #E et fagre #F v
FT FTCETT AT Sgar § AR ag
HraEA o7 2T § Y 9w 9% fawir w47

SHRI CHAPAL BHATTACHARYYIA:
Will the hon. Minister please state whether
by manufacture of tractors he means only
four-wheeled tractors or also  hand-tillers
and power-tillers ? Secondly, which are the
partics and which are the countrics such as
Japan cte. with which negotiations are being
carried on 7

SHRI SIDDHESHWAR PRASAD: The
main guestion relates only to tractors and
does not relate to power-tillers. If there is
any application for power-tillers that will
also bec taken into consideration,

Income from Dining Cars on
Eastern Railway

*1246, SHRI R, P, DAS: Will the Mini-
ster of RAILWAYS be pleased to state:

(a) the total income from the Dining Cars
on the Eastern Railway during 1970-71;

(b) whether the Dining Cars arc running
at a loss on this Railway;

a(c) if so, the total loss incurred during
the year 1970-71; and

(d) if the reply to part (b) above be in
negative, the total amount of profit during
the year 1970-71 7
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THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): (a) Rs.
15,968,067,

(b) No.

(¢) Does not arise.

(d) Rs. 41,642 approximately.

SHRI R. P, DAS: s it not true that the
railways are running the dining car service
at the cost of the employees of the catering
service and the substandard food served to
the passengers ? In view of the above fact.
may I request the hon. Minister to give in
detail the service conditions of the employees
in the catering service on the Eastern Rail-
way and the Indian Railways in general, with
special reference to their salary scales and
other allowances or commissions, il any?

SHRI HANUMANTHAIYA: Thisis a
new question which does not arise out of
the main question. So, the hon. Member
may kindly give separate notice of it.

SHRI R. P. DAS: May 1 know from
the hon. Minister whether the employees in
the catering services can be taken in as
regular permancnt employces of the rail-
ways ?

MR. SPEAKER: The main question was
only regarding the income from dining cars,
whether the dining cars are running at a
loss, and if so, the total loss and so on. How
does that question arise out of the main
question 7

SHRI S. M. BANERJEE: Has it been
brought t> th: hon. Minister's notice that
in th: railway catzring service in parliament
Housz for MPs, the quality of food is
better .

MR. SPEAKER: Is there a dining car
in Parliament House?

SHRI S. M. BANERJEE:
to that.

MR, SPEAKER: No, no.

SHRIS. M. BANERJEE: My point is tht
the food served in dining cars on the rail-
ways is very inferior to that served to us
here in Parliament House. People ask us
why this discrimination. I want to ask

I am coming
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whether he will try to improve the quality of
the food out.ide also.

MR, SPEAKER: Do not connxct such
questions. 1 do not want to score a point
with him, But, th* dining Car on the
railways has nothing to do with the dining
Hall in Parliament House.

SHRI S. M. BANERJEE:
is very pertinent .

My question

MR. SPEAKER: 1 will keep on listening
and saying it is not relevant.

SHRI S. M, BANERJEE: If the Minister
says it is not in the public interest to disclose
the information, I can understand.

MR. SPEAKER: Do not be very obsti-
nate on this. Shri Ssmar Guha is rising.
Should I spend the rest of thz time on his
question or proceed with the next ? We are
short with five or six yuestions today. I will
be more strict tomorrow.

SHR1 SAMAR GUHA: In vicw of the
many complaints about the quality of food
served on dining cars except the Rajdhani
Express, will food be served on these cars
on the basis of no profit no loss ?

SHRT PILLO MODY: Why? It is a
commercial proposition.

SHRI HANUMANTHAIYA: Even now
it is morc or less no profit no loss. For an
income and expenditure of Rs. 16 lakhs, the
profit of Rs. 41,000 is marginal. If this has
to be made a gift of to the passengers, I
have no objection.

Linking of Satpura Power Plant with
Northern Grid

#1247, SHRI N, K. SANGHI: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(2) whether nearly two years ago, a de-
cision was taken to link the Satpura Power
Plant with the Northern grid; and

(b) if so, the progress made in this regard

and what further time it is likely to take to
complete the link ?
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THE DEPUTY MINISTER IN THE MI-
NISTRY OF IRRIGATION AND PO-
WER (SHRI B. N. KUREEL): (a)and (b)
Satpura Thermal Power Station was alrcady
linked with Rajasthan through Burwaha,
Ujjain and Gandhisagar as early as 1967.
To enable Rajasthan to draw their full share
of power from Satpura, a second circit was
strung in the then existing 132 KV-transmis-
sion line from Burwaha to Ujjain. The line
was completed in February, 1970,

SHRI N, K. SANGHI: Iam very happy
to know that a second linc was joined in
Feb. 1970. May I know wheather this line
would be capable of taking the required load
to Rajasthan from Satpura Thermal Station
in case of power shortage?

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): The
present arrangements will take care of
the sharc of Rajashthan. But the other
question has arisen this way; sometimes,
Rajasthan takes more power from
Madhya Pradesh than what is its share.
In a case like that. there is some difficulty.
We are making temporary measures for
providing some capacitors and condensers
to improve voltage conditions. But apart
from this, we are thinking of putting up
another line from ltarsi via Bhopal to Rana
Pratap Sagar, and when that is constructed
it is 220 KV line—it is possible to take the
large block of power between Satpura station
and Rajasthan.

SHRI N. K. SANGHI: May I know by
what date you are cxpecting to complete
that scheme?

DR. K. L. RAO: T think it will cost Rs.
4} crores and we are trying to complete that
as expeditiously as possible. In regard 10
Rana Pratap Sagar, it has got an atomic
power plant, and we want to make use of
it for utilisation in Northen region. For this
we required transmission lines like the one
being discussed. I cxpect we will be able to
construct Itarsi-Bhopal-Rana Pratap Sagar
line in the next two to three years,

Ceiling of Production in Industries and
Factorles

*1248. SHRI VIKRAM CHAND MAHA-
JAN: Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state:
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(a) in how many industrizs and factories
the production has been sealed i.e. they are
not allowed to manufacture more than what
is allowed to them under the orders Govern-
ment or under their licences; and

(b) the names of those industries or fact-
ories and the reasons for calling their pro-
duction capacity ?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b), Industrial undertakings regi-
stered or licensed under the Industries
(Development & Regulation) Act, 1951 are
uniformly reguired to apply for an industrial
licence in accordance with the provisions of
Sub-section (1) (d) of Section 13 of the Act,
if they wish to effect any substantial expan-
sion of their capacity, beyond what has been
registered or licensed to them. In the revised
industrial licensing policy announced in the
year 1970, Government has liberalised this
procedure. Now, units with a total invest-
ment of less than Rs. 1 crore are, subject to
certain conditions, exempted from the provi-
sions of licencing. Undertakings which have
fixed assets of less then Rs. 5 crores can
cxpand upto a total of Rs. 1 crore worth of
assets subject to certain conditions. All
industrial units seeking to set up production
units over and above what is permissible
under the aforementioned provisions have
to obtain an industrial licence, in accordance
the prescribed law and procedure.

SHRI VIKRAM CHAND MAHAJAN:
It is known that there is unemployment in
the country, and we are facing a very sore

problem. Sccondly, there is  under-
production. Those aspeclts are there.
What the Ministry does is, though the

machinery is there, it says that we will
not permit you to produce more
than 25 per cent of the capacity. Do
you not want that the cost of production
should go down? If you permit them to
produce more with the same machinery,
obviously the cost of production will go
down. So, my question is, why do you
impose such restrictions. Are you willing
to revise this policy ?

SHRI SIDDHESHWAR PRASAD: This
is a very good suggestion. While considering

all such cases, we will keep this point in
view.
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Issue of Licence for Manufacture of
Passenger Car by M/s. Agarwala

*]1232. SHRI S. M. KRISHNA:
SARI RAMSHEKHAR PRASAD
SINGH:

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state;

(a) whether Government have permitted
M/s. Agarwala to sct up a plant for manu-
facture of a passenger car;

(b) whether no licence is necessary for
the project;

{¢) ifso, the reasons for issuing a licence}
and;

(d) the estimated production capacity of
the plant ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT(SHRIMOINUL HAQUE
CHAUDHURY): (a) A letter of intent
for the grant of a registration certificate has
been granted by the Directorate General of
Technical Development to Shri P, C. Agar-
wala, Hissar, for the establishment of a new
unit at Faribabad for the manufacture of
passenger cars,

(b) and (¢). No licence is necessary in
this case and none has been issued.

(d)y 1.000 cars pcr annum.

Installation of Hydro-Electric Power Station
at Konar Dam of D. V. C. in Bihar

*1233, DR. RANEN SEN: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether a new Hydro-Electric power
station is proposed to be installed at Konar
Dam of Damodar Valley Corporation in
Bihar; and

(b) if so, when the work is likely to be
undertaken and the expenditure involved
thereon?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): (a) and (b),
The Konar Dam of the Damodar Valley
Corporation offers scope for installation of a
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pumped storage power plant, Pumped sto-
rage development is a recent technology
which has been adopted in advanced coun-
tries to enable utilisation of surplus off-peak
thermal energy to pump waters from a
lower reservoir to an upper reservoir thereby
cnabling generation of peaking power at a
comparatively low cost. For determining the
feasibility of Konar Dam Pumped Storage
Hydro-electric Project, further investigations
are in progress. Depending on the outcome
of the investigations, it is proposed to take
up the project for implementation during
the Fifth Plan.

Test and Demonstration of Prototype sent
by Foreign Car Manufacturing Company

*]235. SHRI R. R. SINGH DEO: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether prototypes of certain foreign
car manufacturing companies have arrived
in India for test and demonstration for the
purpose of finalisation of small car project;

(b) whether the prototypes are being
tested by the Indian Engineers and if so, the
names of places where they are being tested s
and

(¢) whether any schedule has  been for-
mulated by which date the small car project
would be finalised after testing of thesc
prototypes 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT(SHRI MOINUL HAQUE
CHOUDHURY): (a) Yes, Sir.

(b) Yes, Sir. The prototypes were subjected
to controlled tests of performance at the
Vechical Research and Development Esta-
blishment of the Ministery of Decfence at
Ahmednagar. They have also been run in
differcat parts of the country under different
road and climatic conditions. The engineers
of the National Industrial Development
Corporation have been closely associated
with these tests.

(c) At present, detailed negotiations are
in progress with the four foreign firms who
have submitted offer of collaboration, with
a view to selecting a suitable model and the
foreign collaborator. While the project is
being pursued vigorously to secure its early
implementation, it is difficult to indicate
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precisely at this stage, the date by which it
would be finalised.

Allocation of Aluminiam to Traco Cable
Ltd., Tripunithara, Kerala

#1237, SHRI M. K. KRISHNAN: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether the Traco Cable Lid., Tri-
punithura (Kerala) has requested the Dire-
ctorate-General, Technical Development to
allocate the entire requirement of Aluminium
in the form of 3/8* rods, in Indian Alu-
minium Company Limited, Alwaye: and

(b) if so, the action taken thereon ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRIMOINUL HAQUE
CHOUDHURY): (a) Yes, Sir.

(b) It has not been found equitable to
accede to such a request,

Fall in Production of Tractors by M/s.
Hindustan Tractors Ltd. Baroda

*1238. SHRI DEVINDER SINGH
GARCHA: Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state:

(a) whether there is fall in recent months
in the production of tractors by M/s Hindus-
tan Tractors Ltd., Baroda,

(b) if so, the reasons therefor;

(c) whether Government have set up an
Enquiry Committce Lo go into the causes of
fall in production;

(d) if so, the names of the members of
this Committee, and

(e} the time by which the committee is
expected to submit its report to Government 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINULHAQUE
CHOUDHURY): (a) Yes, Sir.

(b) to (d). In order to ascertain the reasons
for the fall in production and also to make
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a full and complete investigation into the cir-
cumstances ef the case, Government have
set up a body consisting of the following
persons—

(1) Shri M. Sivagnanam,
Industries Commis-
sioner, Government
of Gujrat.

Chairman

(2) Shri A. 5. Bhandari,
F.A &C A .0, Ce-
ment Corporation of
India, New Delhi.

Member

(3) Shri P. Appa Rao,
Joint General Manager,
HMT Ltd. Hyderabad

Member

(4) Shri 1. S. Nangia.
Manager Industrial
Finance Corporation
of India.

Member

(5) Shri K. S. Prabhakar,
Development  Officer,
DGTD, Udyog Bhawn
New Delhi.

Member

(e) The Committee is expected to submit
its report by 23-8-71.

Request of West Bengal Government
for more Wagoms,

#1242, SHRI BISHWANATH JHUN-
JHUNWALA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the West Bengal Government
have requested the Centre for increas-
ed and immediate allotment of more
wagons to West Bengal to mect the
shortage which is affecting the trade
and industry in the State severely;

(b) whether his Ministry has pointed out
to the State Government that more
wagons could be allotted if the law
and order situation improved in the
State, vide news item in the ‘*States-
man" dated the 24th June, 1971; and

(¢) if so, the veracity of this news
report?
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHIYA): (a)to(c). A state-
ment is laid on the Table of the Sabha.

Statement

The Government of West Bengal wrote to
the Railway Minister in April and May 1971
abouwt transport difficulties in the State. They
asked for more movement of coal and other
commodities like, jute, cotton, soda ash, etc.

2. In their reply, the Ministry of Rail-
ways have clearified that in spite of having
adequate wagons and the Ministry of Rail-
ways' great concern to lift more traffis, the
present shortage in the availability of empty
wagons for lifting traffic from and to the
State of West Bengal is duc to various
factors beyond the control of the Railways,
Train services in the Eastern sector or the
country are frequently dislocated on acco-
unt of various anti-social activitics, like
extensive theft of overhcad traction wires,
telecommunication cables and track and
wagon fittings, intimidation and assault on
railway staff, ctc. These matters have been
brought to the notice of the Government
of West Bengal at various levels for firm ac-
tion against the lawless clements. It was
also clarified that in spitc of these
constraints, Railways have made utmost
cfforts to keep up coal loading from Bengal
and Bihar fields and have transporied heavy
quantities of foodgrains and other cssential
commodities to West Bengal.

1. The news item in the Statesman of
24-6-71 might have bcen bascd on these
representations from the Government of
Woest Bengal and the Ministry of Railways’
replies thercto.

4. Maintepance of law and order is a
State Subject. Apart from bringing home
to the Government of West Bengal , the
urgent necessity for controlling the various
anti-social activities, throughc orrespondence
and personal contacts, Railways are doing
all that is possible within their own resources
to check these activities.
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Profts earned by Contractors from the
Electrification of Rourkela-Bilaspur
Section

*]249, SHR] C. JANARDHANAN: Will™
the Minister of RAILWAYS be plcascd to
state:

(2) whether there was an aHegation that -
the contractors made a profit of Rs. 2.5
crores during the electrification of Rourkela-
Bilaspur section; and

(b) whether the contract was given to
private perties after winding up the Railway
Electrification Organisation in the name of
reorganising it ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) There was an
allegation on the Floor of the Lok Sabha
that huge profits were made by the contra-
ctors during the Electrification of Rourkela-
Bilaspur Section.

(b) No, Sir.

Proposal from Punjab Government for
Generation of Additional Energy

2

*1250. SHRI PRABODH CHANDRA:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the Punjab Government have
submitted any schemes for the additional
generation of energy to cope with the grow-
ing demand;

(b) whether the Central Government have
considered these schemes; and

(c) if so, the decision taken?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): (a) to (c): Yes,
Sir. A detailed statement giving the requisite
information is laid on the Table of 1he
House.
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Stratement

The details of schemes received from Punjab Government for additional generation of

energy are given below:

Proposed Date on
installed Estimated which
Sl. Name of Scheme capacity cost Project REMARKS
No. (MW) (Rs. crores) Report
received
1. Guru Nanak Thermal 2x110 41.38  April, 1971 Under examination.
Extension, Bhatinda
2. Thermal Power 5% 200 161,40  May, 1971 —do—
Station at Rupar
3. Anandpur Sahib 427 3243 July, 1970 —do—
Hydel Scheme
4. Shanan Power House 2x25 4.73  March, 1970  Rcport has been examin-
Extension ¢d and the project found
technically feasible. How-
ever, since the project
is located in Himachal
Pradesh the question of
its clearance is under
correspondence with that
State Govt.
§. Mukerian Hydel 4x14 11.95 March, 1968 Further  clarifications
Scheme sought from Project
authoritics in June 1970,
Their reply is awaited.
6. Thein Dam Project. 6X70
7. Upper Bari Doab Ixls !‘ 90.87  May, 1969 A Project report sent
Canal Stage-1I J carlier in 1964 was revis-

ed by the State and re-

submitted.

Comments on this
were sent to Planning
Commission in June
1970.

Thein Dam involves

other States and requires
discussion with them,

Export of Rallway Technical Know-How
to African Countries

#1251, SHRI R. 8. PANDEY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is good scope forex-
port of Railway technical know-how in

African countries and a number of countries
have sought India’s assistance/collaboration
for-expansion of Railways there;

(b) if so, the names of such countries;

(c) whether India is in a position to offer
the required assistance/collaboration to those
countries; and
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(d) il so, the names of countrics with
which negotiations are going on at present
in this regard ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes, Sir.

(b) Central African Republic, Dahomey
and Niger.

(c) The matter is under consideration of
the Government.

(d) Nil

Loss of Cardamom in Transit from
Bodinayakanur in Tamil Nadu
to North

*1252, SHRI M. S. SIVASAMY: Will
the Minister of RAILWAYS be pleased to

state:

() whether there is heavy loss in  transit
of cardamom booked by goods train from
Bodinayakanur in Tamil Nadu to North du-
ring the last cight months;

(b) the extent of missing wagons and the
value of goods lost; and

(¢) the steps taken to trace the missing
wagons 7

THE MINISTER OF RAILWAYS (SHRI)
HANUMANTHAIYA): (a) There is no
heavy loss, but some loss.

(b) The traffic does not move in full wa-
ton loads, Occasional shortages have, however,
been noticed in small consignments of Carda-
mom booked as parcels from Bodinayaka-
nur to North. The value of loss is estimated
at Rs. 45,000/- onthe basis of claims received
in the last eight months.

(c) Does not arise.

Proposed Retrenchment of Substitute
Workers on North Eastern Railway

*1253. SHRIBHOGENDRA JHA: Will
the Minister of RAILWAYS be pleased to
slate:

(a) whether abqut 7,000 substitute
workers on the North Eastern Railway are
Proposed to be retrenched, if so, the reasons
therefore and the scheme for saving them
from unemployment;
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(b) whether about 7,000 employees on
the North Eastern Railway working for
more than 7 years have not yet been accepted
as permanent hands; and

(c) if so, causes thercof and the steps
being taken to remedy the same ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (2) No, Sir.

(b) No, Sir.
(c) Does not arise.

Prodoction of Tractors, Printing Machines
and Heavy Duty Presses in H. M. T.,

Bangalore

#1254, SHRI 8. R. DAMANI:
SHRI G. Y. KRISHNAN:
Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state:

(a) the progress made by Hindustan
Machine Tools Limited, Bangalore on the
proposal to take up manufacture of tractors,
printing machines and heavy duty presses;

(b) the capacity, capital outlay and loca-
tion of the plants envisaged for each item;

(c) the terms and conditions of foreign
collaboration entered into, if any; and

(d) by what time they are expected to

go into production ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHRI MOINUL
HAQUE CHOUDHURY): (a) Progress
made in respect of taking up the manu-
facture of tractors, Printing Machines and
Heavy Duty Presses is as follows:—

Tractors:—A collaboration agreement for
the manufacture of tractors was signed with
M/s. Motokov Foreign Trade Corporation,
Praha, Czechoslovakia on 29-1-1971. The
detailed Project Report is being prepared
jointly by Hindustan Machine Tools' Engi-
neers and Czech Experts.

Printing Machines and Heavy Duty Presses:
Collaboration proposals with M/s. Societa
Nebiolo of Ttaly for the manufacture of
Printing Machinery and with M/s. Verson
All-steel Press Company of USA for the
manufacture of Heavy Duty Presses have
already been approved by Government. The
Detailed Project Reports for these presently
under examination,
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®
o Capacity - - Capital outlay at Location
: current cost g :
Tractors Production of 12,000 Tractors of Rs. 4.91 crores Pinjore
2011/2511 models of 20 HP and (Haryana)
above per annum at full production
Printint * ""Rs. 3.50 crores per anum worth of Rs. 3.30 crores Kalamassery
Machines Printing, offset and Paper cutting ' (Kerala)
Machines at full. production
. L
Hgavy-Daty :Rs.~300 lakhs psr annom at full Rs. 3.30 crores Hyderabad
Pregses - ¢ 7 n'odllcnl:ln ' (Andhra-
-t Pradcsh)

() The terms and conditions of the colla-
boration are in the nature of Commercial
Contracts and it is not considered appro-
priate to divulge the details thereof.

(d) Investment decisions in respect of
l_heae mjecr.s are yet to be takcm.

Kl

Clllllruninn of Nltn-ullntn Hydm-ﬂwtric
Pl'oiecl in Himachal Pradesh

#1255, SHRI YIRBHADRA SINGH:
win lhe Minister of IRRIGATION hND
POWER be pleased to state:

(a) whethar there is any proposal to co-
nstruct Natpa-Jhakri Hydro-Electrical Project
bascd on Sutlej Watel‘ in Hn'nach'li Pr:tdeﬁh

(b) if so, the cst estimate of the propcscd
]:_.'roja H n_ntl

(c) whethzr it will be included in the
Euyrth Five Year Plan ?

-THE MINISTER OF IRRIGATION AND
POWE.R (DR. K. L, RAO): (a) Yes, Sir.
A preliminary report covering the proposal
for setting up a Hydro-Electric Project of
1000 MW utilising the waters of Sutlej at
Jhakri in Mahasu District has been reoeived
Lrom the Himachal Pradesh Sgate Authorities.

~ (b) The estimated cost of th: scheme as

per the preliminary proposa]s is Rs. 130 33
cmres

(c) The question of including the project
ip the Fourth Plan will be considgred only
after the detailed ipvestigations are completed
and a techno-economic appraisal is made,

o

Central Assistance for Industrial Develop-
ment in Kerala

*1256. SHRIMATI BHARGAVYI THAN-
KAPPAN: Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
states

(a) whether the State  Government of
Kerala have urged the Central Government
to extend large assistance to the State for
Industrial dcvelopment;

(b) if so, the
thereto; and

reaction of Government

(c) whether the Industries Minister of
Kerala had any discussion with him r:cem]y
in New Delhi in this regard and i so, the
outcome therof ?

. THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHR1 MOINUL HAQUE
CHOUDHURY): (a) Yes, Sir.

(¢) According 0 the State Government,
assistance  was sought for the coir, cashew
and handloom industrics in the State. The
industries arc looked aflter by the Ministry of
Forcign Trade.

(¢) In May last, the State Industries
Minister discussed with mc the gugstion-of
expeditious. and favourable consideration of
certain applications for industrial licences
from that State and the need for making
special efforts for accelerating the pace of
industrial development there. Thesc matters
arc being' looked imto. In the. month of
Jupe the State: lndusl.nes Minister -again
met me and discussed: lhe qpesucm of the



41 Written Answers

concessions/facilitics to be extended to the
backward districts in the State.

Shortage of Wagons for movement of
Coal, Tea, aod Soda Ash

*1257. SHRISAMAR GUHA: Willthe
Minister of RAILWAYS be pleased to state:

(a) whether wagon shortage in West
Bengal has created a crisis regarding move-
ment of accumulated coal and tea;

(b) whether lack of movement of soda
ash from Mithapur has created serious di-
fliculty for production of silicate and soap
factories;

(c) whether the West Bengal Government
have made frantic appeals to his Ministry
for more wagons for Tacilitating movement
of coal, tea and soda ash; and

(d) if so,
theret)?

the reaction of Government

The MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) There has been
some shortfall in wagon supply for coal
in West Bengal. Tea traflic was, however,
cleared currently.

(b} No Sir. The traffic in soda ash offered
al Mithwpur factory to destinations in West
Bengal was cleared currently.

(¢) West Bengal Government had asked
for increase in wagon supplies for coal and
other commodities like jute, tea, soda ash,
ele.

({) Railways have all the resources to
meet the current level of tranport demands
of West Bengal in lull provided the law and
order conditions in the State, causing serious
hold up of wegons and dislocations in train
running, arc improved,

Conversion of Delhi-Ahmedabad Metre
Gauge Line into Broad Gauge

*1258. SHRI B. N. BHARGAVA: Wil

the Ministry of RAILWAYS be pleased to
state:

(1) whether his Ministry propose to con-
Yert the metre gauge line from Delhi to
Ahmedabad into a broad gauge line in view
of the hcady tram- on this line;

" (b) lf&o the hkely time by which it will
I_I‘L dong; and
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(<) if not, the reasons therefor 7

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) to(c) A traffic
survey for increasing the line capacity of the
Delhi-Ahmedabad metre gauge section is in
progress. While examining various alterna-
tives, the survey team will also examine the
aspect of converting this section to Broad
Gauge. A decision regarding this conversion
will be taken when the survey report is
reccived and ecxamined.

TEHT ATy & qEEw W SIET WA
afafa w1 wfadzm

*1259. =t fatoir wT: a7 foend
sz faga @ ag aa g A

(%) = g@ &1 =mm fagr
FET g Swad, 1971 ¥ fagw
fardiaat #1 F¥T aFATHT qiAfT @O TR
fFy a7 wfaagm 1 i) feamar mv

(@) ¥ &= o=t o faega st
& YT quT IR afaff F or wem X
yIs s & ITTART ai9 &Y 99-
A & Frg § 909 A9 = A g

(7) ;=1 R 7 399 Afafa &
gATET 97 FAT A qan faega v &
I AR wEEl @1 F1ord faoqfory
qz faar % faar &5 sk

(w) afz &, & a@ I @ Hdg
¥ Fr foig e & &R 9% 79 aw wm
A e AR ?

Ferani Wiz faga wat (a0 Wo Two
m): (%) ¥ (7). g a@weTT
qHad, 1971 ¥ vqrfum # aweay
gfafa & a9, 1971 % fagre gy
wega fedié # o Al & wmg-arg -
arq & frfe qdu AU # Sy
faam & oF gw IO T #7 fawrfar
FR | ew, Fw o= R oy s
M aafa F axA ME s fr
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¥ W@ a9 & @gwa 7@ g f§ s
o gwenr &1 fasndt gw @ ®awm
M g qure faar @ f oftesft #nf
% gt ¥ ferard gt e g
AT YA FA F IFfeqF I9TAl wY
o # @S Y T a3 9% faom
T ¥ qgy ofarsr ¥ anfas 9w Fv
Sre-siva faar sy 1 wfafy gro # o
farfean #Y s @ W | |

Exploitation of Waters of Varakhi River
in Mysore

*1260. SHRI P. R. SHENOI: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

{a) whether the possibility of exploiting
the waters of Varakhi River in Mysorc
State for establishing a hydro-clectric  project
is being investigated for the last  several
years;

(b) if so, the total amount spent so far
for this investigation; and

(c) the reasons for the slow progress made
in the investigation ?

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): (a) Yes, Sir.
Tnvestigations were commenced in 1961 and
completed in 1969 by the State Authorities.

(b) The amount spent on investigation so
far is Rs. 20.74 lakhs.

(c) The slow pogress was on account of
lower priority accorded by the State Govern-
ment to Varahi Project as compared 10 the
Kalinadi Project. However, the project has
been included in the Decade plan 1971-1981,

Overbridge at Level Crossing of
Tinsukia Railway Station
5288. SHRI ROBIN KAKOTI: Will
the Minister of RAILWAYS be plcased to
state:

(2) whether Government have received
any representation from various public bodies
of Tinsukia Town, Assam for the construc-
tion of an overbridge at the level crossing
on the castern side of Tinsukia Railway
Station; and

(b) if so, the decision taken in the matter?
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) The proposal is in preliminary stage
cf investigation in consultation with the
State Government,

Expenditure on Anti-Erosion work in Assam

5289. SHRI ROBIN KAKOTI: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) the total amount spent to protect
various parts of Assam from crosion by
Brahmaputra river in 1968, 1969 and 1970;
and

(b) the total amount allotted in the Fourth
Five Year Plan for the above works 7

THE DEPUTY MINISTER IN THE MI-
NISTRY OF IRRIGATION AND PO-
WER (SHRI B. N. KUREEL): (a) The
amount spent on anti-crosion measures in
the Brahmaputra valley is as follows:—

1968-69 Rs. 11.5 lakhs.
1969-70 Rs. 142 lakhs,
1970-71 Rs. 172 lakhs,

(b) The provision for anti-erosion measures
in the Brahmaputra wvalley during Fourth
Five Year Plan is Rs. 462 lakhs out of the
total provision for flood control of Rs. 26.6
Crores.

Expenditure on Anti-Erosion Work in
Dibrugarh

5290. SHRI ROBIN KAKOTI: Will
the Minister of IRRIGATION AND PO-
WER be plcased to state:

(a) the total amount spent up to the 31st
March, 1971 for protection of Dibrugarh
town from erosion by Brahmaputra river;
and

(b) the amount required for further pro-
tection works to save Dibrugarh town from
crosion by the Brahmaputra river?

THE DEPUTY MINISTER IN THE MI-
NISTRY OF IRRIGATION AND PO-
WER (SHRI B. N. KUREEL): (a) The
total expenditure up to March, 1971 on the
scheme for protection of Dibrugarh town
was Rs. 4.24 crores, In addition an amount
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of Rs. 2.35 crores was spent on special
repairs and maintenance of the protective
works.

(b) The behaviour of the river in the vici-
nity of Dibrugarh and the measures required
for further strengthening of the existing
works are under study and a comprehensive
scheme for works to be undertaken is yet
to be prepared. However, immediate works
for the safet of the Dibrugarh town have
been proposed to be carried out during
1971-72 at a cost of about Rs. 63 lakhs.

Disposal of Income-Tax Appellate Cases

5291. SHRIG. VENKATASWAMY: Will
the Minister of LAW AND JUSTICE be
pleased to state:

(1) the special cfforts being made to
speedily dispose of the large number of
Income-Tax Appellate cases;

(b) the reasons for cnormous number of
cases pending before the Appellate Tribunal;
and

(c) whether any time limit has been fixed
for disposal of individual cases ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY):
(a) Every effort is being made to deal with
the large institution of appeals before the
Tribunal by creating more Banches wherever
necessary. Recently, in January, 1971, seven
more Benches of the Tribunal have becn
created taking the total number of Benches
to thirty. Besides creating new Benches
certain other administrative measures have
also been taken to speed up the disposal of
appeals. In order to improve the rate of
disposal, the Members of the Tribunal have
been advised on administrative level:

(i) to duly exercisc their powers singly to
dispose of appeals in cases not exceed-
ing the total income of Rs. 40,000/- as
computed by the Income-tax Officer;

(i) to dispose of 150 cascs or thereabouts
per Bench per month;

(iii) to observe more strictness in granting
adjournment of cases;

(iv) to dictate orders in small cases in
open courts;
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(v) to dictate orders in other cases outside
the court-hours or on Saturdays; and

(vi) to site for five hours every day for
hearing the cases,

Besides the afore-mentioned administrative
measures the question of suitably amending
the Income Tax Act, 1961, has also been
taken up.

(b) The institution of appeals before the
Tribunal has increased to a great extent in
recent years miinly due to the drive made
by the Revenue Department for clearance of
assessment cases and the cstablishment of
new Benches at new Centres, The Tribunal
is trying its best to cope with the increasing
number of appeals instituted to reduce the
pendency. However, the Tribunal, being a
quasi-judicial body whose decision on ques-
tions of law can be challenged by reference
to the High Courts and the Supreme Court,
cannot obviously lose sight of the all-
important qualitative aspect of its functions.

(© No, Sir.

Grant to the Institute of Constitutional
and Parliamentry Studies

5292, SHRI G. VENKATASWAMY:
Will the Minister of LAW AND JUSTICE
be pleased to State:

(a) the amount of grant proposed to be
given to the Institute of Constitutional and
Parliamentary Studies during the current
year,

(by whether the Institute is receiving
grants-in-aid from other Indian or foreign
sources also; and

(c) the amount spent by the Institute on
establishment and on its activities during
the last onc year ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITiRAJ SINGH CHAUDHARY):
(a) Rupces 2 Lakhs,

(b) Yes, Sir, from the Ford Foundation
which extended a developmental grant of
¢ 2,00,000 to the Institute spread over fora
period of three years from August 1967 and
a supplementary grant of § 2,39,700 for a
period of three ycars from April 1, 1970 to
support its rescarch and training activities
in Parliamentary affairs, Constitutional
questions and federal State relations.
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(¢) According to the information supplied
by the Institute, during the year 1970-71,
the Institute spent approximatety Rs.3,24,000
on c¢stablishment and Rs. 2,96,000 on other
activities,

Running of Trains on Trunk Routes
5293, SHRI DEVINDER SINGH

GARCHA: Will the Minister of RAIL-
WAYS be pleased to state:
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six trains on trunk routes from 1st October,
1971 within a wvelocity ranges of 110 to
130 KM per hour; and

(b) if so, on which routes these new
trains will be operated ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) and (b) Pro-
posals to increase the speeds of six pairs of
trains are under consideration as indicated

below, for which investigations are in
(a) whether Government propose Lo start progress.
No. & Name of Train Route Present Proposed
sanctioned Increased
specd speed
1. Rajdhani Express Between New Delhi & Howrah 120 130
2. Taj Express Between New Delhi & Agra Cantt. 105 110
3, 1Upand 2Dn Between Howrah & Delhi 100 110
Howrah-Delhi-Kalka
Mails

4. 3Dn &4 Up Between Delhi & Bombay Central 100 110
Frontier Mails

5. 1Dn&2Up Between Howrah & Bombay WV, T, 100 110
Howarah-Bombay
Mails via Nagpur

6. 15Dn&16Up Between New Delhi & Madras 100 110

G. T. Expresses

Loss incurred to Hindustan Salts Ltd.,
Jaipur due to Rains

5294. SHRI DEVINDER SINGH
GARCHA: Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state:

(a) whether large quantitics of salt and
its by-products have been washed away in
Sambhar Lake due to hcavy downpour
during the last weck of June, 19713

(b) ifso, the estimated loss incurred to
Hindustan Salts Ltd., Jaipur due to thesc
rains;

(¢) whether breaches in Jhabog Gudha
Bund occur cvery year due to the rains; and

(d) if so, the steps Government have

‘taken or propose to take to prevent such
losses ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT(SHRI SIDDHESHWAR PRASAD):
(a) and (b) According to Preliminary esti-
mates, approximately 20,000 tonnes of
Common Salt, 418 tonnes of Burkeite and
12 tonnes of Sodium Sulphate are reported
to have been dissolved/washed away., The
estimated loss thereof is about Rs. 4,50,000
excluding damages to salt works, which can
be assessed only after the water recedes.

(¢) No, Sir. The Jhabog Gudha Bund
was breached on account of floods only
once in 1968 ever since the salt works had

. been taken over by the Company in 1959,

(d) Afier the heavy floods in 1968, the
Jhabog Gudha Bund was raised and stren-
gthened as preventive measure, as advised
by an expert from the Central Water and
Power Commission. )
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Upper Krishna Project

5297, SHRI1 B. E. CHOUDHARI: Will
the Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether in the Upper Krishna Project
provision was made to construct right and
left bank canals together to allow three
thousand cft. water per second and instead
only left bank canal has been taken up for
construction for allowing ten thousand cft.
water per second;

(b) whether Government consider it neces-
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sary to stop the further construction of the
left bank canal as by its completion no water
will be available for the lift irrigation for
Bijapur District; and

(¢) whether the water allocation as per the
Gulati Commission has been finelised and,
if not, the reason therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI1 B. N, KUREEL). (a) The
Upper Krishna Project (Stage-1), as accepted
by the Planning Commission in 1963 provided
for a left bank canal of capacity of 3700
cusecs at hcad and a right bank canal of
capacity of 2847 cusccs at the head. The
State Government have sent up in February,
1971 revised proposals providing only a left
bank canal. It is understood that this has
been done to serve arcas where there is no
irrigation at present, whereas the right bank
canal was to serve Roichur district which is
alrcady deriving large bencfits from the
Tungabhadra Project. The revised proposals
are under technical examination in  the
Central Water and Power Commission.

(b) and (¢) It is understood that the
Government of Mysore have some proposals
for including lift irrigation in the Second
Stige of the project. Deatailed project report
and estimates for this Stage have not been
received from the Government of Mysore,
Further, the water disputes of the Krishna
basin are now under adjudication by a Tri-
bunal and the consideration of any new
projects or further stages of projects already
sanctioned will have to await the award of
the Tribunal.

Licence to M/s. National Tron and Steel
Company, Belur-Howrah

5298, SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to
state:

(a) whether any new licence has  been
issucd to M/s. Tron and Steel Company,
Belur, Howrah to open any industry in West
Bengal after the mid-term clection to Lok
Sabha; and

(b) if so, for which industry the licence
has been issued and where it will be located?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD):
{a) No industrial licence has becn issued to
M/s, Iron & Steel Company, Belur, Howrah,
for the setting up of a new undertaking
in West Bengal during the period from 1st
March 1971 to 30th June, 1971.

(b) Does not arise.
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Movemeént of Coal by Rall

5300. SHRI JYOTIRMOY BOSU: Wil

Ith: Minister of RAILWAYS be pleased to
state :

(a) the coal movement in quantities, by
Railways year-wise, between 1968.69 and
1970-71;

(b) the coal haulage by Railways, month
llag?mmlh, between January and December,

(c) whether sizable slack in the movement
of goods by rail during 1970-71 had adversely
affected by haulage of coal; and

(d) if so, the main features thereof?
THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Total origina-

ting coal lifted by Indian Government Rail-
ways (including Railway coal) was as under:—

(Figures in million tonnes)

1968-69 68.64
1969-70 70,98
1970-71 63.95* Provisional.

(b) Total originating coal lified by Indian
Government Railways (including Railway
Coal) was as under:—

(Figures in million tonnes)

Jan '70  5.65 July 70 537

Feb. , 532 Aug. ,,  5.68
March ,, 6.15 Sep. ., 4,82
April ,,  5.70 Oct. , 516
May , 553 Nov. , 526
June ,, 5.08 Dec. ,, 538

(c) and (d). The question is not clear. But
the overall coal loading during 1970-71 was
affected by the paucity of demands and large
scale cancellation of sponsored rakes of slack
coal upto Aug. '70 and thereafter from Sep.
*70, due to the massive increase in miscreants
activities affecting railway operation and the
generally poor law and order conditions
prevailing in the Eastern Sector.
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Foreign Exchange Replenishment Licence of
'* " Coca-Cola Export Corporation
| AR A ‘e
5301. SHRI NIHAR LASKAR:
SHRI P. GANGADEB:
SHRI BHOGENDRA JHA:

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state:

(a) whether his Ministry had asked the
Foreign Trade Committee to examine the
question of the foreign exchange replenish-

ment licence of the Coca-Cola Expert Cor-
poration;

- (b) if so, the time by which the Committee
is likely to submit its report;
(¢) the points referred to the Commitice;
and
(d) whether his Ministry’s recommenda-
tion of the cut in the licence from the usual
20 per cent to 40 per cent of the export earn-

ings had been withdrawn and if so, the
rcasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD)
(a) to (d) Ministry of Industrial Develop-
ment has not requested any Committee in
the Ministry of Forcign Trade to examine
the question of the forcign exchange repleni-
shment licence of M/s. Coca-Cola Export
Corporation, However, the Ministry of
Foreign Trade has itself appointed a Com-
mittee of officers to look into the import
content of the Coca-Cola concentrate which
is being exported in order to recommend the
rate of replenishment licence on such exports.
The Committee has to submit its report to
that Ministry. Tn so far as the Ministry of
Industrial Development is concerned, it has,
on a reference received from the Ministry of
Foreign Trade suggested a revision in the rate
of import replenishment on the export of
Coca-Cola concentrate which is under con-
sideration m that Ministry.

Bottling Plants of Coca-Cola

5302. SHRI BHOGENDRA JHA: Wil
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether out of the 24 bottling plants
of the Coca-Cola Complex, only four are
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licensed and if so, the reasons therefor;
and

(b) what was the total initial invested
capital, in terms of foreign exchange, in
bottling, making concentrates and manu-
facturing of the various Coca-Cola plants?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD):
(a) Of the various units engaged in the bottl-
ing of soft drinks like Coca-Cola, only 3 units
had been, in the year 1957, granted Registra-
tion Certificates under the Industries (Deve-
lopment & Regulation Act, 1951 and one of
these units was also subsequently (in the
year 1961) granied an expansion licence
under the Act, In view of the relaxations in
indpstrial  licensing announced by the
Govern in the sub years, the
remaining units were not required to take
out licences under the Act.

(b) The information is being collected and
will be laid on the Table of the House,

Patemts: issmed in respect of proccsses based
on Cashew Nut Shefl Liguid

5303. SHRI C. JANARDHANAN: Will

the Minister of INDUSTRIAL DEVELOP-

MENT be pleased to state:

() the important industrial uses of cashew
nat shell liquid in India at presem;

(b) the number of patents so far issued by

Government in respect of processes based on
this liquid; and

(c) the purposes for which the patents havo
been issued 7 C

THE DEPUTY MINISTER N THE
MINISTRY OF INDUSTRIAL DEVELOP-
‘MENT (SHRI SIDDHESHWAR PRASAD):
(a) Presently cashew nut shell liquid is chiefly
used in the industrics like, paints and
varnishes brake linings, insulating varnishes,
electrical windings/conductors, rubber com-
pound resins, laminating resins, the rmo-
setting resins, cashew lacquers, l:ashcuf
cerments efc.

(b) and (¢) Informafion is being collected

‘and ‘will be laid on the Table of the House.
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Method of Production of Cashew Nut Shell
Liquid

5304, SHRI C. JANARDHANAN: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whethcr cashew nut shell liquid is being
produced in India by the solvent extraction
method; and

(b) if so, whether this method is more
advantageous or economic as compared to
the crude or the expeller process?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) Yes, Sir.

(b) Yes, Sir.

Setting up of Cashew Nut Shell Liguid
Complex

5305. SHRI C. JANARDHANAN: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether Government have explored
the possibility of sctting up a Cashew Nut
Shell Liguid Complex for the manufacture
of plastic malerials, anti-corresive materials,
protective matcrials, weather proofing mate-
rials, leak stops, road making paints, func-
tion painting and varnishes; and

(b) whether Government are aware that
most of the liquids exported by India are
used in forcign countries for modern indus-
trial moducts?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) No, Sir.

(b) Yes, Sir.

Production, demand and supply of
tubes and tyres

5306. SHRT RAJDEO SINGH: Will the
‘Minister of INDUSTRIAL DEVELOP-
"MENT be pleased to state:

(@) the ratio between demand and supply
as regards tube and tyres for cycles, cars,
trucks and military vebicles in the country;
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(b) whether indigenous production of the
above items has reached the level of derhand ;
and

(c) if not, the time it will take to reach the
level of demand?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (¢). The demand and the estimated pro-
duction for commercial vehicles (truck/bus,
jeeps, light truck etc.) car and cycle during
the year 1971-72 will be as under:

Category of  Estimated Estimated
fyres demand production
Tyres com-

merciul
vehicles *24.0 lakhs nos. 22 lakhs nos.
Car tyres 11.0 lakhs nos, 11 lakhs nos,
Cycle tyres 28 million nos. 28 million nos.

*This includes requirement of defence of
about 1.5 lakhs nos,

Indigenows capacity cstiblished for the manu-
racture of tyres, tubes for cycles, cars, trucks
and military vehicles is adequate to mweet the
demand. There has been however, a marginal
shortage due 1o the strikes, go-slow and
power cuts in some of the factories.

Report of Balasubramanian Committee om
Fruit and Vegelable Preservation Industry

5307. SHRI INDER J. MALHOTRA:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state:

(a) the recommendations of the Balasubra-
manian Committee which surveyed the frdfit
and vegetable preservation industry;

(b) the reaction of thc Government therc-
on; and

(c) the steps envisaged to encourage fruit
and vegetable preservation industry?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD):

. {a) to (c) The report of the Committec has

not yet been finalised. '
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Praduction cost of generators and turbines
in Heavy Electricals (India) Ltd., Bhopal

5308, SHRI N. K. SANGHI: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether currently the production cost
of generators and turbines produced in
Heavy Electricals (India) Ltd., Bhopal ex-
ceeds the landed import cost  of such
items;

(b} if so, whether Government have scru-
tinised the cost structure of these items manu-
factured by Heavy EClectricals (India) Luid.,
with a view to reduce the manufacturing cost
so that it is at par with the landed cost of
indentical products imported from outside;
and

(c) to what extent the high cost is due to
increase in overhead charges and failure to
achicve the production target?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRISIDDHESHWAR PRASAD):
(a) to (¢) Itis generally not possible to make
a dircct comparison of the prices of im-
ported and indigencous gencrators and tur-
bines because these items are tailor made and
no two equipments are identical. Moreover
the prices quited by manufacutrers abroad
vary widely from time to time, country to
country and even from manufacturer to
manufacturer in the same country., Somg-
times manufacturers abroad also quate dis-

tress prices in they arc badly in need of orders.

Generally export  pricing
principle of marginal costs,

is done on the

The Government have not considered it
as yet opportunc to make a cost study of the
items produced at this unit. They arc aware
that the skills and technology for these pro-
ducts are still in the process of development
and so long as full production has not been
reached, overheads cannot be spread over the
optimum volume of output. It is, as yet
premature to analyse as to what extent the
high cost could be attributed to any increase
in overhcads or low level of production.
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Prices of Essential Commodities

5309. SHRI S. M, BANERJEE: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(2) whether the prices of essential commo-
diiies after the announcement of Budget
proposals have been brought under control;

(b) whether the prices in the retail market
have no relation to the whole salc market
prices; and

(c) if so, the steps taken or likely to be
taken to bring down the prices to a reasonablc
level?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (¢). A statement is laid on the Table
of the House. [Placed in Library. See No.
LT-691/71].

Payment of Extra Amount to Employees of
Centre and States for Work during Mid-term
Elections

5310, SHRI ARJUN SETHI: Will the
Minister of LAW AND JUSTICE be pleased
to state:

(a) whether Government propose to pay
extra amount to the employees of the Centre
and the States for their Overtime work during
the last mid-term Elections; and

(b) if so, when and in what manner?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY):

(a) The staff of the Central Government
and the various State/Union Territory Govern-
ments who performed election duties during
the recent mid-term General Elections to the
House of the People and a few State Legis-
lative Assemblies are cntitled to travelling
allowance and/or daily allowance in accor-
dance with the orders on the subject. Govern-
ment do not propose to pay any other allo-
wance to such staff for the duties performed
by them in connection with the above elec-
tions.

(b) Does not arise.
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Setting up of Precision Instruments Factory
in Kerala

5312. SHR1 C, K, CHANDRAPPAN:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state:

(a) whether the Prime Minister had assured
the Kerala Chief Minister that the second
precision instruments factory will be build
in Kerala “provided” the Centre decides
to build a second plant;
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(b) whether the Rajasthan Chief Minister
has stated that the expansion of the Preci-
sion Instruments Factory at Kota uould be
better than sctting up a new plant; and

(c) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) Government have since decided that if
and when the need for the establishment of
a second precision instruments unit in public
sector arises, an endeavour should be made
to set up the project at Palghat in Kerala
State, as originally intended,

(b) The former Chief Minister of Rajas-
than in a recent communication addressed
to the Prime Minister had sought the ex-
pansion of the Kota Unit of the Instrumenta-
tion Lul., Kota,

(¢) Government have considered all as-
pects of the question in taking the decision
referred to in (a) above.

Increase in Shifts in Printing Press at
Kurscong (West Bengal) to meet the Re-
quirecments of North-East Frontier Railway

5313, SHR1 DINEN BHATTACHAR-
YYA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the printing press of the
Northeast Frontier Railway at Kurscong,
Darjeeling District, West Bengal is running
only two shifts and is not in a position to meet
all the requirements of the Railway and large
printing orders are being placed outside;

(b) If so, whether Government proposc Lo
run three shifts a day in this press with a view
to meet the full requirements of the
Northeast Frontier Railway; and

(c) If not, the rcasons therefor?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yces. Only
partial second shift is run. Items requiring
considerable binding work and publication
work are arranged from private presses.

(b) No. However, proposals are under way
for introducing full-fledged second shift,

(c) Full-fledged second shift would almost
meet the full requirements of the Railway.
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Provident Fund facilities for catering
vepdors working in Howrah and Burdwan
divisions of Eastern Railway

5314. SHRI MOHAMMAD ISMAIL:
Will the Minister of RAILWAYS be pleased
o state:

(ay whether there are no provident fund
facilities for the catering vendors working
in Howrah and Burdwan Divisions of the
Eastern Railway;

(b) if so. the reasons for the same; and

(«) the steps taken by Government to pro-
vide such facilities?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (1) No Provident
Fund facilities exist for catering vendors
in Howrah Division or in any other Division.
There 1s no separate Division at Burdwan
which station is located in Howrah Division

b)Y and (¢). Commission vendors working
in the Departmental Catering units are not
railway employces and hence are not entitled
to Provident Fund bencfits,

Setting up of Engineering Industries in
Philippives with Indian Collaboration

5315. SHRY S. M. KRISHNA:
SHRI RAM SHEKHAR PRASAD
SINGH:

Will the Minister of INDUSTRIAL
DEVELOPMENT be pleased to state:

(a) whether a Philippine Mission is L'kely
to visit India to explore the possibility of
setting up cngincering industrics in their
country;

ib) whether it will be a joint collaboration
between India and Philippinges;

(c) the nature of assistance Government
of India propose to give to that country; and

(d) the outcome of the recent visit of the
Chairman of the Philippines Investment
Board to India in this connection?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-

MENT (SHRI SIDDHESHWAR PRASAD):

(a) to (d). At the invitation of the Govern-
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ment of India, Hon. Mr, Vicente T. Paterno,
Chairman, Board of Invgestments, Philip
pings, visited India for a week in June, 1971,
During the course of his visit, Hon, Mr.
Paterno saw a large number of industrial
units in public and private sectors and held
discussions with Ministers and senior officers
of the Government of India. He was im-
pressed by the progress made by India in the
industrial ficld and expressed interest in
secking India’s cooperation for the develop-
ment of mechanical engineering industries,
especially automobile ancillary industrics,
in Philippines. He also made known his
intention to send a mission of engineers and
businessmen to visit India in November,
1971, to sec for themselves the capability of
India in these fields.

The nature and extent of collaboration
between India and Philippines will depend on
the result of the discussions which the Phi-
lippines mission will have in India later this
year.

Cancellation of Industrial Licences if not
used within six months of their issue

5316. SHRI 5. M. KRISHNA:
SHRI RAM SHEKHAR PRASAD
SINGH:

Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state:

(a) whether Gnvernment are considering
a proposal to cancel any licence issued for
setting up an industrial unit, if no action
towards giving effect to it is taken within six
months of the date of issue of licence;

(b} if so, the time by which a final decision
in this regard is likely to be taken:; and

(c) how far this decision will discourage
the practice of pre-empting industrial capacity
in particular sectors?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHR1 SIDDESHWAR PRA-
SAD): (a) to (¢) The policy of granting
industrial licences for a validity period of six
or twelve months depending on the time that
would be taken for implementing the pro-
ject, is being continued. In cases where
licences are not implemented within the
specified period, requests for extension of
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the validity period are usually received and
these are considered on merits, The adminis-
tratives Ministries/Departments in charge
of the industries concerned maintain a system
for kecping a waich over the implementa-
tion of the licences and for taking action,
where necessary, inthe case of un-imple-
mented licences. To discourage the practice
of pre-emption in different industries,
Government now do not apply capacity
considerations rigidly while considering
industrial licence applications.

Installation of a Second Hydro-Electric
Unit in Panchet Hill, Dhanbad, Bihar

5317. DR. RANEN SEN: Will the
Minister of IRRIGATION AND POWER
be pleascd to state:

(a) whether in the Panchet Hill, Dhanbad,
Bihar, a second Hydro-Electric unit could be
installed at a nominal expenditure; and

$b} il so, the reasons for not sanctioning
i?

THE DEPUTY MINISTER OF MINI-
STRY OF IRRIGATION AND POWER
(SHRIB. N. KUREEL): (a)and (b). The
Damodar Valley Corporation had proposed
the extension of the Panchet Hill Power
Station by the addition of one unit of 40MW
at a cost of Rs. 362 lakhs mainly to provide
benefits by way of augmentation of the firm
capacity of the system and additional genera-
tion during thc monsoon months. On exa-
mination it was found that the scheme would
provide only seasonal power during the
monsoon months and the increase in the
firm capacity would not be as much as envi-
saged. DVC have recently clarified that the
scheme would provide significant standby
benefits, The scheme is, therefore, being fur-
ther examined,

Proposal for Low Head Hydro-electric
Power Station with Farakka Barrage
Project

5318. DR, RANEN SEN: Will thec Mini-
ster of IRRIGATION AND POWER be
pleased to state:

(a) whether there was a proposal to have
alow-head hydro-clectric power station with
the Farakka Barrage Project which was
originally planned;
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(b) whether the Russian cxperts had
suggested installation of such a power station;
and

(c) the reasons why the proposal was not
implemented ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) to

(c) on the suggestion of a Russian expert,
the question of generating power on Farakka
Barrage was examincd; but it was found to
be not economically feasible,

Functioning of Thermal Units of D. V. C.

5319. DR. RANEN SEN: Will thc Mini-
ster of IRRIGATION AND POWER be
pleased to state:

(a) whether apart from unsatisfactory
performance of MAN units, other thermal
units of D.V.C. including the new ones are
not working properly;

(h) whether due to rains there is shortage
condition at frequent intervals; and

(.) if so, the steps taken to rectify this in
DV.C. ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI1 B. N. KUREEL): (a) Other
Other thermal units of D.V.C. including
new ones are generally giving satisfactory
service.

(b) and (¢c) During hcavy rains when
coal becomes very slushy the smooth flow of
coal is impeded affecting flame stability, in
boilers of the thermal plants, This has some-
times resulted in temporary outages. Pre-
cautionary no-coal flow alarms have been
introduced to alert the operators to forth-
with introduce oil support during emergency.
Steps have been taken to build up stocks
with suitably sized middlings which would
reduce slushiness of coal durring excessive
rains.

Working of Man Thermal Generating Units
of D. V. C,

5320. DR. RANEN SEN: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether MAN Thermal generating
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Units of D. V. C, are giving trouble from the
very beginning of their installation;

(b) whether the Engineers of D. V. C. had
given assurance of satisfactory performance
in questionable circumstunces and il so,
the reasons thereof;

(¢) the rated output of cach unit on the
basis of which purchase was made; and

(d) the present level of output and also the
availability factor of cach sct?

THE DEPUTY MINISTER IN THE
MINISTRY ©OF IRRIGATION AND
POWER (SHRI B. N, KUREEL): (a) and
(b) Initial troubles werc expericnced during
the commissioning of the MAN units of the
Damodar Valley Corporation and these were
removed by major modiffcations. Acceptance
tests were carricd out and the Corporation
took over the units after results were found
acceptable by a panel composcd of cxperts
including Chiefl Engincer, Damodar Valley
Corporation. The units gave satisfactory
service for a period of 3 years thercafter.

(©) 75 MW,

(d) Mainly because of the high abrasive
content of the coal used in this power station
resulting in heavy wear and tear of the auxi-
laries (induced draft fans and coal mills) the
output of each unit has been restricted to
55 MW, The availability factor varies between
55% and 705,

Cases pending in Supreme Court

5321, SHR1 D. K. PANDA: Will the
Minister of LAW AND JUSTICE be pleased
to state:

(a) how many days in a ycar thc Supreme
Court of India holds sittings;

(b) whether there are many cases pznding
decisions in the Supreme Court for a year
or more; and

(c) whether among pending cases there
are some appeals by special leave on sentences
of death confirmed by the High Courts?

THE MINISTER OF LAW AND JUS-
- TICE (SHRI H. R. GOKHALE): (a) The
Supreme Court holds sittings for about 182
days in a year, besides vacation sittings.

(b) The number of cases pending decision
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in the Supreme Court for a ycar or more is
4037

(¢) There are 15 appeals by special lcave
on sentence of death confirmed by the High
Courts pending in the Supreme Court but
the pendency of all these cases is for less
than a year.

Electrification between Kanpur and Lucknow

5322, SHRI1S. M. BANERJEE: Willthe
Minister of RAILWAYS be pleased to state:

(a) whether there is going to be electrifica-
tion between Kanpur and Lucknow;

(b) if so, whether any final decision has
been taken in this regard; and

(¢) il not, the reason for the same?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) There is at
present, no proposal to eleetrify Kanpur-
Lucknow sction.

(b) Does not arise.

(c) An examination of the proposal for the
electrification of Kanpur-Lucknow section
shows that sufficient capacity is available
with the existing form of traction to cope
with antici pated increase in traffic at the
end of the IVth Five Year Plan and cven
beyond.

Scheme to Expand Obra Thermal Power
Station Complex

5323, SHR1 DEVINDER SINGH GAR-
CHA: Will the Minister of IRRIGATION
AND POWER be pleased to siate:

(a) whether there is a scheme under consi-
deration of Government to expand the Obra
Thermal Power Station Complex;

(b) if so, the estimated cost of this
expansion;

(c) how long it will take to complete this
expansion programme;

(d) whether any generator is proposed to
be installed; and

(e) if so, its capacity in M Ws. and how
much electricity it will generate?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B, N, KUREEL): (a) Yes
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Sir. There is a scheme to extend the Obra
Thermal Power Station Complex by stages.

(b) The following are the estimated cost
of the various stages of extension:

Obra Thermal Extension  Rs. 53.34 crores

Stage 1-3 100 MW,

Obra Thermal Extension  Rs.
State 11-3:200 MW,

Obra Thermal Extension
Stage 111-2 200 MW,

New Thernmial Power Sta-
tion on the opposite bank
of the river Rihand,
(5200 MW),

(¢) The Stage I of Extension programme
(3100 MW) has alrcady been sanctioned

90.00 crores

Rs. 60.13 crores

Rs, 14R.25 crores
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and is under execution. The bencfits from
this stage are expected by 1973-74,

The Stage Il of extension programme
(5200 MW) has been accepted for imple-
mentation in principals. The project is ex-
pected to be completed during the Fifth
Plan period.

For the stage III of Obra Thermal exten-
sion (2200 MW) and the New Power Sta-
tion on the Opposite bank (5200 MW),
proposals are under examination in the
Central Water and Power Commission, It
would be premature to state when these units
would go into Commission.

(d) and (e) The following turbo-generator
sets arc proposed to be installed under the
various stages.

Installed capacity

Annual energy available

(1) Stage 1 3100 MW 1840 million Kwh.
(ii) Stage 11 3%200 MW 3680 million Kwh.
(iii) Stage 1T 2200 MW 2450 million Kwh.
(iv) Now Power Station on 53200 MW 6100 million Kwh

opposite bank

Tyre Factory in Allahabad

5324. SHRI S. M. BANERIJEE: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased 1o stale:

(a) whether a Tyre Factory is likely to be
estiblished in Allahabad;

(b) if su, its capacity and employment
potentizl; and

(¢) wiether this factory is likely to go into
production in 19727

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
) Yes, Sir,

(b) Capacity of this factory is 2 million
Nos. each of bicycle tyres and tubes and 3
lakh nos. each of automobile tyres and tubes.
The employment potential in the manufac-
ture of both bicycle and automobile tyres
and tubes has been indicated by the party
as about 900 persons.

'(C') They have gone into trial production of
bicycle tyres from Ist June, 1971 and the
production of automobile tyres will take
about 2 to 3 years,

Distribution of Power from Atomic Power
Station in Tamil Nadu to States

5325. SHRI P. NARASIMHA REDDY:
Will the Minister of IRRIGATION AND

POWER be pleased to state:

(a) the sharc allotted to the different States
concerned in the power lo be generated at
the Atomic Power Station, Kalpakam in
Tamil Nadu;

(b) whether the State Government of
Andhra Pradesh have asked for financial
assistance for providing and strengthening
transmission lines for utilising its share; and

(¢) if so, the reaction of Government to
such a request?

THE DEPUTY MINISTER IN THE
MINISTRY OF 1RRIGATION AND
POWER (SHRI B, N. KUREEL): (a) Two
generating sets of 215 MW each are to be set
up at the Atomic Power Station, Kalpakkam,
The entire outlput from the first unit and the
50%; from that of the second unit will be made
available to Tamil Nadu. The balance out-
put has becn earmarked for the pther States
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in the Southern Region namely Andhia
Pradesh, Mysore and Kerala,

(b) No, Sir.

(c) Does not arise.

Irrigation under Electric Power Lift Irrigation
Costlier through Irrigation Projects

5326. SHRI P. NARASIMHA REDDY:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether the cost of irrigation per acre
under clectric power lift irrigation in upland
arcas of the country is five to six times more
than the cost of irrigation through irrigation
projects;

(b) if so, the steps proposed to reduce the
cost of lift irrigation; and

(c) whether Government are contemplating
to subsidise power charges for deep lift irriga-
tion in upland areas?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION  AND
POWER (SHRI B. N. KUREEL): (a) Lift
irrigation involves recurring enecrgy charges
for pumping and is therefore inherently more
expensive than canal irrigation which in-
volves gravity supplies.

(b) and (c) Between 1966 and 1969, if the
actual power tariff was higher than 12 paise
per KWH, subsidy was being given to the
extent of the excess above 12 paise per KWH,
and the subsidy was being shared by the
Government of India and the State Govern-
ment concerned. This subsidy has, however,
since becn withdrawn in view of the greater
returns and other benefits accruing to the

farmers as a result of energisation of pump-
sels.

Notice of hunger strike by Southern Railway
Mazdoor Union, Guntakal Division

5327. SHRI Y. ESWARA REDDY: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the Southern Railway Maz-
door Union in Guntakal Division has given
notice of hunger strike to be launched in
front of the Divisional Office;

(b) if so, what are the grievances mentioned
in their notice; and
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(c) the rcasons why these grievances are
not discussed and solved as and when they
arise?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) (a) Yes, Sir.

(b) The gricvances listed in the Union's
letter are:—

(1) Failure of Administration to take
action against the persons alleged
to be responsible for Renigunta
compound wall collapse,;

(2) Break in service duc to illegal stop-
page of work on 2nd and 3rd April,
71 at the Diesel Shed, Gooty;

(3) Non-regularisation of period of
dies-non in respect of 7 temporary
employces arrested in connection
with September, 1968 strike;
Failure to confirm Transhipment
Shed Hamals at Guntakal;

4

—

(5) Reversion of certain staff of Engi-
neering Department;

(6) WNon-grant of authorised scales of
pay to casual labour;

(7) Failure to grant leave and periodic
rest to stafT employed under Perma-
nent Way Inspector;

(8) Refusal to approve mutual transfer
of two gangmen;

(9

-—

Alleged ill-treatment in  Railway
Hospital;

(10) Non-implementation of the assu-
rance given by the General Manager;

(11) Non-grant of authorised scales to
Traffic staff;

(12) Failure to sanction annual incre-

ments to employees promiptly and
regularly; and

(13) Non-payment of Travelling allow-
ance and Provident Furd Loans
to employees in time.

(c) Since the Southern Railway Mazdoor
Union is a recognised Union, it enjoys nego-
tiating facilities with the Railway Adminis-
tration at different tiers under the Permanent
Negotiating Machinery. Any grievances put
down by the Union in the agenda, are dis-
cussed with them, with a view to reach'ng a
solution.
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The grievances referred to in reply to part
(b) have been examined and the Union has
been advised of the action taken,

Demonstration by Guntakal Diesel shed
Workers outside Railway Hospital

5328 SHRI ESWARA REDDY: Wil
the Minister of RAILWAYS be pleased Lo
state:

(a) whether there was a continuous demo-
nstration by Guntakal Dicsal Shed workers
outside the Railway Hospital on 2nd and 3rd
April, 1971, as a result of which their services
are treated as broken;

(b) whether there were complaints against
medical authorities in Guntakal on earlicr
occasions also;

(¢) the reasons why action was not taken
by the Railway authorities when complaints
werc received ;

(d) the action taken after the demonstra-
tion on 2nd and 3rd April, 1971; and

(e) whether break in service imposed on
the workers was cancelled or condoned, and
il not. the rcasons thercfor?

THE MINISTER OF RATLWAYS (SHRI
HANUMANTHAIYA): () Yes: therc was
a demonstration and an illcgal stoppage of
work by some employees of the Dicsal Shed,
Guntakal, on 2nd and 3rd April, 1971, in
protest against alleged failure on the part of
the Railway Doctor on duty to attend pro-
perly to an injured employee in the Railway
Hospital on 2-4-1971. Tn accordance with
the extant Railway rules participation in an
iliegal strike automatically results in break in
service.

(b) and (c). Yes; there was a complaint
from the Southern Railway Mazdoor Union
relating to care, treatment and diet to patients.
The matter was discussed by the Railway
Administration with the representatives of
the Union, and action was taken in the
matter as was found necessary on the basis
of this discussion.

) (Fl) An enquiry was conducted into the
mclde.nt which took place in the Railway
Hospital on 2-4-1971 and it revealed that the
doctor took proper action regarding the
patient,
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(¢) No. The break in service caused due to
participation in an illegal strike is not con-
doned as a matter of routine but when there
is sufficient justification for the same.,

Upgrading of Girl's Upper Primary School
at Secunderabad (South Central Railway)

5329. SHRI ESWARA REDDY: Will
the Minister of RAILWAYS be pleased
to state:

(a) the total number of students in the
Railway Girls' Upper Primary School,
Secunderabad at the end of the School year
1970-71;

(b) whether any representation has been
received by the South Central Railway autho-
ritics requesting upgrading of the School to
a high School;

(c) il so, whether the matter has been
examined in the light of the huge increase in
the number of Railway employees at Secun-
derabad; and

(d) the decision of the administration in
this regard?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHATIYA): (1) 684,

(h) Yes.

(c) and (d), The question is under consi-
deration  of the railway  administration
and a decision is cxpedted to be taken soon.

Raising of Platform of Mannanur Railway
Station on Southern Railway

5330. SHRI M. K. KRISHNAN: Wil

the Minister of RAILWAYS be pleased to
state:

(a) whether Government have received
any representation requesting to raisc the
Mannanur Railway Platform, Olavakkode
Division, Southern Railway, Kerala; ard

(b) if so, the action taken thereon?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) For the present level of traffic ut
Mannanur station which was a ITalt Station
till 1961 and was converled into a Crossing
Station for purely operational reasons, pro-
visions of a raised platform is not consic'ercd
justified,
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Fast by Western Railway Mauzdoor Sungh,
Bhavanagar re. Seniority of Guards

5331, SHR1 P. M. MEHTA: Will the
Minister of RATLWAY'S be pleased to state:

(a) whether Government are awarc that
the Western Railway Mazdoor Sangh of
Bhavnagar (Gejaratd on the Western Rail-
way alongwith the Associates of the Western
Railway Mazdoor Sangh hud es ed o
observe “Tust” on and from 10t Julv 1971
in protest against the cases of seniority of
some G oards who are said to be victimised;

{b) whether the General Manager of the
Woestern Railway has issued some grders in
this connection which are not being imple-
mented by the Subordinate Officers; and

() if so, the steps t1ken by Guovernment
in the matrer?

THE MINISTER OF RATLWAYS (SHRI
HANUMANTHIYA): (i) Yes. Sir.

(h) and (). The matter is still unde: exa-
mination,

T ¥ wfegre aw (qEtaT W)
TS AT

5332 st AATACHTT OTRA : FAT
I A g2 AT A TAT F

() ¥ 7w 1 fra gEfee
WA A T S 2w & Ao aw
TE AT I FT L

(@) afz gt & @ Fmrw & o
T FEAE FE A7 fA Y AR

() afz 7€, @ @ T ETOE?

T At (st grwEan) : (F) & (7).
AT Ffegr #izT 91z @ Fraf A
¥ gzan & fou adeor #9 qu @ @
ol fa Y o= ar o @Y ¥
I qfEdq g & fon oF anfaw
segae A frar smowgr @ | wEe Ak
sreqy foaret o aft gfeeat & faame gt
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Surrender of amount from the Capital
outlay for Railway Electrification
(South Eastern Railway)

5335, SHRI SAROJ MUKHERIEL: Wil
the Minitter of RAILWAYS be pleased to
state:

(a) the capital outlay for the Railway
Electrification  work  over  South  Lastern
Railway for the finuncial year 1970-71;

(b) whether the entire amount of the capital
outlay was booked for expenditure during
the said financial year;

(¢) il not, how much amount was surren-
dered: and

(d) the reasons for such surrender 7

THE MINISTER OF RAILWAYS (S5HRI
HANUMANTHAIYA): (a) Rs. 5.10 crores.

(b) No.
(c) Rs. 2,77 crores.

(d) The surrender of funds was mainly
due to more credits received than anticipated
from disposal of surplus materials, transfer
of cranes and maintenance spares to open
line railways, adjustment of loco debits and
less expenditure on stafl due to non-opera-
tion of certain posts.

Catering contracts to Contractors on
Northeast Frontier Railway

5336. SHRI B. K. DASCHOWDHURY:
Will the Minister of RAILWAYS be pleased
o state:

(a) whether there are some catering con-
tractors who are always getting chances for
such contract on the Northeast Frontier
Railway and if so, the reasons therefor;

(b) the names of contractors working on
the Northeast Frontier Railway for the last
10 years along with the terms of contract;
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(c) whether there is any system of inviting

open tenders for such contracts; and

(d) if not, the reasons thereof ?

THE MINISTER OF RAILWAYS (SHRI
THHANUMANTHAIYA): (1) There are no
suen contractors whe getcontracts repeatedly.

(b) A statement is laid on the Table of the
;‘luusc. (Placed in Library. See No. LT-692/
).

(c) No,

(d) The practice of calling for tenders and
selecting contractors on the basisof the highest
tender results in very high rates being quoted
by some tenderers with a view to grabbing
the contracts and leading to a deterioration
in the quality of service. The policy is to
charge fixed rates of licence fee for the various
contracts and select contractors on  their
merits.

Issue of licences to vendurs and caterers on
Ruilway Stations

5337. SHRI B. K. DASCHOUDHURY:
Will the Minister of RAILWAYS be pleased
1o state:

(a) whether in view of acute unemployment
his. Ministry has any plan to issue licences
to small vendors and caterers to work on the
Railway platforms on all stations; and

(b) if so, the salicnt features of the plan?

THE MINISTER OF RAILWAYS (SHRI1
HANUMANTHAIYA): (a)and (b). There
is no plan to issue licences, except for filling
up vacancies of catering/vending that may
arise at stations in the normal course.

Monopoly of a contractor in Refreshment
Room and vending on new Coochbehar Railway
Station on Northeast Frontier Railway

5338. SHRI B. K. DASCHOWDHURY:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether in the New Cooch-Behar
Railway Station of the Northeast Frontier
Railway, one contractor who is monopo-
lising both for Railway Refreshment Room
and for small vending on the said Railway
platform is threatening small vendors not to
work within the Railway station; and
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(b) the name-names of such contractor/
contractors working in the New Cooch-
Behar Railway station for the last 10 years
and the terms of contract?

THE MINISTER OF RAILWAYS (SHRI
HANMANTHAIYA): (a) No such com-

Name of contractor.

(1) Shri S. Banerjee.

(2) Shri 8. C. Dey. (a) Tea Stall

(b) One Dalla for tea and bread.

(3) Shri J. C. Roy. (a) Tea counter

(b) One tea Dalla

One wheel barrow for sweetment

(4) ShriR.S. Ghose,
and puri.
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plaint has been received.

(b) New Cooch-Behar station was opened
in 1965, The particulars of catering and
vending contractors working at this station
with the tenure of their contract are given
below:

Period of contract

From To.
22-2-66  31-3-70*
(@) 14-67  31-3-73
(b) 11-9-68 31-3-73
(a) 18-6-67 31-3-73
(b) 5-7-68 31-3-73
9-10-69 6-5-74

* Functioning under Court’s injunction.

Surplus land near New Cooch-Behar Raillway
station fer agricultural purpose (Northeast
Frontier Railway)

5339. SHRI B. K. DASCHOWDHURY:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether his Ministry has decided to
lease out surplus land for agricultural pur-
poses;

(b) the acrcage of surplus land within the
New Coochbehar railway station of the
Northeast Frontier Railway and whether
there are any applicants totake such surplus
land for agricultural purposes; and

(c) If so, the number of such applicants
and the reaction of Government theretn?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) As per extant
policy, surplus Railway land is licensed for
cultivation purposes wherever there is demand
for the same, through the State Government
in the case of such land between Railway
stations and directly by the Railway in the
case of land within station yards and staff
colonies.

(b) 300 acres of Railway land are available
at Coochbehar for cultivation purposes, but
no applicant has so far approached the Rail-
way for taking the land on licences.

(c) Does not arise.

Merger of Bilaspur Unit and Calcutta Orga-

nisation of Railway Electrification with South-
Eastern Railway

5340, DR. SARADISH ROY: Will the
Minister of RAILWAYS be pleased to state:
(a) whether the Bilaspur unit and the resi-
dual Calcutta organisation of the Railway
Electrification have been merged with the
South Eastern Railway; and

(b) if not, whether the Railway Electrifica-
tion is still an independent organisation and
the aforesaid units are the parts of such an
independent organisation?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) Does not arise.

Demand of catering vendors working in
Howrah Division of Eastern Railway for
increase of commission on sale of goods

5341, DR. SARADISH ROY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Government are considering
the demand of the catering vendors working
in Howrah Division of Eastern Railway for
an increase of 10 per cent Commission on the
sale of goods till they are absorbed by the
Railway Department; and

(b) if so, when a decision is likely to be
taken in the matter?
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No.

(b) Does not arise.
Transfer of Senior Rallway Officers

5342, SHR1 BISHWANATH JHUN-
JHUNWALA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether transfer orders have been
issued to about B0 scnior Railway officers
from onc Railway to another;

(b) whether some Officers  have been
asked to go on leave and some officers have
been reverted to lower grades;

(c) if so, the reasons and justification for
this; and

(d) whether orders have been confined to
senior officers only or to other categories also ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) During the
last one month 24 senior railway officers of
the rank of Heads of Departments and above
have been transferred from one railway to
another,

(b) and (c). 4 officers were asked to go on
leave pending their posting. Two of them
have already been given a posting well within
a month. Posting for the remaining two
officers is being decided shortly. Nobody
has been reverted to a lower grade.

(d) About 53 officers below the rank of
Heads of Departments were also transferred.

Cases of Chain-Pulling and Theft in Sealdah
Division of Eastern Railway

5343, SHR1 BISHWANATH JHUN-
JHUNWALA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the number of cases of chain-pulling,
theft of overhead wires. deliberate inter-
ference with signalling equipments and
removal of fish plates, separately, in the
Scaldah Division of the Eastern Railway
during the year 1970-71, with financial losses;

(b) whether compared to the number of
offences, the number of persons arrested is
too less and if so, the reasons therefor; and
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(c) the steps being taken to improve the
situation, since this Railway Division has to
handle no less than 415000 commuters
every day?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) There were
7,074 cases of alarm chain pulling on the
Sealdah Division of the Eastern Railway
during the year 1970-71. There was no direct
financial loss on account of alarm chain
pulling. There were 189 cases of thefts of
overhcad wires causing loss of Rs. 69,712,
There were 295 cascs of interference with
signalling equipments, causing loss of Rs.
127,563. Fish plates werc removed on 3
occasions involving financial loss of Rs.
1,093/,

(b) Yes, This is due to the fact that the
Public co-operation is not forthcoming in
apprehending the culprits who unauthori-
sedly pull the alarm chains.

As regards other materials, the number of
arrests arc not particularly less than in other
forms of crime like wagon-breaking etc.

(c) Besides conducting surprise checks
with the help of Railway Protection Force
personnel and arranging surprise checks for
ambushing miscreanis at places noted for
unauthorised chain pulling, the Railways
also grant cash awards of Rs, 100/- to those
who help in apprchending and prosecuting
the offenders.

An intensive patrolling has been intro-
duced with the help of State Police and the
Railway Protection Special Force personnel.
High level meetings have been held to tackle
this problem effectively,

Open letter by the All India Loco Running
Staff Association

5344. SHRI PRAVINSINH SOLANKI:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether All India Loco Running Staff
Association had issued an open letter to the
General Manager of the Western Railway;

(b) if so, the contents of the letter;

(c) the action Government had taken on
the issues referred to in that letter; and

(d) how much time Government propose
to take on those issues specially for reclassi-
fication 7
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No such open
letter has been received by the General
Manager of the Western Railway.

(b) to (d). Do not arise.

Promotion as Loco/Fuel Inspectors on
Railways

5345. SHRI PRAVINSINH SOLANKI:
Will the Minister of RAILWAYS be pleased
to state:

(a) what is the normal procedure fur pro-

motion/sclection for the post of Loco/Fuel
Inspectors over Railways; and

(b) whether the procedure as referred to
in part (a) above has correctly been observed
on all Railways and also on Divisions of the
Western Railway?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAILYA): (1) According to
the normil procedure, posts of Locof/Fuel
Inspectors in different grades are filled by
promotion of staff from loco running branch
including Power Controllers and Assistant
Loco Foremen on a selection/non-selection
basis provided the cligible staff have put in
& minimum of 5 years as a Driver for the
purpose of promotion as Junior Fuel Ins-
pector. There is, however, no uniformity on
all Railways regarding the Units of promo-
tion and categories of staff as this is decided
by each Railway Administration in consul-
tation with their recognised unions keeping
in view their local conditions.

On the Western Railway, posts of Loco/
Fuel Inspectors scale Rs. 370-475 are filled
in on selection basis from staff in the cate-
gories of Drivers Grade ‘B’ (scale Rs. 210-
380) and Power Controllers/Loco Inspectors/
Asstt, Loco Foremen all in scale Rs. 335-
425. The posts of Loco/Fuel Inspectors in
scale Rs. 450-575 are filled in from Loco-
Fuel Inspectors in scale Rs. 370-475 on the
Whole-Railway basis, by seniority-cum-
suitability.

(b) The procedure prescribed in this matter
by different Railway Administrations is being
followed by them. The procedure laid down
by the Western Railway Administration is
also being followed on all Divisions of that
Railwax,
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Setting up of Industries in Basti (U. P.)
during Fourth Plan

5349 SHRI K. C. PANDEY: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

-(a) whether the District Basti has been
included in the list of backward areas for
industrial development; and

(b) if so, the industries proposed to be set
up and the total outlay during the Fourth
Plan period for the purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI1 SIDDHESHWAR PRASAD):
(a) and (b). Basti is one of the backward
districts of U. P. which are eligible for grant
of concessional finance from financial institu-
tions for starting industries. A Joint Team
sponsared by the Industrial Development
Bank of India, Industrial Finance Corpora-
tion, Industrial Credit & Investment Corpora-
tion of India, Reserve Bank of India and the
Agricultural Refinance Corporation has
completed a survey of U P, with a view

JULY 20, 1971
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to identifying the industrial potentiality of the
State. The survey report is under prepara-
tion. The actual setting up of industries in
these districts would mainly depend on the
initiative of the entrepreneurs themselves

and the State agencies engaged in promotion
of industries.

Strike by Railway Workers on North Eastern,
Mortheast Frontier, Eastern and Northern
Railways

5350. SHRI K. C. PANDEY: Will the
Minister of RAILWAYS be pleased to state:

(a) the places where strikes were resorted
to by the Railway workers during the period
Ist April, 1971 to 30th June, 1971 on the
North Eastern, Northeast Frontier, Eastern
and Northern Railways;

(b} the number of man-days lost and the
loss to the Railways; and

(c) the reasons for strikes in each case?
THE MINISTER OF RAILWAYS (SHRI

HANUMANTHAIYA): (a)to(c). A statc-
ment giving the information is attached,

Srarement

(a) the places where st-
rikes were resorted

(b) the number of mandays

(c) the reasons

lost and the loss to the for the str-

to by the Railway Railways. ikes in each
Railway, workers during the case,
period Ist April,
1971 to  30th June,
1971,

1. 2, 3 4
Northern Nil Nil Does not arise.
Northeast- Nil Nil —do—
Frontier.

North-Eastern.  Garhara-Barauni from  Loss of mandays. .98176 In demands of
25-3-71 to 27-4-T1. grant of project
allowance.
Loss to the
Railway ..Rs, 34 lakhs
(Approx).
Eastern L Garhara in Danapur  Loss of mandays .,33033 —do—
Division from 25-3-71 Loss to the
to 274-71, Railway ..Rs, 19 lakhs

(approx).
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Relief to Stenographers not Tested by
Railway Service Commission

5351. SHRI K. C. PANDEY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the ex-Minister for Railways
Dr, Ram Subhag Singh dccided to grant
reliel to Stenographers recruited after 1960
who were not tested at the rate of 100 or 120
w.p.m. by the Railway Service Commission,
Allahabad at the time of rccruitment as
provided in Railway Board's lctter No.
PC-60/P5-5/0S-4 dated the 19th August,
1960;

(b) whether the decision has not yet been
implemented even after a period of more
than 14 years;

(c) if so, the reasons for the delay and its
non-implementation; and

(d) when it is likely to be implemented ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) and (b) Yes.
The decision that the Stenographers concern-
ed, who, soon after joining service, had taken
the fitst available opportunity and passed the
incentive tests at higher speeds in the first
attempt, should be deemed to have passed at
the higher speeds of 100 or 120 words per
minute as the case may be, at the time of
initial recruitment, and their pay fixed pro-
forma from the date of their initial appoint-
ment without payment of arrears, has been
implemented

(chand (d). Do notarise.

Development of Cottage Industries in
Manipur

5352. SHRI N. TOMBI SINGH: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether the Government of Manipur
have sclected some cottage industries in
Manipur for further devclopment in pre-
ference to other industries:

(b) it so, the main features of the scheme;
and

(c) if not, whether Government have
dropped the idea of developing cottage in-
dustries altogether and the justification
thereof ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) to (c). Nccessary information is being
collected and will be laid on the Table of the
House.

Discontentment among Cottage Industrialists
in Manipur

5353. SHRI N. TOMBI SINGH: Will
the Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether the attention of the Govern-
ment of Manipur has been drawn to the dis-
content of cottage industrialists conscguent
upon the Government's policy of not giving
substantial financial and technical, assistance
adequately;

(b) il so, the measures propored or already
introduced to remove such discontent; and

(c) if not, whether Government will consi-
der appointing a Commitice to go into the
matter in the near fulure?

THE DEFUTY MINISTIR IN THE
MINISTRY OF INDUSTRIAL DEVEI OP-
MENT (SHRISIDDHESHWAR PRASAD):
(a)to(c): Theinformation is being collected
and will be Taid on the Table of the House.

Power Supply from Diesel Electric Engines
in Manipur

5354, SHRIN. TOMBI SINGH: Willthe
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether the cxisting Dicsel electric
cngines in Manipur are not giving the ¢x-
pected power supply;

(b) if so, the reasons therefor;

(c) if the reply to part (a) above to in the
negative, the number of engines installed in
Manipur and their normal capacily in
Kwatts;

(d) whether additional engincs arc being
installed; and

(e) if so, when and of what capacity?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) Yes,
Sir. Some of the diesel clectric engines ins-
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talled for power gencration at various places
in Manipur are not developing the original
rated output fully.

(b) The diesel generation engines have
been derated due to woiking lor a number
of years and maintenance difficulties due to
imported spare parts not being readily
available.

(c) Does not arisc in view of reply to (a)
and (b) above.

(d) Yes, Sir.

() A scheme for installation of 2 1000KW
diesel generating sets at Leimakhong during
1971-72 is under consideration.

Appointment of Members of Manipur Bar
Association to judicial posts in Manipur

5355. SHR1 N. TOMBI SINGH: Will
the Minister of LAW AND JUSTICE be
pleased to state:

(a) what arrangements have been made for
the appointment of members of the Manipur
Bar Association to the various catepories of
judicial posts in Manipur;

(b) whether the Manipur Bar Association
has submitted any representation in this

behalf; and

(c) if so, the main features of the repre-
sentation and how far the demands have
been accepted?

THE MINISTER OF LAW AND JUS-
TICE (SHRI1 H, R, GOKHALE): (a) Ap-
pointments to the various categories of judi-
cial posts in Manipur are madle under sec-
tions 17, 18 and 19 of the Manipur Courts
Act, 1955 under which members of the Bar
are also eligible to be considered. Appoint-
ments arc made by the Lt. Governor after
consultation with the Judicial Commissioner.

(b) and (c) But for thefact that recently
the Manipur Bar Association agitated for the
appuintment of a local member of the Bar
to the post of District Judge, there was no
representation  from them in this behalf
recently. The post of Additional District
and Sessions Judge, Manipur, is already held
by a person appointed from the Manipur
Bar. The Bar Association wanted the post
of District Judge also to be filled by a local
member of the Bar. This could not be accept-
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cd as it was fen that in making the appeint-
ments there should be a balance between the
Service and the Bar.
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Workload for Accounts Clerks in P.F. Sec-
tions of Headquarters and Divisional Officers

5357. SHRI RAMAVATAR SHASTRI:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether Government have expericnced
that Accounts Clerks working in P. F. Sec-
tion of the Divisional Accounts Offices,
particularly of the Danapur Division of
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Eastern Railway, are overburdened due to
heavy workload; and

(b) if so, what is the yardstick of workload
for Accounts Clerks in P. F. Scctions of the
Headquarters of the Indian Railways as well
as of Divisional Offices?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No.

(b) No uniform yardstick of workload for
the Accounts Clerks in the P.F. Scetion has
becn prescribed by the Railway Board, How-
ever, several Railways have fixed their own
yardsticks which vary from 700 10 1300 P.F,
Accounts per Accounts Clerks.

Charter of Demands by Association of Per-

maneot Way Inspectors and Assistant Per-

manent Way Inspectors on Eastern and South
Eastern Railways

5358, SHR1 RAMAVATAR SHASTRI:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether a charter of demands had
becn presented to the Prime Minister on the
Tth April, 1970 by the Association of the
Permanent Way Inspectors and  Assistant
Permanent Way Inspectors working on the
Eastern and South Eastern Railways;

(b) if so, the reaction of Government
thercto; and

(c) the decision taken on the demand to
relieve such employees from their non-techni-
cal dutics to pay required attention to track
maintenance works?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes, Sir.

(b) and (¢) The demands mainly related to
the following:—

(i) revision of the scales of pay and
upgrading of Permancnt Way Ins-
pectors, and

(ii) provision of relief to Permanent
Way Staff from stores responsi-
bility.

As regards revision of the scales of pay, a
Pay Commission has alrcady been set up who
will, no doubt, look into the scales of pay and
service conditions of all the categories of
staff including the Permanent Way Staff.
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As regards relief from steres responsibi-
lity, almost all Permanent Way Inspectors
on South Eastern Railway have been re-
lieved of the responsibility for the stores at
their headquariers, Provision of relicf to
Permanent Way Inspectors on Eastern Rail-
way is being actively pursucd.
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Seniority of Officers in Junior Adminis-
trative Grade

5360, SHRI V. N. P. SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether promotion from Senior Scale
to Junior Administrative Grade is on all
India basis or individual Railway-wise;

(b) what is the basis for determining the
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seniority of officers in Junior Administrative
Grade; and

(c) whether officers whose promotions to
Junior Administrative Grade were withheld
on grounds of in-efficiency have been given
seniority on promotion to Junior Adminis-
trative grade above those who had been
promoted carlier?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Regular long-
term promotions from the Senior Scale to
the Jonior Administrative Grade are made
on the basis of a positive act of selection with
reference to the all Railway seniority in the
Signal and Tele-communication, Electrical,
Stores, Medical and Accounts Departments.
In the Civil Enginecring, Transportation
(Traffic) and Commercial and Mechanical
Engincering Depuartments, such promotions
are made with refercnce to the Zonal Rail-
way seniority, an officer being considered for
such promotion both on the Railway to
which he is permanently allotted and on the
Railway where he is working.

(b) and (¢) So long as an officer is not
superseded for promotion to the Junior
Administrative Grade on the basis indicated
in (a) above, his scniority in the Junior Ad-
ministrative Grade is the same as the original
seniority in the relevant Class 1 Service.

Small Scale Industrics with Foreign
Collaboration

5361, SHRI V. N. P. SINGH:

SHRI RAMACHANDRAN
KADANNAPPALLI:

Will the Minister of INDUSTRIAL DEVE-
LOPMENT bc pleased to state:

(a) how many and what categories of small
scale industrial units have been permitted to
seck foreign collaboration and technical
assistance in the last three years; and

(b) the impact of the same on the mobi-
lization of indigenous effort and expertise?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) and (b) The information is being collected
and will be laid on the Table of the Lok
Sabha.
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Pending Cases in Supreme Court and High
Courts and working hours/Days of Courts

5362. SHRI BHOGENDRA JHA: Wil
the Minister of LAW AND JUSTICE be

pleased to state:

(a) whether there are many cases pending
final decision in the Supereme Court of India
and in the High Courts for more than two
years; and

(b) if so, whether Government have pro-
posed to these Courts to work for 8 hours
a day and six days in the week ?

THE MINISTER OF LAW AND JUS-
TICE (SHR1 H. R. GOKHALE): (a) A
statement showing the number of cases pend-
ing final decision in cach of the High Courts
and in the Supreme Court for more than 2
years on 1-1-71 is attached.

(b) No such proposal has been made by
Government to the High Courts and the
Supreme Court,

STATEMENT

Name of the High Court No. of Cases
1. Allahabad 28188
2. Andhra Pradesh 1352
3. Assam and Nagaland 1267
4. Bombay 15046
5. Calcutta 41710
6. Delhi 8162
7. Gujarat 6610
8. Himachal Pradesh —.
9. Jammu & Kashmir 148

10, Kerala 3966

11. Madhya Pradesh 5222

12. Madras 9654

13. Mysore 7912

14, Orissa 2279

15. Patna 4604

16, Punjab and Haryana 11223

17. Rajasthan 3797

151040
Supreme Court 2372

®* The High Court of Himachal Pradesh
was established w.e.f, 25th January, 1971,
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Explosive Factory in Orissa

5364, SHRI1 ARJUN SETHI: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state whether there is
any proposal in the Fourth Plan for establish-
ing an Explosive Factory in the Central
Public Sector in Orissa?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
There is no proposal as such under considera-
tion for setting up an explosive factory in the
Central Public Sector in Orissa during the
Fourth Five Year Plan.

Uniform facilities for catering vendors in
Howrah and Burdwan Divisions of Eastern
Railway .

5365. SHRI GADADHAR SAHA: Will
the Minister of RAILWAYS be pleased to
state:
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(?’ whether there are no proper uniform
facilities for the Catering vendors in Howrah
and Burdwan Divisions of Eastern Railway;

(b) if so, the rcasons thercof; and

(c) the stcps taken by Government to
provide such facilities?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Facilities for
supply of uniform to catering vendors exist
in Howrah Division of Eastern Railway.
There is no separatc Railway Division at
ggnrdwan which is located in Howrah Divi-

(b) and (c). Do not arisc.

Surrendering of Posts of Gangmen, Pointsmen
and Assistant Station Masters by Nilagirl
Railway Authorities (Southern Railway)

5366, SHRI M. KALYANASUNDA-
RAM: Will the Minister of RAILWAYS
be pleased to state:

(a) whether a number of posts of Gang-
men, Pointsmen  and Assistant Station
Masters have been declared surplus  and
surrendered by the Nilagiri Railway autho-
rities on Southern Railway;

(b) il so, how did they become surplus and
what alternate arrangements are made to
discharge the duties performed by the staff
declared surplus; and

(c) whether this arrangement entails pay-
ment of overtime allowance to traffic staff
and deterioration in the maintenance of
railway track?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) and (b) The
reduction in posts has been made on a review
of the requirements of staff on the basis of
work load and the question of making alterna-
tive arrangements does not, therefore, arise.

(c) No.

Increments to Class IV Staff of Traffic
Department, Jalpur Division (Western Railway)

5367. SHRI M. KALYANASUNDA-
RAM: Will the Minister of RAILWAYS
be pleased to state:

(a) whether there are any rules prohibiting
grapt of increments in time scale, to substi-



9% Written Answers

tute or casual workers employed on the
Railways; and

(b) if not, the reasons why class 1V staff
in the Traffic Department in Jaipur Division
of Western Railway who were granted Rs.
70/- per mensem and who were working for
years together are not granted increments?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Inthecase of
casual labour, service counts for increment
only when such a labourer is brought on to
regular time scale on completion of six
months' continuous service on works other
than a project. For substitutes, service counts
for increment from the date of appointment
as substitute. There are no rules prohibiting
grant of increment, if due, in this manner.

(b) Staff working in Class 1V categories
in Traffic Department of Jaipur Division are

granted increments on completion of qualify-
ing scrvice.

Payment of Arrears to Cabinmen of Phulera
Station (Western Railway)

5368. SHRI M. KALYANASUNDA-
RAM: Will the Minister of RAILWAYS
be pleased to state:

(a) whether pay scale of Cabinmen in
Phulera Station, Western Railway was raised
to Rs, 105-135 (A) with effect from 1st July,
1961 ;

(b) if so, when this scale was implemented ;

(c) whether the concerned workers were
paid arrears according to the new scale; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) From 1-1-1964.

(c) Yes, arrears for the period from
1-1-1964 to 31-3-1970 were paid to the staff
concerned on 19-5-70. Arrears for the period
from 1-7-61 to 31-12-1963 could not be paid
as the records for that period were not
available.

(d) Does not arise.

Scheme Proposed by West Bengal for Anti-
Sea-Erosion

5369, SHRI SUBODH HANSDA: Will
the Minister of IRRIGATION AND POWER
be pleasad to stats:
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(a). whathgr Government of: West Bepgal
have proposed. any schgme for anti-sea
erosion and submittéd to the Beach Erosion
Board;

(db) if 50, the main fedturcs'ef the Scheme;
an ; ,

(¢) the amount required and sanctioned by

the Board? i

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N, KUREEL): (a) The
Government of West Bengal have reported
that they have no scheme at present for pro-
tection against sea-erosion in the State.

(b) and (¢). Do not arise.
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Widening of Foot over-bridge on Tambaram
Platform

5371. SHRI C. CHITTIBABU: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal to widen
the foot over-bridge on Tambaram platform
and

(b) if not, whether Government propose
to take immediate steps to widen the foot
over-bridge in view of the abnormal increase
in passenger traffic during the last five years?
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No.

(b) No,” as the existing foot-over-briige
is adequate for the present level of traffic.

Electric Traction between Madras Beach
and Tambaram

5372. SHRI C. CHITTIBABU: Will the
Minister of RAILWAYS be pleased to state:

(a) whether promotion avenue chart was
changed when the Electric Traction between
Madras Beach and Tambaram was switched
over from DC to AC;

(b) whether the privileges of the affected
staff by the new avenue chart were not pro-
tected; and

(c) whether Government propose to issue
orders to protect the privileges entitled in the
old avenue chart to those governed by the
old avenue chart?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes,

(b) and (c). Under the old avenue of pro-
motion chart for D.C. traction, artisan staff
of Car Workshop, Tambaram, were eligible
for promotion against 40°%, of vacancies of
Train Examiner, Traction, in scale Rs, 180-
240 and could progress as ‘Shunter’, scale
Rs. 130-200. Under the revised avenue of
promotion chart, posts of Train Examiner,
Traction were abolished and the incumbents
of these posts were absorbed as Assistant
Drivers in scale Rs, 125-155 in AC Traction
and placed senior to the existing Assistant
Drivers. With the introduction of the revised
Chart the incumbents of the posts of TXRs/
Traction preferred to go as Assistant Drivers
into the Channel of promotion on the Opera-
ting Side even though they could have con-
tinued on the maintenance side and sought
promotion as Chargemen, Senior Electric
Chargemen, Assistant Foremen etc. Under
the revised avenuc of promotion, 20% of
vacancies of Assistant Drivers are reserved
for promotion of artisan staff,

Leave Reserve to Staff of Electric Traction
(Southern Railway)
5373, SHRI C, CHITTIBABU: Will
the Minister of RAILWAYS be pleased to
State:

(a) whether on the Electric Traction,
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Southern Railway, there are four rosters for
Grade ‘A’, Grade ‘B’, Grade ‘C’ and Motor-
men with 11 serials, 14 serials, 10 serials and
42 serials respectively;

(b) whether the total sanctioned strength
of staff in each Grade is fitted in the working
serials without setting apart any leave re-
serve;

(c) whether the duties are managed with
the existing staff by curtailing their rest; and

(d) if so, the reasons for not providing
statutory limit of leave reserve to the staff
fitted in working serials of duties.

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) There are
four rosters for ‘A", ‘B’ and ‘C’ grade Drivers
and Motormen with eleven-men link,
thirteen-men link, ten-men link and forty-
men link respectively. Since the existing link
of ‘B* grade Drivers is too tight and four
additional suburban trains have been intro-
duced from 1-4-T1, the position was reviewed
and revised links for fourteen-men for ‘B’
grade Drivers and fortytwo-men for Motor-
men have been introduced.

(b) Based on the existing sanctioned
strength as on 1-4-71, full percentage of leave
reserve has been provided,

(c) Pending creation of additional posts,
the revised links in force from 1-4-71 are
being managed utilising the leave reserve
posts without any curtailment of leave and
without infringing the statutory regulations.

(d) Consequent on the introduction of
links from 1-4-71, proposal for creation of
one post of ‘B’ grade Driver and two posts
of Motormen and one post of leave reserve
Motormen is being finalised.

Promotion of Fitters as Assistant Drivers
(Soutbern Railway)

5374. SHRI C. CHITTIBABU: Will the
Minister of RAILWAYS be pleased to state:

(a) whether on Southern Railway, A.C.
Traction Fitters (Grade Rs, 110-180) are
eligible for promotion as Assistant Drivers;

(b) whether the Fitters Grade T (scale Rs.
175-240) and Grade II (scale Rs. 130-212)
in Car Workshop, Tambaram are not con-
sidered for promotion as Assistant Drivers;
and
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(c) if so, the reasons for not promoting
Fitters as Assistant Drivers as done in the
case of TXR/T ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) and (c). Fitters Grade 1 (Rs. 175-240)
and Grade I1 (Rs. 130-212) are not considered
for promotion to the post of Assistant Dri-
vers in grade Rs. 125-155 having regard to
the fact that their scale of pay is higher than
that allotted to the post of Assistant Driver.

Inconvenience to Travellers between Avadi
and Trivellore on Southern Railway

5375. SHRI C. CHITTIBABU: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Government are aware that
travellers between Avadi and Trivellore on
the Southern Railway have to go either to
Arkonam or to Madras to entrain West bound
trains;

(b) whether there is any proposal to stop
Mail or Express trains at Trivellore for the
convenience of such passengers; and

(c) if not, the reasons therclor?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yos, this dif-
ficulty is cxpericnced by all stations between
Madras (exclusive) and Arkonam (exclusive)
in respect of journey towards Mangalore.

(b) Two Mail/Express trains viz, 9 Up/10
Dn Bombay Madras Mail and 45 Dnj46 Up
Madras-Tirupati East Express are already
scheduled to stop at Trivellore. There is no
proposal to halt more Mail/Express trains
at this station,

(c) Lack of traffic justification.

Railway Employees killed or assauled in
West Bengal

5376. SHRI G. Y. KRISHNAN: Will the
Minister of RAILWAYS be pleased to state:

(a) the number of Railway employecs in
West Bzngal who were killed or assaulted by
mobs during the last three years; and

(b) the steps being taken by Government
to protect the lives of Railway employees?-
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) 4 Railway
employees were killed and 178 were assaulted,

(b) A statement is attached,

STATEMENT

Measures taken by the Railways to afford
protection to the railway employees

1. The Railway Protection Force escorts are
being provided where possible for the
safety of running Railway Staff working
on trains in the affected sections.

2. Railway Protection Force have been
directed to extend active co-operation to
the Government Railway Police in tracking
down criminals responsible for such
incidents on the Railways.

3. Government Railway Police escorts are
provided in the night passenger trains in
several affected sections to ensure safety
of Railway Officials and passengers.

4. Close liaison is maintained with Govern-
ment Railway Police and Civil Police to
keep surveillance over the bad characters
of the section.

5. Frequent mectings at all levels are held
between the RPF/GRP, as well as Civil
Police Officers to chalk out plan of action
for delinquent crimes and criminals,

6. Railway staff are encouraged to keep
licensed fire arms for self-defence.

7. The incidents are reported to the nearest
Police Station and followed up by con-
tacting the concerncd Superintendents of
Police.

8, To boost up the morale of staff joint
patrols in the colony by RPF and Police
are arranged.

Increase In Wage of Maadoors Engaged ow
Haldia Link Railwiy Construction

5377. SHRI PRIYA RANJAN DAS
MUNSI: Will the Minister of RAILWAYS
be pleased to state:

(a) thc minimum wages of the Railway
Mazdoors engaged in Haldia Link Railway
construction;

(b) the steps taken for increasing the wages
there;
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(c) whether the Mazdoors will have to face
retrenchment by Government; and
(d) if so, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a)and (b), Casual
labourers in unskilled categories are engaged
on Haldia—Panskura Rail Link Construction.
Their minimum rate of wages is Rs. 3.50
per day which has been increased from Rs.
3.03, only in November, 1970,

(c)and (d). Ascasual labourers arc cngaged
specifically for the duration of the works,
they have to be discharged on completion of
s.ch work:,

Memorandum to Government by Catering
Vendors Union, Howrah on Eastern Railway

5378. SHRI A. K. SAHA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Govecrnment have received
any memorandum from the Catering Ven-
dors” Union, Howrah on the Eastern Railway
in rcgard to their grievances;

(b) if so, the main demands of the work-
ers; and

(¢} the action taken by Government there-
on?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) and (c). A statement is laid on the
Table of the House. [Pluced in Library. See
No. LT-693/71}.

Survey of River Sankhi at Border of Madhya
Pradesh and Bihar

5379. SHRI UMED SINGH RATHIA:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether Government have surveyed
the River Sankhi on the border of Madhya
Pradesh and Bihar;

(b) if so, the outcome of the same; and
(c) whether Government propose to cons-

truct a bridge over the same which will give
facilities to both the States?
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THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B, N. KUREEL): (a) to (c).
The Bihar State Electricity Board have
investigated a hydro-electric project on the
Sankhi river and have prepared a report.
The project will have an installed capacity
of 594 MW. The project does not provide
for a road bridge. It is not included in the
Fourth Plan but is proposed for the decade
plan (1971-1981),

The Ministry of Shipping & Transport have
also not so far received any proposal for a
road bridge on the Sankhi river.

Electrification in Dharam Zila and Jaigarh
to Jaspur in District Ralgarh
(Madhya Pradesh)

5380. SHRI UMED SINGH RATHIA:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) whether a large number of villages are
without electricity in Dharam Zila and Jai-
garh to Jaspur in District Raigarh, Madhya
Pradesh;

(b) if so, the steps Government contem-
plate to provide electricity to these villages,
especially for tube-well purposes; and

(c) the time by which this work is likely
to be completed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
IS"_OWER (SHRI B. N. KUREEL): (a) Yes,

ir.

(b) and (¢). The following schemes have
been taken up by the Madhya Pradesh
Electricity Board;—

(i) Energisation of 302 pumps in 23 villages
in Dharam Jaigarh-Pathalgaon and Lylunga-
Kudba areas is in progress. So far 161 pumps
have been energised.

(ii) 39 pumps have been energiscd in
13 villages in Patalgaon-Vijaynagar-Kapur
arca.

(iii) 20 pumpsets have been energised in
5 villages in Patalgaon-Sitapur-Bathauli area.

(iv) Energisation of 228 pumps in 17
villages in Patalgaon-Kunpuri area is in pro-
gress, 210 pumps have been energised so far
in 16 villages.
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(v) Energisation of 27 pumps in Bandar-
chauhar-Rujauti-Bagia arca is in an advanced
stage of progress,

(vi) 55 pumps in 6 villages in Basband-
Bahama arca have been energised.
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Expenditure on the visit of General Manager
(Southern Railway)

5382. SHR1 PILOO MODY: Will the
Minister of RAILWAYS be ploased to state
the total expenses incurred by the Southern
Railway Administration for the General
Manager's visit to Chirayinkil, Trivandrum
and Quilon on 31st October, 1970 and 19th
January, 19717

THE MINISTER OF RAILWAYS
(SHRI HANUMANTHAIYA): Rs, 243,53
(Rupees Two hundred forty three and paise
filty three only), besides the normal allowan-
ces, admissible under the rules, were spent
on 31-10-70 in connection with the opening
of the ncw Chirayinkil Station building by the
General Manager, Southern Railway. No
cxpenditure was incurred in connection with
the visit of the General Manager, Southern
Railway to Quilon on 19-1-71, except for the
payment of the normal allowances admissible
under the Rules.

Production of Cars to meet domestic Demand
and for export

5383, SHRI N. K. SANGHI: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether any of the cars proposed to
be manufactured either in the public or pri-
vate sector for which letters of intents have
been issued or are being issued. would be
within the rcach of the middle-income group
for purchase; and

(b) whether these cars will have any export
potentiality or they are sought to be produced
only to meet the domestic needs?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) While it is difficult at this stage to estimate
with any degree of precision the prices at
which the cars proposd to be manufactured
in the public or private scctor for which letters
of intent have been issued or are being issued
will be sold, every effort will be made to
keep the cost of production as low as
possible in these cases so as to bring the cars
within the reach of the middlk-income
group.
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(b) The project for manufacture of cars
in the public seétor is'being so worked out as
to enable a small proportion of the cars to
be exporied. It is difficult to state at this stage
whether any of the cars to be produced in
the private scctor may have a similar export
potentiality.

Lawlessness Prevailing on Suburban Railway
in Sealdah Division of Eastern Railway

5384. SHRI MUHAMMED SHERIFF:

Will the Minister of RAILWAYS be pleased
to state:

(a) whether lawlessness prevails on the
suburban Railway in the Scaldah Division
of Eastern Railway; and

(b) if so, the preventive steps taken by
Government against such lawlessness?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) The following measures have been
taken in the attempt to maintaining law and
order on Railway premises such as Patrolling
of vulnecrable arcas by armed R. P. F. per-
sonnel & G. R. P., Picketing of vulnerablc
points, Escorting of important Goods &
Passenger Trains cte. The following measures,
in addition, have specifically been  taken
against lawlessness in Suburban Trains on
Scaldah Division:—

(a) As many as 12 Passenger Trains,
both Up and Dn., arc being escorted
by G. R. P. on Suburban Sections.

(b) Offices of the Station Masters of
Neorth, Main and South Sealdah &
Ballygunge Stations are being
guarded by G. R. P. during the peak
hours,

(c) Special armed police contingents
have becn detailed to perform
picket duties at Dum Dum Jn. and
Ballygunge.

Slow Movement of Goods Trains from
Pathankot to Delhi

5385. SHRI VIKRAM CHAND MAHA-
JAN: Will the Minister of RAILWAYS be
pleased to state:

(a) how many days it takes for a Goods
Train to reach Delhi from Pathankot;
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(b) on what dates the Goods Trains left
Pathankot during the period from 24th May
1971 till 20th June 1971 and after how many
days they reached Delhi; and

(c) if they reached late, the reasons for
such slow movement of goods traffic?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No goods
trains are run directly from Pathankot to
Declhi as traffic offering is too 'meagre to
Jjustify a through train.

(b) and (c). Do not arise.

Railway Hospitals in Kerala

5386. SHRI C. JANARDHANAN: Will
the Minister of RAILWAYS be pleased to
state:

() the number of Railway Hospitals in
Kerala; and

(b) the number of beds in these hospitals
separately ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) There is onc
Divisional Hospital at Olavakkot in Kerala
State,

(b) 70 beds. (General 56, Maternity 4 and
Chest 10).

Measures to stop Wagon-Breaking Wire-
Cutting Activitics in West Bengal

5387. SHRI SAMAR GUHA: Will the
Minister of RAILWAYS be pleased to statc:

(a) whether Government have formulated
a scheme for stopping wagon-breaking and
wire-cutting activities of criminals in West
Bengal; and

(b) if so, the outlines of the scheme and
the cxpenditure involved in it?

THE MINISTER OF RATLWAYS (SHR1
HANUMANTHIYA): (a) Yes.

(b) A statcment is attached.

Statement
(1) Two schemes have been evolved on the
Railways in West Bengal to dcal with criminal
activities.
(2) The first scheme envisages the deploy-
ment of two Battalions (9 Companies) of
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Railway Protection Special Force for open
line patrolling on the Eastern Railway bet-
ween Budge Budge and Dhanbad. They are
entrusted with the job of dealing with the
problem of overhcad electric wire thefts,
tele-<communication cable thefts and brass-
bearing thefts as well as other thefts on the
open line in these Sections.

(3) The second scheme envisages the de-
ployment of 14 Companics (10 Companies of
Railway Protection Special Force and 4
Companies of Armed Wing of other Rail-
ways) on the Eastern, South Eastern and
Northecast Fronticr Railways within the State
of West Bengal for the prevention and detec-
tion of all types of railway crime. They per-
form open linc petrolling in the sections not
covered by the first scheme and also yard
patrolling in the yards badly affected by
victimisation of wagons. They also escort
goods trains in certain sections.

(4) In addition, steps are being taken to
mobilize village resistance groups consisting
of reliable villagers of the locality and other
voluntary organisations along the affected
portions of the Railway linc.

5. The 19 Companies of Railway Protec-
tion Special Force deployed in West Bengal
are from the Railway Board's rescrve to be
deployed anywhcre in the country, while
the 4 Companies of Armed Wing have been
withdrawn from other Railways for special
duty in West Bengal.

(6). The additional expenditurc borne by
the Railways for these schemes of additional
protection in West Bengal amounts to appro-
ximately Rs. Five Lakhs per month (this
represents only the Travelling Allowance and
Daiy Allowance of the personnel and does
not include their Pay and Allowances).

Enquiry against Fake Firms Selling Raw
Materials in Black Market

5388. SHRI N. K., SINHA: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether an enquiry is proposed to be
made in the allegation that a large number
of fake firms are receiving quota of imported
and indigenous raw materials for stainlcss
steel industry, cement pipe and slab industry
and iron rods industry (Re-rolling Mills) and
are selling the same in black-market; and
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(b) whether Governments of Assam, Bihar,
Madhya Pradesh, Orissa, Uttar Pradesh and
West Bengal have instituted such enquiries
and if so, the result thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHR1 SIDDHESHWAR PRASAD):
(a) and (b). Some complaints of misuse of
licences issued for stainless steel for manu-
facture of hospital waee have been received
and they are being enquired into by the
Ministry of Foreign Trade. No complaints

have been received in respect of other indus-
tries.

Information is being collected from the
State Governments regarding their enquirices,
if any, and will be laid on the table of the
Sabha in due course.
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Absorbtion of Surplus Labour on Com-
pletion of Beas Dam

5391, SHRI PRABODH CHANDRA:
Will the Minister of IRRIGATION AND
POWER be pleased to state:

(a) the time by which Beas Dam will be
completed;

(b) how much labour will become surplus
on the completion of Beas Dam; and
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(c) the steps the Dam authorities arc
contemplating to absorb the surplus labour
to avoid unrest?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI1 B, N. KUREEL): (a) The
storage Dam on river Beas (Beas Project
Unit-I1) is scheduled to be completed by
June, 1973, and commissioning of the first
unit of the Power Plant, by December, 1974,

(b) At present there arc about 13750
labourers working in the Beas Project Unit-
11. About 50%, of this strength would become
surplus on completion of the dam and another
359 on completion of Power Houses.

(¢) Efforts will be made to obtain prefercn-
tial treatment for the workers of the Beas
Dam for appeointment on  other similar
projects as and when retrenchment takes
place,

Shortage of accommodation in Industrial
Estates around Delhi

§392. SHRI R. S. PANDEY: Will the
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state:

(a) whether there is scarcity of space in the
Industrial Estates around Delhi with the
result that the setting up of new industrial
units has been greatly hampered on this
account;

(b) whether industries are being put up in
places meant for residential purposes in
unauthorised way; and

(c) if so, how Governmecnt propose to
remove the shortage of accommodation in
the Industrianl Estates and also the steps
being taken to check the setting up industries
in residential areas?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI SIDDHESHWAR
PRASAD): (a) Ycs, Sir. All the built accom-
modation in the Industrial Estates at Okhla
and Badli set up by the Delhi Administration
has already been allotted.

(b) Under the Master Plan of Delhi certain
arcas have been declared as “non-conform-
ing" areas for industries. Industries located
in these non-conforming areas are being
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assisted to shift to conforming arcas where
the Declhi Development  Authority allots
developed plots.

(¢) There is a provision of Rs. 110 lakhs
in the Fourth Plan of the Delhi Administra=
tion for expansion of the Industrial Estate at
Badli and for setting up of new Industrial
Estates. Similarly, a provision of Rs. 120
lakhs has been mrde for loan assistance to
industrial units shifting from non-conforming
to conforming arcas,

Foreign Collaboration for the Production of
Rail Machinery

5393. SHRI R. S. PANDEY: Will the
Minister of RAILWAYS be pleased (o state:

(a) whether a number of foreign companies
or agencies are producing various types of
rail machinery in India at present;

(b) whether that  type of machinery for
Railways cannot be produced with indi-
genous resources and technical know-how
and, if so, the reasons therefor; and

(c) the steps being taken by Government
to produce that machinery with the country’s
resources and cxpertise?

THE MINISTER OFF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No complete
item of rolling stock such as locomotives,
carriages and wagons is procured by the
Railways from foreign companies. However,
a few foreign companies and some Indian
companies with foreign collaboration are
producing some items of railway equipment
in India at present.

(b) Most of the equipment required by the
Railways is producced with indigenous ra-
source; and technical know-how. There are,
however, a few items of a highly specialised
and sophisticated nature, being developed
for the first time in the country, for which
foreign technical collaboration is necessary.

(c) All proposals for establishing new capa-
city and expanding the existing capacity for
manufacture of railway equipment are
scrutinised carefully by the Government with
a view to ensurc that the country’s resources
and expertise are utilised to the maximum
extent possible; foreign collaboration is per-
mitted only where inescapable.
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Filling up of Posts of Store-Keeper Steaward
‘E' and Head Clerk (Pharmacist) on Indian
Rafway

5394, SHR1 RAJDEO SINGH: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there are few posts of Store-
Keeper Steward ‘E’ and Head Clerk (Phar-
macist) in Grade Rs. 130-300 (A.8.) Rs. 210-
380 (A.S.) on Indian Railways;

(b) whether these posts are of technical
naturc or ministerial; and

(¢) whether a panel of Clerks has been
drawn to fill up these posts?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) to (¢). The in-
formation is being collected and will be laid
on the Table of the Sabha,

Medical facilities to dependent father of
Railway employee

5395, SHR1 RAJDEO SINGH: Will the
Minister of RAILWAYS be pleascd to state:

(a) whether the servants of Railway em-
ployees are allowed free medical treatment,
whereas such treatment is not allowed to
dependent father;

(b} if so, whether Government proposc to
extend the same to dependent father on the
lines of other Central Government Depart-
ments; and

(c) if not, the reasons thersfor?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes.

(b) and (c). As per definition of *family’
under Railway Medical Attendence Rules,
following arc entitled to medical attendance:

“Wife/husband, legitimate children,
step children wholly residing with and de-
pendent upon the employee and dependent
relatives as are eligible for passes under
the Rules.”

The term “dependent relatives” for pur-
poses of passes means (a) mother or step
mother if a widow, (b) unmarried or widowed
sister or step sister of any age or borthers/
step brothers under 21 years of age provided
father is not alive and provided they reside
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with and are wholly dependent on the em-
ployee.

The term “Family” under the C. G, H. 8.
includes the wife or husband, children, or
step children and parents who are mainly
dependent on and residing with the Govern-
ment servant concerned. A limit has, however,
been laid down for purposes of this rule on
the parent's income which should not exceed
the maximum of Rs, 250/- P.M.

Though the Railway Medical Attendance
Rules exclude father, these do include un-
married or widowed sisters of any age or
brothers/step brothers under 21 years of age
and to a limited extent, private servants of
Railway employees, these privileges are not
enjoyed by the Central Government emplo-
yees under the C. G. H. S,

In view of the above, the present is not
considered opportune time for further liber-
alisation of the Railway Medical Attendance
Rules.

Promotioh of Drivers Grade ‘B’
(North Eastern Railway)

£3196. SHRI R. V. BADE: Will the
Minister of RAILWAYS be pleased to state:

ta) whether the Railway Board have issucd
instructions that vacancies in the cadre of
Loco Foremen, Loco Inspectors and Power
Controllers should be filled up by promoting
Drivers Grade *B' only;

(b) il so, whether over North Eastern
Railway, these vacancics are being filled up
from Drivers grade *C' in violation of the
instruction mentioned in part (a) above; and

(c) the remedial steps proposed to be
taken by the Administration in the matter?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No.

(b) and (c). Do not arisc.

Erosion in Tiruchendur-Cape Comorin Area
in Tamil Nadu

5397, SHRI M. S. SIVASAMY: Wil
the Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether Tiruchendur-Cape Comorin
area in Tamil Nadu is being slowly and
steadily eroded by sea;
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(b) whether the world famous ancient
monuments on the sea coast are in danger;
and

(c) if so, what Government propose to do
in this matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N, KUREEL): (a) and
(b). The Government are aware of the sea-
erosion problem in the Tiruchendur-Kanya-
kumari area in Tamil Nadu. The State
Government have only reported threat of
crosion to the ancient Subramanyaswami
Temple at Tiruchendur and not to any other
ancient monument.

(c) The State Government have proposed
protective works at Earmanthurai, Midalam-
thurai, Pallamthurai, Malamanakudi in
Kanyakumari district and at Manappadu in
Tuticorin taluk and the collection of field
data for formulating protective works to
arrest sea crosion in the Staw, for which a
provision of Rs. 10 lakhs has been included
in the Flood Control sector of the Fourth
Plan ol the State. The expenditure on these
works during 1970-71 was about Rs. 2 6 lakhs,
A provision of Rs. 4.5 lukhs has been in-
cluded in the Annual Plan, 1971-72.

The Hindu Religious and Charitable
Endowment Department of the Government
of Tamil Nadu have also prepared a scheme
for the construction of a protective bund on
the shore on the eastern side of the Subra-
manyaswami Temple at Tiruchendur, The
State Government had approached the Minis-
try of Education and Social Welfare last in
June, 1970, for financial aid to the tune of
Rs. 6,07,500/- for the scheme. The request
of the State Government was considered by
the Government of India but it was not
found possible to agrec to the rcquest of
the State Government. The State Govern-
ment were advised to iackle the problem
themselves with the Cooperation of the
Temple authorities.

Programme for the Transportation of
Cardamom by Railway Wagons

5398, SHRI M. S. SIVASAMY: Will
the Minister of RAILWAYS be pleased to
state the programme chalked out to meet
the recurring shortage of wagons for carrying
cardamom?
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THE MINISTER OF RAILWAYS (SIIRI
HANUMANTHAIYA)Y: No traffic in car-
damom is offered in wagon loads.  Small
quantities are however, offered for despatch
at coaching rates from stations on southern
railway and traffic offered is cleared promptly.
The question of recurring shortage of wagons
for carrying cardamom does not therefore
arise.
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Increase in number of Judges of High Courts

5400, SHRI S. C. SAMANTA: Will the
Minister of LAW AND JUSTICE be pleased
to state:

(a) whether Government propose to in-
crease the number of Judges in the High
Courts in the various States; and

(b) if so, to what extent?
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THE MINISTER OF LAW AND JUS-
TICE (SHR1 H. R, GOKHALE): (a) and
(b). It is primayily for the State authorities
to review the Judge strength of the High
Court from time to time with reference to
institutions and disposals and the arrears
to be cleared and to send proposals to the
Government of India for the appointment of
more Judges if necessary.  The expenditure
on the High Court being a charge on the
State revenues, the initiative has to come
from the State authorities. Proposals for
increase of Judge strength by one Judge
each for two High Courts are under consi-
deration,

Resolutions passed by the Western Railway
Mazdoor Sangh, Bhavanagar (Gujarat)
5401, SHRI P. M. MEHTA: Will the

Minister of RAILWAYS be pleased 1o state:

() whether Government have received a
letter (No. GEN/I58/71-72, dated the Ist
June. 1971) from the Western Railway Maz-
door Sangh at Bhavanagar (Gujarat) on
Western Railway referring to three resolu-
tions which were passed at a General Body
meeting of the Sangh held at Junagadh on
24th April. 1971; and

(b) il so, the reaction of Government
thereto?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes, Sir.

(b) The three resolutions passed by the
Western Railway Mazdoor Sangh relate to
fixation of seniority of cortain employees of
the railway, provision of quarters for traffic
staff at Gandhigram and replacement of
AC.C. roofs of the guarters by R, C. C,
roofing,

These demands are under examination.

Scrutiny by Vigilance Organization of
records at Ambala City Station

5402. SHRI BHARAT SINGH CHAU-
HAN: Will the Minister of RAILWAYS
be pleased to refer to the reply given to Un-
starred Question No. 3843 on the 24th March,
1970 regarding amount of claim paid by
Railways for loss of nin¢ baskets of grapes
and state:

(a) whether the relevant record at Ambala
City Station has been seized and since
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scrutinized by the Vigilance Organisition:
and

(b) if"so, the result of the investigation and
the action taken in the matter?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No.

(b) Does not arise in view of reply to
part (a) above,

Inspection of records at Ambala Station by
Vigilance Organisation

5403, SHRI BHARAT SINGH CHAU-
HAN: Will the Minister of RAILWAYS be
pleased to refer 1o the reply given to Un-
starred Question No. 3844 on the 24th March,
1970 regarding claim paid by Railways for
loss of Art Silk consignment and state:

(a) whether the relevant record at Ambala
City station has been seized and inspected by
the Vigilance Organisation: and

(b) if 50, the result of the inspection and
the action taken in the matter?

THE MINISTER OF RAILWAYS (SHRI1
HANUMANTIIAIYA): (1) No.

(b) Does not arise in view of reply to part
(a) above,

Regularisation of Quota for promotion as
Assistant  Loco  Foremen, Ajmer Division
(Western Railway)

5404, SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
Lo state:

(i) whether there is a ratio between the
running stafl and maintenance staff for pro-
motion as  Assistant  Loco Foreman and
further promotion is regulated by virtue of
seniority in all cases;

(b) if so, the procedure followed in each
traction on cach Railway;

(¢) whether the procedure laid down had
correctly been maintained on the Western
Ruilway ;

(d) whether the over quota from the main-
tenance side had withheld promotion of staff
of Ajmer Division; and

() the action Governmen. propose tc take
to regularise the quota for all the Divisions
including Ajmer Division?
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a2) to (¢) Infor-
mation is being collected and will be laid on
the Table of the Sabha.

Transfer of Power from South to North Bihar
and North to South Bihar

5405. SHRI BHOGENDRA JHA: Will
the Minister of IRRIGATION AND POWER
be pleased to refer to the reply given to Un-
starred Question No. 2786 on the 22nd June,
1971 regarding per capital consumption of
power in North Bihar and state:

(a) the exact volume of power transferred
from South to North Bihar and North to
South Bihar since the installation of the cable
link between North and South Bihar with
reasons therefor;

(b) whether it is proposed to set up thermal
power stations at Darbhanga and Saharsa
also keeping in view the huge population and
dearth of power; and

(¢) if not, the reaosns therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHR1 B. N. KUREEL): (a) Ab-
out 15.4 million units were transferred from
South to North Bihar and 1634 million
units from North 10 South Bihar between
October 1969 and  February 19710 The
transfer was governed by the operating con-
ditions in the two parts of the grid namely
South Bihar and North Bihar,

ib) The Bihar State Flectricity Board have
proposed the seiting up of two thermal power
stations of 220 MW each, one at Muzaffarpur
and the other near Katihar, The proposals
are under examination in the Central Water
and Power Commission,

(c) The choice of location for a thermal
power station is governed by a number of
Techno-cconomic  considerations such  as
proximity to load centre, availability of land
and cooling water in adequate quantities,
facilities for supply of fuel etc, The sites at
Muzaffarpur and Katihar have been proposed
bascd on these considerations.

Demonstration before the Divisional Superin-
tendent, Samastipur (North Eastern Railway)

5406, SHRI BHOGENDRA JHA: Will
the Minister of RAILWAYS be pleased to
state: *

(a) whether about one thousand employees



123 Written Answers

of the North Eastern  Railway led by Pur-
bottar Rail Mazdoor Sabha, demonstrated
before the Divisional Superintendent Samasti-
pur on the 15th June, 1971 and handed over
a memorandum containing several demands;

(b) if so, the particulars of the demands
and Government's reaction thercto:

(c) whether at the time of the visit of the
General Manager, North Eastern Railway
to Narkatiaganj, a memorandum by the em-
ployees was submitted to him containing
some demands and also allegations of corrup-
tion against the Station Master, Narkatia
ganj, and

(d) if so, action tuken thercon?
THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) to (d). The

information is being collected and will be
laid on the Table of the Sabha,
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Setting up of Industries in Kerala

5409. SHRIMATI BHARGAVI THAN-
KAPPAN: Will the Minister of INDUS-
TRIAL DEVELOPMENT be pleased to

stale:

() how many industrics have been esta-
blished in Public Scctor during Second and
Third Five Year Plan periods in the State
of Kerala;

(b) how docs it compare with the indus-
tries established in the Public Scctor in other
states during the said period; and

(c) the names of Industrial Projects which
have been allocated under Public Ssctor to
be set up in Kerala during the Fourth Plan
period?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SHRI1 SIDDHESHWAR PRA-
SAD): (a) and (b). A statement showing
Central Industrial Projects taken upfcomple-
ted in the Second and Third Five Year Plan
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period in various States, including Kerala,
is attached.

(c) Industrial Projects which have been
allocated under the Public Scctor to be sct
up in Kerala during the Fourth Plan period
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sion/diversification of the ex-
isting units.

Central Sector: Second Shipyard, Cochin
FACT (IV stage expansion).
Newsprint Factory,

are as follows:

State Sector: Programmes relate Lo expan-

Cochin Fertilisers.
Cochin Refinery (Expansion)

STATEMENT

Contral Industrial Projects set up|completd during the Second and Third Five Year Plan

Period.

Andhra Pradesh

Synthetic Drugs Plant; B, H, E. L.; Machine Tools Factory; Praga
Tools Limited; Hindustan Shipyard.,

Refinery; Heavy Machine Building
Plant; Heavy Machine Tool Plant; Foundry Forge Plant; Pyrites
and Chemical Development Corpn., Bokaro Steel Plant,

Cuchin Refinery HMT FACT, Alwaye.
Hindustan Antibiotics: Trombay Fertilisers; Organic Intermediates

Bhilai Steel Plant; Heavy Electrical Plant; Nepa Paper Mills;

Neyveli Lignite Corporation; Surgical Instruments Factory; BHEL
High Pressure Boiler Plant; Raw Film Project; Madras Refinery.

H. M. T.; Indian Tclephone Industry; Mysore Iron & Steel Works.
Rourkela Steel Plant; Rourkcla Fertiliser Plant.

Zinc Smelter; Khetri Copper Project; Precision Instrument Factory.
Diesel Loco Factory; Antibiotics Factory; BHEL—Heavy Elect-
rical Equipment Plant; Gorakhpur Fertilisers.

Durgapur Stecl Plant; National Instruments; Hindustan Cables;
Mining & Allicd Machinery Project; Alloy Steel Plant; Durgapur

Assam Nunmati Refinery; Namrup Fertilisers.
Bihar Sindri Fertilisers; Barauni
4. Gujarat Koyali Refinery.
5. J&K Nil.
Kerala Hindustan Insecticides
Cochin Fertilisers.,
7. Maharashtra
Plants; Koyna Aluminium,
8. Madhya Pradesh
Sccurity Paper Mills; Korba Aluminimum
9, Madras
10, Mysore
11. Orissa
12, Punjab Nangal Fertiliser.
13, Haryana Machine Tool Plant.
14, Rajasthan
15, Uttar Pradesh
16. West Bengal
Fertilisers,
17. Delhi D. D. T. Faclory.

5410. SHRIMATI BHARGAVI THAN-
Will the Minister of IRRIGA-
TION AND POWER be pleased to state:

KAPPAN:

Help to Farmers from Dams in Kerula

(¢) the estimated acreage of area antici-
pated to be irrigated by each dam at the time
of ils construction and the acreage of area
actually irrigated by each dam during the
said period;

(d) whether target had been achieved in
cach casc; and

(a) whether the existing dams in Kerala
hive not been able to provide adequate help
‘o the farmers during drought conditions
prevailing there for the last two years;

(b) if so, the reason therefor;

(e) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N, KUREEL): () to
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(¢). The Government of Kerala have reported
that the rainfall intensities were heavier in
these monsoon seasons, and that flows in
excess of the storage had therefore to be let
down the rivers. The stored waters were used
to provide irrigation water only for Virippu
and Mundakan crops by way of supplement-
ing the ayacut rainfall; in view of this, the
storage position in most of the dams was
very meagre during sununer and water could
not be given to the punja cultivators.

In so far as acreage achicvement was con-
cerned, the State Government have reported
that there was no shortfall in any of the
completed projects.

Proposal for Water Drainage in Kerala

5411, SHRIMATI BHARGAVI THAN-
KAPPAN: Will the Minister of IRRIGA-
TION AND POWER be pleased to  state:

(a) whether Government of Kerala have
forwarded proposals for waler drainage in
the State during the Fourth Five Year Plan;

(b) if so, the expenditure likely to be in-
curred thereon; and

(c) the amount of financial assistance
sought by and given or proposed to be given
to the State Government in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI! B. N. KUREEL): (a) The
Government of Kerala have so far proposed
the following six drainage schemes, estimated
to cost Rs. 54 lakhs, for implementation
during the Fourth Plan:
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Name of Scheme Estimated cost

(Rs. lakh:)

1. Improvements to Amayizhan-
chan thodu 2nd Section.,

2. Cutting open the leading
channel to the spillway of
Thottapally and decpending
leading channel. 4.65

1. Providing drainage facilities to
Manakkunnam village, opening

30.00

of Panar thodu 5.00
4, Flood Control works at Muda-

varan Yela drainage scheme. 1.50
5. Improving Avanur thodu in

Trichur Taluk 4.95
6. Improvement to Elakamsu and

Sankatha Elas. 7.60
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(b) The amount to be spent on these works
during the Fourth Plan period has not been
indicated. The total Fourth Plan provision
for flood control including drainage is Rs.
1.53 crores.

(¢) Drainage Schemes form part of the
flood control programme and are included
in the State sector.  Beginning from  the
Fourth Plan. Central assistance to the State
Governments for their Plan schemes is being
provided in the shape of block loans and
grants and is not ticd to any particular pro-
ject or head of development.  As such, the
question of giving financial assistance by the
Central Government does not arise.

Increased Work-load for Typists in Ajmer
Division (Western Railway)

5412. SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
to refer to the reply given to Unstarred Ques-
tion No. 2229 on the 15th June, 1971 re-
garding increased work-load for Typists in
Ajmer Division (Western Railway) and state:

(a) the year in which the ban on the crea-
tion of posts for all categories of stafl in-
cluding the Typists in Railway Offices was
imposed;

(b) whether Government propose to lift
the ban in the near future; and if not, the
rcasons therefor;

(c) whether this ban on recruitment applies
to such posts also which are justified to be
filled up as a result of job-analysis of any
category of staff on Railway; and

(d) if so, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (@) to (d) In
order to effect economy in administrative
expenditure, a ban on the creation of posts
for all categories of staff including Typists
in Railway Offices was imposed in 1960
This ban has been continuing since then,
but relaxations have been allowed where
the creation of posts has beecn considered to
be inescapable. 1n respect of clerical staff
the ban was relaxed in 1970 to the extent
indicated below:

(i) 50% of the vacancies which arose
during 1969-70;

(i) Minimum posts required for operat-
ing new assets and services;
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(i) Vacancies created by the release
of technical personnel (Draftsmen,
Surveyors, Mistries etc. working as
Clerks in Accounts, Stores and
other offices) required for technical
work as well as those created by
sparing staff to organisations like
Metropolitan Transport Projects;
and

(iv) 609, of the vacancies which arose
in 1970-71.

Parcel Containing Silver Found Missing at
Ahmedabad Station

5413. SHRI CHANDRIKA PRASAD:
Will the Minister of RAILWAYS be pleased
to state:

(a) whether one Parcel booked under
Railway Parcel Way Bill No. 7571 dated Ist
December, 1969 ex. Churu to Parcel Depot,
Grant Road, containing silver worth Rs,
23,000/{- approximately, was found missing
at Ahmedabad station on or about 2nd
December, 1969;

(b) if so, whether the claim for compensa-
tion of loss of the above consignment was
received by the Railway and il so, the amount
paid as compensation to the sender; and

(c) whether investigation of the above
theft was made by the C.B.l. Branch of
Railway Protection Force and if so, the
result of investigation and the action taken
agtinst the peisons found guilty ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) to (¢) Infor-
mation is bcing  obtained and would be
placed on the table of tlie Housc.

Sea-Erosion in South Kanara District,
Mysore

5414, SHRI P. R. SHENOY: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether large scale sea-erosion takes
place in South Kanara District in Mysore
State during the raily scason; and

(b) if so, the steps Government propose to
take to stop the menace?

THE DEPUTY MINISTER IN THE
MINISTRY OF [IRRIGATION AND
POWER (SHRI B. N, KUREEL): (a) and
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(b). The State Government of Mysore have
not reported any serious sea erosion problem
in South Kanara District. Local erosion had
however, occured near Maravanthe in Coon-
dapur Taluk in 1966 and 1967 and in one
place in Udipi Taluk in 1970.

No proposals for any anti-sea erosion
mcasures have been received from the State
Government nor has any provision been
made for antisea erosion works in the Fourth
Plan proposals of the State.

Setting up of Factory to manufacture Silico
Carbide in Gujarat

5415. SHRE SOMCHAND SOLANKI:
Will the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state:

(a) whether Government propose to start
a factory to produce Silico Carbide for which
raw material is easily available from Koyali
Refinery at Baroda;

(b) if not, the reasons therefor; and

(c) whether any proposal has been re-
ceived by the Government of India from the
Gujirat Government for setting up the unit
and if so. the reaction of government thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRISIDDHESHWAR PRASAD):
(a) Government have no proposal under
consideration to start a factory in the public
sector to produce Silicon Carbide. The raw
materials required for the production of this
item are basically sand and coke, the availa-
bility of which is not restricted to the Koyali
Refinery area ncar Baroda.

(b) There is adequate interest in the private
sector to sct up units for the production of
Silicon Carbide which can be at best only
in the medium sector. The country’s Silicon
Carbide requirement is not of a magnitude
large enough to warrant the setting up of a
unit for its production in the public sector.

(c) No, Sir.

Construction of Wall on Eastern Side or
Tiruchendur Temple Tirunelveli District
(Tamil Nadu) to Protect from Sea Eresion

5416. SHRI BHUVARAHAN: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether the Government of Tamil
Nadu have asked the Central Government for
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some financial assistance for the construction
of a protection wall on the Eastern side of
the *Tiruchendur Temple' Tirunelveli Dis-
trict, Tamil Nadu, from sea erosion;

(b) if so, the amount asked for; and

(c) the action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B, N. KUREEL): (a) to
(c). The subramanyaswami Temple at Yiru-
chendur is not a Centrally protected monu-
ment and is under the administrative control
of the Hindu Religious and Charitable En-
dowmeant Department of the Government of
Tamil Nadu. The State Governmgnt had
approached the Ministry of Education and
Social Welfare last in June. 1970 for financial
aid to the tune of Rs. 6,07.500/- for the con-
struction of a protective bund on the shore
on the eastern side of the temple. The re-
quest of the State Government was ¢onsi-
dered by th: Government of Indin but it was
not found possible to give any fissiial aid,
The State Governmant were advise | o twekle
the problem themselves with the help of the
temple authoritics.
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Scheme to Excavate Drains in Godavary and
Krishna Deltaic Areas

5421, SHRI B. S. MURTHY: Will the
Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether Government of Andhra Pra-
desh have undertaken a scheme to excavate
the drains in the Godavary and Krishna del-
taic areas;

(o) whether the scheme was vetted by the
Engincers of the Central Government; and

(c) if so, the suggestions made and the
assistance given?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) The
Government of Andhra Pradesh have under-
taken the improvement of drains as a part of
the project for flood control and drainage
improvement in the Krishna and Godavari
deltas.

{(b) and (c). The project was finalised after
cxamination in the Central Water and Power
Commission and was accepted by the Techni-
cal Advisory Committee of the Planning
Commission. It is being implemented by the
State Government as a Non-plan scheme with
the contributions from the bencficiaries.
However, taking into consideration the need
for making an immediate start on the project
and the inability of the State Government to
raise contributions during 1969-70 from the
beneficiaries who were adversely affected by
the cyclones of 1969, the Government of India
sanctioned a special loan assistance of Rs. 3
crores in that year.

Ban on nomination of Railway employees to
Railway Uscrs Consultative Committees

5422. SHRI B. S. MURTHY: Will the
Minister of RAILWAYS be pleased to state:

(a) whether there is any ban on Rallway
employees being nominated to the Railway
Users® Consultative Committee; if so, since
when;

(b) whether a Harijan Railway employee
was nominated to the Zonal Committee in
1970 in the Southern Zone and removed after
sometime; and

(c) if so, the reasons thereof ?
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): {a) Yes, since
inczption of the Committees.

(b) and (c). One Shri B. K. Chinnagovin-
dan was nominated on the Zonal Railway
Users' Consultative Committee of Southern
Railway for the curremt term from 1-4-1970
to 31-3-1972 under “*Specmal Interests." Sub-
sequently, when it was known that he was a
serving Railway employce, his pomination
was cancelled, as, according to the Consti-
tution, persons holding assignments of profit
connected with the Railways are not cligible
for appointment on these Committees.

Damage Caused Duc to Breach in Chapra-
wara and Mashi Dams in Rajasthan

5423, SHRI GANGA REDDY: Wil
the Minisier of IRRIGATION AND POWER
be pleased 1o state:

(a) whether two dams namely Chaparawara
and Mashi in Rajasthan have brea cheddue
to hevy rains; and

(b) the number of villages affected and the
extent of loss of human lives and cattle, and
damage to crops and property?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) Yes,
Sir.

(b) The assessment of damage is being
made by the Staie Government, According
Lo the reports received so far, due to breach
in Chaprawara dam a number of villages
were flooded but considerable damage dus to
collapse of huts occured in 6 villages. The
damage to the dam and canal has been es-
timated as Rs. 15 lakh,

Duc to the breach in Mashi Dam, 14
villages and 304 families were affected. The
estimated loss due to collapse of houses etc.
is about Rs, 5.5 lakhs. The damage to the
dam and canal has been asscssed as Rs, 7
lakh,

There was no loss of human lifc or cattle
due to the breaches in Chaprawara and
Mashi dams.
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Amount due to employees of India Electric

works

5428. SHRI JYOTIRMOY BOSU: Will
the Minister of INDUSTRIAL DEVELUOP-
MENT be pleased to state the amount dug to
the employees of erstwhile India Electric
Works on account of cmiployers® contribution,
(ii) employees’ contribution, and (iii) the
interest thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):

(1) and (ii). The total dues payable on
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account of employers' and employees' con-
tribution are Rs. 10,40 lakhs,

(iii) The Interest is to be worked out in
respect of cach emplovee  on the basis of
rates prevalent from time (o time.

12.03 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED AGREEMENT RETWIEEN NIEPAL AND
Ciina PERMITTING CHINA 10 SURVIY TERAI
RORDER

SHRI HARI KISHORE SINGH (Pupri);
Sir, 1 call the attention of the Minister of
External Affairs to the following matter of
urgent public importance and request that he
may make a statement thercon:

“Reported agreement between Nepal
and China wherein China has been per-
mitted by Nepal to survey Terai border
near Indian border.”

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
Government are aware that letters were ¢x-
changed on July 16th botween the Chinese
Ambssador in Kathmandu and the Finance
Sceretary, His Majestry’s Government  of
Nepal, by which the Chinese Government
arc to conduct a survey in the Butwal arca
of the MNepal Terai in order to ascertain
whether cotton cultivation is possible. This
agrcement formalises the earlier position
which we  werc aware of, viz. that a few
Chingse experts were in the arca to look into
the question of cotton cultivation, What is
proposed to be undertaken is a feasibility
report on the possibility of growing cotion,

The agreement provides for Chinese techni-
cians to conduct investigations in the area,
with the cooperation of the Nepalese Govern-
ment.

SHRI HARI KISHORE SINGH: Sir, itis
rather unfortunate that in spite of our best
efforts, our relations with Ncpal have not
been good. In view of our close historical,
cultural. political and cconomic ties with that
country the cxisting unhappy relationship is
all the more distressing.  Since the achieve-
ment of our national independence, we have
tried our best to develop and strengthen the
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bond of friendship with Nepal, In spite of
our meagre resources, we are the largest
aid-giving country to Nepal, In matters of
trade alko, we have gone out of our way to
give Nepal special consideration to the ex-
tent of giving them at concessional rates
imported goods for which we have to pay in
forcign erchanee.  In the matter of trade,
we have been so liberal that we have con-
nived at the larpe-seale smuggling which
goes on 2l along the border. But unfortu-
nately, the Government of Nepal has failed
to reciprocate our fricndly  gestures, Other-
wise, how can we explain the negative reaction
of the Government of Nepal during  the
Chinese or Pakistani aggression against our
country ? Even in matters of economic deve-
lopment which are of mutual benefit, the
Government of Nepal has adopted a very
obstructionist policy. Otherwise, it would
have been possible for us to complete the
Waestern Kosi canal project long back. Also,
in view of the growing ties and the develop-
ing axis between Peking, Washington and
Islamabad, we are rather appichensive of the
pulicies of the Governmeni of Nepal. espeei-
ally when they have in the past insisted on
transit Tacilities through the Radhikapur
checkpost,

1 want to know whether the Government
are aware of the fact that the entire Terai
area is not suitable for cotton cultivation,
as it is largely jute and paddy growing land
and whether any spproach had been made
by the Government of Nepal to the Govern-
ment of India for conducting a similar survey
in this arca? 1s the Government aware of the
existence of a powerful anti-India lobby in
the ruling clique of Nepal, which draws
its inspiration from His Majesty the King
himsell? Does the Government sce  any
possibility of any link-up betwcen this agree-
ment and the growing tics between Islamabad
Pcking and Washington? Will the Govern-
ment consider the present agreement as a hos-
tile act directed against the interests  and
security of our country? Is it not a fact that
the anti-Todian stance in the Nepalacse foreign
policy has become more pronounced since
the royal take-over in 19607 Will the Govern-
ment consider the possibility of helping the
democratic elements in Nepal for the res-
toration of the representative system .of
government there? What steps do Govern-
ment propose to take to cnsure the safety
of the life and property of the pcople who are
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inhabiting the Indo-Nepalese border on our
side?

SHRI SWARAN SINGH: The first
guestion is whether we are aware il Teraiarca
is not suitable for cotton cultivation,  Ac-
cording to vur information, cotten has not
so far been grown in that region. The object
of this agrecment between the Nopal Govern-
ment and the Government of China is o
investigate the feasibility of growirg cotton
in that region. That is the agreement which
has been entered into, The Nepalese Govern-
ment have not approached us to conduct
any such survey,

Then he ashed about ant-India lobly,
I am not aware of any lobby ch, butit
is true thut there are certain clements, poli-
ticnl elements and ceriain lenders, who
wenerally make speeches  which e not
friendly to India, In fuct, some of them are
highly critical of India,

SHRT PILOO MODY (Godhra): That is

hnown as a lobly,

SHITSWARAN SINGIT:
you are familiar with lobbics.

o el know,

At the <ame time, Taould not like to agree
with the hon, Member that eny sech critical
attitnde on the part of certain leaders s at
the inspication of the ruler. His Majesty,
the Kiag of Nepal, 1 owould sppaal te the
hon. Member not to say things which night
be critival of the head ol o friendly neigh-
bouring con sy, The sizning of o dgive-
ment o find out the feaability of growing
cotton in Terei arca cannot, by any stretch
of imagination, be termed as an act hostile
to India, and 1 do not se¢ why the hon,
Member should have this fecling that this is
directed ageinst India,  We should not take
that view at all,

Then he says et we should help demo-
cratic elemients insise Nepal, T think we
should be very ¢ treluil when ave talk of taking
attitudes with regard of matters which, on
the face of it, arc internal aflairs of Nepal.
1 would also like to add that this type of
attitude  creates  misunderstanding  which
should be avoided when we are dealing with
our ncighbours, particularly smaller countries
who are our neighbours. This attitude docs
not help at all. It unnecessarily creates sus-

ASADHA 29, 1893 (SAKA) permitting china to sucvey 142

Terai Border (CA)
picion. T would appeal to hon. Mcmbers
not to adopt that line.

MR. SPEAKER: It was not connecled
with the Calling Attention Motion either.

SHRI PILOO MODY:
reply to it.

Then he need not

SHRI SWARAN SINGH: About ihe
salety of the people on that border, T need
hardly re-assure hon. Members that our
border is safe and there is no risk of any
type on that border.
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ser & 9 fafgm wra @ ag adr }
fir farelt omr & gamt 3w #Y e goaw o

yarfaa a¢ g & 7 afx gt § & wav
Ia foag oo avw & O dTA g ?
aTg &Y FT ATIA AT FCHT { TF THIT
F FE ATETET A fawmrE gr@ w7

faar g ?

SHRI SWARAN SINGH: Sir, the speci=
fic question that he asked was as to whether
the Government of Nepal approached us
to undertake a feasibility report of that type.
They have not made any approach to us to
conduct a survey with the view of preparing
any feasibility report of that nature. The
rest of his comments relate to our adopting
every caution to ensure the safety of our
border. On that I have already said we are
fully aware of this and we arc taking and have
always taken adequate steps to ensure the
security ol our border.

SHRI VAYALAR RAVY! (Chirayinkil):
Mr. Spezker, Sir, 1 think the pact is not so
innocent as has been stated by the Minisier,
The Minister has already said that cotton is
not grown in that area. Now, they are doing
a survey Lo find out the feasibilitics of growing
cotton but it is a well-designed motive and
threat to the Indian security by China. We
huve suspected danger because in that arca
where we all know, naxalite activity is there
and reports have been received that some of
the naxalitics have gone to Nepal and also
the Chinese Government is instigating them,
They are making a survey in an area where
there is no cotton grown. How can we ensure
it is not meant to give an instigation to the
naxalitics. 1 want to know from the Govern-
ment whether they will tighten the security

measures and see there should not be
any contact between naxalities and
China,

1 for one would want a dialoguc with
China. We must start dialogue with China
but the Chinese attitude is somewhat dif-
ferent. China claims to be the champion
of the so-called communist movement. Teking
an anti-indiam attitude they are now pleasing
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Mixon and wani to isulate the Soviet Union.
They are pleasing Nixon und  creating a
hostility towards Soviet Union and India,
Also they are keeping relation and agreement
with Pakistun Government.  Sir, all this is
motivated by China to block India’s progress.
1 want to know from the Government whether
they will tuke up this matter with the Nepal
Government so that our securilty is not
endangered.

Sir, I do not want to criticise a friendly
country.  The agreement to construct the
national highway between China and Nepal
and some other agreements are to please the
Chinese Government at the expense of our
national sccurity.

The External Affairs Minister has said in
this Housc that more than Rs, 83 crores have
been given as help to Nepal. So, all kinds
of help is always extended and {riendly re-
lations are¢ sought to be cstablished with
Nepal.  Yet, some politicians are creating
anti-Indian feelings in Nepal through their
specches. What is our Mission doing there?
Arc they doing smuggling?
Why can they not cultivate friendly relations
among the people? Itis not only the Govern-
ment but the people of Nepal also who
should be friendly to us, whether some  poli-
ticians are or are not, Therefore, the ministry
and the Mission in Kathmandu should sce
to it that the people of Nepal are friendly to
us. That kind of a situation should be ereated.
I do not know what you are doing in that
direction.

I do not know,

Then, he has said that there was no pro-
posal from Nepal Government for a survey
to be done by India. So, | do not want to ask
any question about that. But I would like
to know whether hereafter friendly relations
will be cultivated with the Nepal Govern-
ment and the people of Nepal and Govern-
ment will take care of the threat presented to
our sccurily.

SWARAN SINGH: We must
I do not sce how we

SHRI1
realise our limitation.

can prevent thc Chinese techincians that

might be in Nepalese territory from coming
into contact with any particular class of
people there, 1t is essentially a matter for the
Government of Nepal and we should not
presume that the Government of Nepal are
unaware of their own interest.
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The second point that he has raised is
about the security of our country. About
that 1 have already said that we are cons-
tantly in touch with Ncpal and 1 do no sce
any ground to suspect that Nepal will do
anything which will in any way impair our
securily.,

The third question is that there are several
anti-Indian speeches made by several poli-
ticians in Nepal and what our embassy is
doing. We continue to make efforts, both at
the official and at the non-official level;
notwithstanding these anti-Indian specches,
the attitude of the Government of Ncpal
continues to be fricndly to us.

SHRI 5. M. BANERIJEE (Kanpur): 1 and
my group believe in eternal friendship bet-
ween India and Nepal. So, 1 do not want to
put any qguestion which is embarrassing
either to the hon, Minister or to the Nepal
Government.  After the statement given by
the hon. Minister, the fecar lurking in our
minds has been allayed to the cxtent that it
is only limited to the feasibility report on the
possibility of growing cotton, So. in responsc
to his appeal 1 will not put a question. Let
the cotton grow; then, 1 will,

MR. SPEAKER: That is all right. He
does not want to put any guestion,

12,23 hrs.
PAPERS LAID ON THE TABLE

ReviEws anp REPORTS OF HINDUSTAN PHOTO

FiLms Manuracturing Co, L1, AND

NATIONAL INDUSTRIAL DFVELOPMENT COR-
PORATION LTD.

THE MINISTER OF STATE IN THE
MINISTRY ©OF INDUSTRIAL DEVE-
LOPMENT (SHR1 GHANSHYAM OZA):
Sir, on behalf of Shri Moinul Haque Chou-
dhury, 1 beg to lay on the Table a copy cach
of the following papers under sub-section (1)
of section 619A of the Companies Act, 1956:

(1) (i) Review (Hindi and English versions)
by the Government on the working

of the Hindustan Photo Films Manu-
facturing Company Limited, for

the year 1969-70,

(ii) Annual Report of the Hindustzn
Photo Films Manufacturing Com-
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pany Limited for the year 1969-70
along with the Audited Accounts
and the comments of the Com-
ptroller and Auditor General there
on. [Placed on Library. See No.
LT-688/71].

Review (Hindi and English versions)
of the National Industrial Develop-
ment Corporation Limited, New
Delhi, for the year 1969-70 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon.

(ii) Annual Report (Hindi and English
versions) of the Mational Industrial
Development Corporation Limited,
New Delhi, for the year 1969-70
along with the Audited Accounts
and the comments of the Comp-
troller and Auditor General there-
on. [Pleased in Library, se¢ No.
Lr—68%71.

@) M

REPORT OF PERMANENT INDUS
Commission, 1971

THE MINISTER OF IRRIGATION AND
POWER (DR. K. L. RAO): 1 beg to lay on
the Table a copy (Hindi and English versions)
of the Annual Report of the Permanent
Indus Commission for the year ended the
31st March, 1971. [Placed in Library. See No.
LT-690/71].

12.25 hrs.
ESTIMATES COMMITTEE
FIrsT REPORT AND MINUTES

SHRI PILOO MODY (Godhra): Sir,
I beg to present the following Report and
Minutes of the Estimates Committee:

(1) First Report on the Ministry of
Shipping and Transport—Visakha-
patnam Port,

(2) Minutes of the sittings of the Esti-
mates Committee relating to First
and Second Reports on the Ministry
of Shipping and Transport.

SHRI S, M, BANERJEE (Kanpur): Sir,
the report is very bulky!
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COMMITTEE ON ABSENCE OF MEM-
BERS FROM THE SITTINGS OF THE
HOUSE

First REPORT

SHRI 8, C. SAMANTA (Tamluk): Sir,
I beg to present the First Report of the Com-
mittec on Absence of Members from the
Sittings of the House.

MR.SPEAKER: Have you included Shri
Jharkhande Raiinit 7. . . Yes.

COMMITTEE ON ELECTION
LAW

JOINT

EXTENSION OF TIME FOR PRESENTATION OF
REPORT

SHRI JAGANATH RAOQ (Chatrapur):
Sir, 1 beg to move:—

“*That this House do extend the time
appointed for the presentation of the
Report of the Joint Committec on amend-
ments (o election law upto the last day of
first weck of the next session.”

MR. SPEAKER: The question is:

“That this House do extend the time
appointed for the presentation of the
Report of the Joint Committee on amend-
ments to election law upto the last day of
the first week of the next session.”

The motion was adopted.

12,26 hrs,
DEMANDS FOR GRANTS 1971-72— Contd.

MinNISTRY OF EXTERNAL AFFAIRS—Conrd.

MR. SPEAKER: We will now take up
further consideration of the Demands for
Grants relating to the Ministry of External
Affairs.

SHRI S. M. BANERIJEE (Kanpur): May
I makc a submission? We have alrcady
tabled Call Attention Notices on two im-
portant matters pertaining to these Demands.
One is about the war-threat of Yahya Khan
and the other is about the reported news
that there is a possibility of death sentence
to Sheikh Mujibur Rehman, I would only
request you to ask the hon, Minister to cover
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these two mattes in his reply to the discussion
on these Demands. We arc very anxious
about it.

MR. SPEAKER: 1 very much wanted
to allow that Call Attention Notice but I
was faced with one difficulty because the
Demands of External Affairs Ministry are
already under discussion.

SHRI 8. M. BANERJEF: Kindly allow

the second one about Sheikh Mujibur Rehman.

MR. SPEAKER: 1 would request the
hon. Minister that when hc replies to the
debate, he will take up both these points to
the satisfaction of hon. Members.

Now, Shri Kadar is to continue his speech
—he is absent. Shri Aga.

SHRI AHMED AGA (Baramulla): Mr,

Speaker, Sir, yesterday, the hon. Member,
Shri Atal Bihar Vajpayee in his speech cri-
ticised our forcign policy and, more parti-
cularly, our policy of non-alignment, First
1 would like to answer his points before

I go to make my own points,

In his criticism, he indirectly and in an
oblique manner suggested or attempled to
suggest that we should have some sort of
alliance or alignment with the United States,
perhaps, in the same manner as that of Israel,
Perhaps, Israel is a model for him and he
wants to follow in their footsteps,

He suggested that our foreign policy and
the policy of non-alignment was out of date
because that was evolved at the time when
there was cold war between the Soviet Union
and the United States. I would like to tell
him that it is not so, Our policy of non-
alignment is based on our desire for global
peace because we see that the third world
countries cannot develop, cannot go-ahead,
cannot prosper, unless there is world peace
all around. Unless there is peace in different
regions of the world, the third world countries
cannot develop and propser which the U. S.
imperialists are not allowing,

If we really see what is happening in the
third world, we will find that these imperialist
powers have not allowed the third world to
be without trouble anywhere, If you see the

South-East Asia, you will find that the United
States started war in Korea, then in Vietnam,
in Cambodia and in Laos, and they have also
started trouble in the Middle-East by planting
Israelis, the European Jews, on the Arab
world and then they have allowed them arms
to the cxtent that they could occupy part of
the Arab land. Why? Because they want to
create tensions there. They have created the
Palestine refugees problem which has become
perpetual and endless. This is what the im-
perialist powers are doing.

If you look at Africa, what have they done?
They are denying them their own rule in
South Africa, Angola, in Mozambique, in
Guinea and all that. They imposed sanctions
on Rhodesia, on the Smith minority regime,
just to tell the world but they left a way out
through South Africa and Portugucse to
enable Smith to draw supplies and to enable
him to have help and assistance through
South Africa and Portugal. All this was
happening. 1 would like to guote in this
respect, from the articie of Shri J. D. Singy
in the Times of India dated 16th July:

“Is the British Government actually
preparing the ground for climb-down?
Mr. Smith's remarks about the British
attitude are significant. On the question
of majority rule (the most important of
the five principles) the Rhodesian Prime
Minister says it has been difficult to pin
the British Government to its exact mean-
ing. “If you confront representatives of
the British Government—and this doesn't
only go for this Tory Government , it also
went for Mr. Wilson's Government—and
any to them: do you actually mean one
man one vote? TIs that the sort of majority
rule you wish to adopt " They have, in
every instance said, *Oh No, we wouldn't
ask you to accept that.”

Now this very clearly shows how the imperi-
alist powers are creating trouble all over the
world and how they want to perpetuate
colonial rule. It shows that the super-
powers want to impose their own form of
government and not allow smaller nations to
choose their own way of socio-political
system,

Sir, we stand for climination of colonialism
and disarmament. We are against inter-
ference by super-powers in the affairs of other
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countries. | would here like to quote my
Prime Minister’s concluding words in the
United Nations. 1 ¢an say with confidence
that she is the only Head of the Government
who talked as a world citizen. Other powers,
e.g. USA said that if the United States and
the Soviet Union can bring about adjustment,
they could avoid a global war. Every other
country talked from its own point of view.
1 found my Prime Minister talking as a world
citizen for global peace. | want to quote the
last words of her specch. It is a prayer:

Common be your prayer, Common be
your desires;

Common be your end, Unified be your
hearts;

Common be your purpose; United be
your intentions;

Common be your deliberation; Perfect
be the Union among you.

This shows the difference between the two
approaches of the imperialist powers and of
India.

Mr. Vajpayee said that India had no
friends meaning thereby that we should also
line up with the United States and get arms
and ammunitions from them. He told us
yesterday that Yahya Khan had friends. 1
wint to tell him=-he is not here now, 1 am
sorry =it is another shock to me. Yahya
Khan has no friends. He is a stoose of the
United States imperialists. Yahya Khan's
regime has followed Ayub who was installed
by Iskander Mirza and ever since that day,
the unfortunate West Pakistanis  also have
been under the hecls of the military dicta-
torship and if you go and ask any West
Pakistani and if you read their books and if
you meet the young men, they are also want-
ing to go ahcad with progress but they have
no voice. They have no freedom of speech
or expression. After all things mature and
a rebellion against oppression had to take
place and it has taken place in Bangla Desh.
I would also want to tell Vajpayeeji that
India is not going to follow in the footsteps
of Chengis Khan or Halako Khan. That
does not belong to our tradition. We have
been for peace; we want peace because we
want the world to go ahcad, 1 am reminded
of a persian verse,
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1t says: It was given to man to have the
audacity to tell God Almighty that You
created the mountaing and the barren lands
and T ereated the meadows and gardens and
flowers out of it.

We arc not war-mongers. We arc not only
for non-alignment but we are for a policy
of peace.

Having said this, 1 want 1o go to my next
puint,

The Sino-US parleys that are going on
is a matter of importance and conscquence
Mr. Kissinger has been cnabled to go to
Peking from Rawalpindi. Yahya regime and
his stooges enabled Kissinger to go to Peking
and bring about this kind of parleys. It is
not a very simple event. 1don't know whether
experts here have really studied this point
in greater depth, and whether they have seen
all its implications, There can be only one
bright side of it namely that he is recognising
People’s Republic of China.  But Hanoi is
not very happy about it. Of course Madam
Bioh said Peking is not going to let us down.
But Hanoi is not very optimistic about it.
They say that perhaps this combine between
greal powers may achieve a compromise
belwern big powers in an attempt 1o make
smaller countries bow to their arrangements.
I am afraid this is a move by US  to remain
in Indo China in some other form. We saw
in papers that the meeting between Kissinger
and Peking was business like and without
the rhetoric of ideologies; have they given
up their principles and ideologies. They
wanted to be business like. Hanoi is there-
fore not wrong. Again if this combine means
encouragement to China whose only cnemy
is Soviet Union and if the confrontation
between China and Soviet Union takes place,
it may be the end of Asia. 1 would likc that
the Minister examines this aspect also in far
more greater depth than what has alrcady
been done. 1t is not something which can be
looked at in a superficial manner.

I come to my last point about Bangla
Desh. I read in papers the other day that
Yahya was hoping to get another 118 million
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dullars, Rogers tried to give him 20 million
dollars secretly.  All this can cause certain
amount of anxiety. If they are really going
to give more money to Yahya, he may be
cnabled to go on prolonging the war in
Bangl: Desh. And the efforts of the Mukti
Fauj to liberate Bungla Desh will become
a little more difficult and a litle more long-
drawn out, 1 completely agree with our
Government in regard to their  present
policy vis-a-vis Bangla Desh. | am in total
agreement with that, namely, that it is a war
between the liberators of Bangla Desh, the
Mukti Fauj and Sheikh Mujibur Rehman's
followers on the one side and the Yahya
regime on the other, T agree there, but my
point is that it should not become so long-
drawn out that it goes on indefinitely, be-
cause in that case the refugee burden or the
war evicuee burden will be on us and that
will go on. Therefore, 1 would like the hon.
Minister  to have it examined and decide
what type of action we should take in order
to bring some amount of pressure on world
opinion and sce that this type of war stops
there.

I would aguin like to stress that it is in
our larger interest that Bangla Desh should
become a separate country, because it was a
geographical absurdity that the two parts
of Pakistan were clubbed together.  Ewven
after having created thet absurdity, those
people could not maintain that absurdity
also. 8o, we must see that the Bangla Desh
problem s solved as quickly as  possible
becinse it is in our interest that Bangla Desh
must be li berated because this will be onc
country in our neighbourhood which will
be a predominantly Muslim  country with
whom we shall have friendly relations and
those good relations with Bangla Desh will
have their effect on the Western part of Pakis-
tan, and I am hoping that that effect will be
that they might be able to have a similar
liberation from the military dictatorship that
is there,

SHRI K. MANOHARAN  (Madras
North): It is with a dcep sense of mental
anguish and horror that I am participating
in this discussion. The reasons are well known
10 the Members of Parliament. Day in and
day out, we are receiving disturbing infor-
mation from several quarters of the world,
disturbing the peace of mot only the sub-
continent but of the entire world, and even

threatening the democratic cxisieney of the
countrigs of the world,

I have been waltching and listening to the
speeches made by Members belonging to the
ruling party since yesterday. The opening
batsman of the ruling party, Shri Amrit
Nahata has agreed that the foreign policy
of the Government of India nceds reorienta-
tion and reappraisal. Another young friend
Shri Unnikrishnan went to the extent of
requesting the Government of India to have
a dialogue with Pcking. As such, the con-
sensus has been emerging since yesterday
that the foreign policy of India needs drastic
change and needs reappraisal, or if T were to
quote the ruling party Members of Parlia-
ment, it requires some more dynamism.

So for as I and my Party are concerned,
we think that the basis of any forcign policy
should, and must, be enlightened self-interest
and not altruistic absurditics and nonsense,
For the past 20-22 years we have been follow-
ing a policy which 1 would call as a lament-
able legacy bequeathed by certain Prime
Ministers of this country. Still the Govern-
ment is carrying on with that legacy without
any sense of shame, urgency or direction.

I have already said that disturbing news
are coming from different guarters of the
world,  Today we have news containing a
threat of war against India from Yahya
if any arca of Bangly Desh  were seized,
My ling of thinking is that our foreign policy
needs immediate change.  We must adopt
ourselves to the changing conditions and
patterns of international relations and poli-
tics.  We have heard of Nixon's proposed
visit to China, 1t has created tensions all
over the world. Reactions of world capitals
arc alrcady on record. Certain of them have
expressed jubilation, certain others have cx-
pressed shock about it, still certain others
have said nothing while some others arc
definitely bewildered. So far as India is
concerned, our External Affairs Minister has
said it is a good thing. The reaction of the
top officials in the Ministry was also recorded.
1 do not know his name; he styles himself
as the top official spokesman of the Ministry.
Different countries have taken this one-line
news of Nixon's proposed visit to China with
a sense of responsibility, fear and what not.
But very mildly, very indifferently, the offi-
cial spokesman of the Ministry has charac-
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terised this news, according to newspaper
reports of what he said, as a wedding between
Nixon and Chou-En-lai; he has goncto the
extent of describing Yahya Khan as a
purohif in this marriage. Not being satisfied,
he has gone further and said: *‘We know the
fate of the purohit after the wedding is over.
He is forgotten. The marriage goes on
merrily.' So saying he seems to have solved
the whole issue and asked cverybody else
to be well and sleep well.

But I can sense a sensible change in the
minds of members on the ruling benches,
The Minister of External Affairs said that
this matter must be viewed with great con-
cern and all that. The reasons for Nixon's
proposed visit are many. These can be in-
vented or adduced according to the whims
and fancies of the reacting countries. T think
the reason is to keep up the tension between
two of the Super powers, namely, China and
Sovict Russia. Then oniy can the US. an-
other Super power have its own hold in the
sub-continent, in south-cast Asia.

Recent Chinese diplomacy, popularly
known as ping-pong diplomacy, seems to
have born in the thick forest of some ideolo-
gical exuberance. Mao Tse-tung is a believer
in theory of contradictions. He might have
thought that only by moving into a hostile
quarter could he maintain peace throughout
the countries of the world, 1 do not know
what his view is, but one thing is clear, that
these two  countries  come closer, come
ncarer. My simple question to the hon.
Minister is this, Are we going to draw any
lessons from this historic change in the his-
tories and diplomacies of the world?

This ping pong diplomacy pays, this ping
pong diplomacy creates, this ping pong
diplomacy produces. Hence I call it produc-
tive diplomacy. But what about our diplo-
macy? I can call our diplomacy as dilly-
dally diplomacy. It never creates, it nega-
tives, it is unproductive. What have we
achieved through our diplomacy so far?

A country like China which has been sys-
tematically opposing the United States for
the past so many years, a country which has
been systematically criticising the Prime
Minister of this country and our leaders as
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running dogs of Amcrican imperialism and
stooges of British and Western capitalism,
opens its doors and Nixon is merrily going
to enter. Tt is a radical change to which we
should not shut our eyes. Are we going to
change, review, reappraise our foreign policy
or not? That is the main question today.

I want to draw the attention of the hon.
Minister to onc thing more, in regard to
Bangla Desh. All the countries of the world
were watching for more than 15 days with
rapt attention, they gave you ample oppor-
tunity to act. They thought India would
emerge successful, that India would imme-
diately act and establish herself. But, con-
trary to their expectations. India once again
was allowed to be humbled and humiliated,
For the past 20 years this has happened again
and again.

Pakistan attacked India thrice. Tn 1947
Kashmir was attacked. What happened?
The gainer was Pakistan and India was a
terrible loser. The second time Pakistan atta-
cked in the Rann of Kutch. The gainer was
Pakistan and India lost miserably. The
third time Pakistan attacked us in connec-
tion with Bangla Desh. The gainer is Pakis-
tan, and you have lost. For 20 years you
have lost and allowed yourself to be humbled
in the eyes of the world.

What has been the attitude of the Arab
countries in regard to Bangla Desh ? [ am not
going to say that blood is thicker than water.
I do not say that our diplomatic and friendly
relations must be severed immediately.
We must maintain our relations with the Arab
countries wonderfully well, 1 have no objec-
tion to that, but are we going to learn any
lesson from the fact that not a single country
has come out openly and condemned the
atrocities and the carnage of the military
junta of Pakistan. On the contrary, they
have highlighted the problem of refugee
influx, They ncver said that Pakistan was
wrong, they never said that Pakistan ag-
gressed, they never said that it was nothing
but genocide on the part of Pakistan. On the
contrary, whenever our so-called emissaries
went to the Capitals of the world, they said
they understood that it was really a human
problem, that the refugees must be helped.
That is all. I want to ask the External Affairs
Minister whether any country openly or
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secretly told him that Pakistan had unleashed
genocide. Did any country come out with
such a statement? No. So, what lesson arc
we going to draw from this newly changed
situation of the world?

What prevents him, Iask the Minister, from
straightaway granting recognition to GDR?
At least they helped us in a way through a
joint communique. What prevents you from
recognising North Viet Nam? What prevents
you from recognising North Korea? 1 can
ask you another question. What prevents you
from recognising Israel 7 1 am asking this
after studying the attitude of the Arab coun-
tries. [ am not saying this as a sort of retali-
atory measure to be undertaken. As some-
body said yesterday, it is an oft-quoted cx-
pression —no country has permanent friends;
no country has permanent enemies; there are
only permanent interests, 1 think we have
got permanent interests.  If that is true, why
should we unnccessarily continue not to re-
cognise certain countries? What harm Isracl
has committed as far as we are concered?
Why don't you give a small place in the
diplomatic enclave of Chanakyapuri for
Raving its own embassy 7 What prevents you
rom doing that?

My humble submission to the Minister of
External Affairs is that at least from now
on, try to change your mental attitude and
try to reappraise the foreign policy of this
country. 1 may be excused if 1 say that for
20 years, systematically we have been deva-
lued in the eyes of the world; systematically
we have been dwarfed into insignificance;
systematically we have been relegated to the
background. Mr. Speaker, we are nobody
in the world, and that announccment is not
becoming of us. 1 our inactivity and our
inaction continues like that, I am sure, among
the comity of nations, we may be declared
persona non-grata. That is what they are
doing. You kecep on your diplomatic activi-
ties in the world like this, We have already
sent a notice to the United Nations; we have
approached so many friendly countries. But
unless and until you stand on your own legs,
no country is going lo recognisc you. Again,
1 want to submit one important point. The
other countries thought that India would
stand up. But what about tiny, small Pakis-
tan? Pakistan proved itsell, and all the
world is now thinking that Pakistan is some-
thing; that Pakistan can be considered in the

politics of Southeast Asia, So far as India
is concerned, India is nobody. India is a
cipher; a magnificent zero. That has been
created not by anybody else. That has been
created by our own sins of commission and
omission. So, I request my hon. friend the
Minister of External Affairs to consider this
particular aspect of the issue.

Another complex from which we are suf-
fering is this. This is our complex. We treat
everything very lightly. I have got a quota-
tion here from Lal Bahadur Shastri who was
our Prime Minister. It seems he said after the
Chincse attack in October, 1962 that “we
are the ones who in fact introduced Prime
Minister Chou En-lai to the non-aligned
powers in Bandung.” This is a sort of satis-
faction he got by saying that “I introduced
this fellow to the other countrics.”” He said
it very lightly, But then what happened?
Chou En-lai had given his comment on it,
He has reportedly observed that he was
“surprised at the affrontery of a third-rate
power like India claiming to introduce to
the world the Prime Minister of a first-rate
power like China." China has established
herselfl as a first-rate super-power in the
world. There are three super-powers in the
world; one is the United States; the nest
is the USSR, and the third is China. From
the list of major powers, I am sure India is
sliding out and India will never come to that
position; it seems to me that that is the real
position of our country today. [ would re-
quest the hon, Minister of External Affairs
to consider this.

13 hrs

Afford immediate recognition to Bangla
Desh. We have been telling our External
Affairs Minister. He has been constantly
saying that this will receive “our constant
review.” How long you are going to review
it constantly? How long are you going to
keep it within the orbit of thinking without
taking immediate action? How long are
you going to keep it under consideration still?
Unless and until you act, I am sure you can-
not deliver the goods. It is high time for you
to act. Will you please stop indulging in the
so-called holier than thou attitude? Please
stop sermonizing and stop giving sermons
to the countries of the world, because the
world is expecting that India may act or would
act. The countries of the world are terribly
disappointed that we are not acting. We
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are not at all moving. We are static and not
at all dynamic. Oa the contrary, Pakistan
is dynamic: China is dynamic and so many
other countries are dynamic.  When some
hon, member soppested that we have lost
friends, Sardar Swarun Singh was angry.
Fask him politely, have you got any friends?
No permanent friends, no permanent foe.
So, where is the friend? Gradually, you are
losing the associution of so many neighbour-
ing countries. Today there was a calling
attention notice. We are losing our friend-
ship with Nepal.  What  about  Bhutan,
Burma and other countries like Indonesia,
Ceylon, Singapore Jupan and China? Don't
hesitate to have your own association with
all the countries of the world, What prevents
you to have a dialogue with China? What is
the harm in that? At least try to learn from
their diplomacy, Can’t you? They have
proved themselves. Why not you? This is
the fecling not only of the people vutside
and the opposition partics but of your own
party. You should try to convene a mecting
of your own and reveal the Toreign policy of
your Government. W are stuck up some-
where. Somewhere something is wrong.
Find out where we have gone wrong and
find out what is the remedy. If you want the
help of all the opposition parties, we ire with
you. We want to safeguard the honour,
interest, suzerainty, sovereighty and integrity
of this nation. This country should not be
allowed to go to dogs. It should have its own
position in the comity of nations. Through
your weak-kneed policy, don't pull down this
great country from its highest pedestal, of
reputation, fame and image.

SHRI SANT BUX SINGH (Fatchpur):
Mr. Speaker, Sir, as I heard Mr. Mano-
haran speak, I expericnced a sense of sorrow,
Nobody could have run down this country
more than he did. According to him, every-
thing is wrong with this country. Its forcign
poiicy is no good; the foreign policies of
several other countries are brilliant; they are
dynamic and the opposition promised to
ccoperate with us in anything we do for the
honour and good of this country. [ would
besecch the opposition to do the first thing
first, i.e. not to treat this country lightly and
not t talk about it in these terms.

1 sat here throughout yesterday listening
to every word that has been uttered. I am
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sorry to say that the most important fact that
has happened in this part of the world, some-
thing of utmost significance. Lo us, has not
been properly pointed out and discussed. For
us the most important thing that has hap-
pened iy that Pakistan which was born in
August 1947 is dead. This is a fact which has
to be taken into  account and pondered
serivusly. The policy of not only this country
but several other countries have to be shaped
bearing in mind this fact of Pakistan having
been Killed or murdered by Gen. Yahya
Khan. No matter how much arms his Govern-
ment may receive from the United States or
any amount of subtle diplomatic assistance
from China, that Pakistan will never again
be. The country that is coming to birth is
one of the largest nutions—the cight—in the
world.  Bangladesh will also be the second
largest Muslim country, We hope in Bangla-
desh will emerge a country which will be
seeular, democratic and progressive,

If the nations of the world  sufer from
myopia of a kind the fault is not ours, We
never wanted Pakistan to die. We never did
anything that would be injurious or harmful
to them. Pakistan followed a policy which bas
been praised sky high by the opposition in
this House for twenty years: that there  was
no country like Pakistan which received
assistance from America, assistance from
Western Europe, arms from China, Russia,
Iran and Turkey; Bhutto was admired;
Ayub Khan was envied and Yahya Khan was
made a great hero. They were all praised for
the way they guided their country—a country
that does not exist now! If this is the policy
that my friends would advocate for this
country, God save my country from ever
being in their hands,

What we have to learn from Pakistan is
that il you do not attend to the needs of the
people, if all the time you are busy hating
another country, if your policy is based on
vindictiveness, if you are prepared to re-
formulate your policies according to the
whims of super-powers, if you are prepared
to buy obsolete arms, you ecnd by killing
yoursclves. A Harvard study shows that all
the armaments supplicd to Pakistan have
mainly been used against the people of Pakis-
tan, apart from the three occasions when it
has transgressed into our territory. This is
the fate of Pakistan; a country which was
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born in the name of Islam; the only Islamic
Republic  known to modern history has
killed morc Muslims than has ever been
known in Islamic history.

AN HON. MEMBER:
not Republic,

Islamic country;

SHR1 SANT BUX SINGH: Yes, I stand
corrected. It was never a democratic Re-
public. Pakistan has never had, even for one
day, a genuinely elected government. Anyway,
according to our friends on the other side,
it has been a great success, at least so far as
external policy is concerned. 1 do not think
they will try to say that it has been a great
success internally,

Now, from Pakistan they moved to another
country which was also praised so much,
namely, United States, Let us look at the
United States itself. It has great scholars,
great thinkers Kissengers and others. What
is the achievement of the foreign policy of
America? After spending billions of dollars,
after killing millions of pecople, what does
Nixon do today than to sell-invite himself
to shake hands with the ‘yello devil® himself ?
That is the great success of American foreign
policy.

China—where lives Mao, the great saviour
of the socialist world--has also been a country
which has been praised. 1 know there are
lots of pcople who look upon China with
great admiration. 1 think woday cven Shri
Piloo Mody may find himself eager to praise
Mao Tse-Tung and Chou En-lai. What has
exactly happened to Chinese foreign policy ?
We see a complete volte face there—a socia-
list power like China is shaking hands with
imperialist United States. 1f that is taking
place, it is not because the United States is
frightened of China, it is nol because China
has capacity to harm the Americans, What
the Americans have bargained for is that
China can no longer proclaim itself to be in
forefront of the Marxist radical humanist
struggle any longer. So, China has made
this peace at the cost of all that it has fought
for and all that it has proclaimed for the last

25 years.

So much for the brilliance of the foreign
policies of Pakistan, America and China.
Let us not get too worried if some people
in the press, or some people on the other

side proclaim their own ignorance by saying
that the Government of India has not been
aware of what it has been doing. If the
Government of India has not had to change
its policy; if the Government of India has
mercly had to adjust it is because our policy
has always been on the right lines. Our
policies have been the policies of peaceful
co-existence and we never had to change
because we had always gone on the right
path. I would wish some people would stand
up and place their stand-point much more
clearly rather than merely saying this is
wrong with you. The trouble with this House
is—it is a trouble with our press also—we
do not have a debalc on tangible issues. Even
Prof. H. N, Mukerjee making so impassioned
a speech yesterday and talking of Bangla
Desh shirked when it came to using the word
confrontation. Nobody would dare use the
word ‘war’. We had never discussed what
recognition would mean. We have to make
a clear analysis as to what recognition would
mean for Bangla Desh. Would India's re-
cognising Bangla Desh alone mean much?
Can liberation come through recognition by
any other power however friendly it may be?

This Parliament has solemnly resolved that
all our sympathy and support go out for the
people of Bangla Desh but when people want
us to do something more let them come with
clear calculations. This is the first time that
a Government is asking for recognition which
till the other day technically was part of an-
other Government. It is not a case exactly
that of Algeria. I do not say anyone on this
side of the House has less sympathy for
Bangla Desh than people on the other side
but on us is the solemn responsibility. The
world would love to make the struggle in
Bangla Desh into an Indo-Pakistani struggle.
Yahya Khan has repeatedly said that he
would like 1o meet the Prime Minister of
India. The Prime Minister of India is not
going to be caught into a manoeuvre where the
supcr-Powers would succeed in producing
an Indo-Pakistani conflict. If the assistance
of the Prime Minister of India is sought in
this connection it will always be available
when the right people want to talk to the
really elected representatives of Bangla Desh.

Whilec Mr. Nixon and Mr. Chou En-lai
are going to mect let us be clear that all kinds
of arrangements have been made in this part
of the world for an intensification of con~
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flict. There are bases right from the coast
of Africa to Japan with nuclear possibilities,
Deigo Garcia, etc. These things are being
done so that Anglo-American imperialism’s
presence might continue on this side. This
is not an exlenuating circumstance and cven
the presence of Soviet flotillas is something
we need to notice. America, Russia and China
are going to act and inter-act on our borders.
However if we continue to attend to the necds
of our own people, if we continue to grow
strong and healthy we need not have fear or
obsession of what the super-Powers do.

I would merely take the instance of a
country which my party has often supported
and becn criticized for supporting, that is,
of North Vietnam. We said that North
Vietnam was going to be an indcpendent
country; it was going o be nubody’s tool.
If two of the healthiest statements have come
up in the last two days, they have been from
Madam Binh and North Vietnam, namely,
that nobody was going 10 make pcace above
their heads and that if Nixon realised the
folly of his policies, he has gone to the wrong
place. Vietnam’s future will be decided in
Vietnam and India’s future will be decided
by India.

I would repeat what 1 have urged carlier.
It is important that this country goes nuclear
%0 that we contribute to world peace. 1 re-
member, 1 met Louis Fischer on the day the
Soviet Union cxploded its first bomb and 1
asked him for his reaction. He said, war
was not going to be. What has happened ?
Consequent to China making the bomb it
has become essential for the Americans to go
and talk to the Chinese.

I know, it will be a terrible cost, but this
is @ cost that is necessary for the sake of the
world, If this is a cost that puts strength
into the pcople, our people will bear it. Was
there any calculation for the amount of
money that we have to spend for the number
of Pakistani citizens that have come to this
country in millions? This is a cost worth
while, because through this the voice of
sane India, the voice of India which exists
outside super-power blocs, which exists out-
side the play of power, will become a voice
of streng!’i. It will give strength to all other
smaller countries which want to decide their
own future themselves.
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For years 1 have spoken for the Arab
cause in this Parliament. What is happening
in the Arab world today is a cause of great
sorrow. Furces of reaction and communalism
are ever increasing. While 1 would not ad-
vocilte that we change our policies towards
the Arab world, because essentially they are
correct, 1 do think that it would be right and
proper for India to consider exchanging
ambassadors with Israel. If sensitivities are
pricked, let them be pricked on both sides;
it will not change our policies. It will be the
right thing to do because Arab friends even
forget that in the creation of Bangla Desh
they will be supporting the Islamic cause
much more. Tunku Abdul Rahman, who
claims o be Sccretary General of the Islamic
Secretariat, goes to puny little West Pakistan
and forgets the 75 million people of Bangla
Desh,

In the end, again | would beseech my
fricnds on the Opposition to rethink their
views on foreign policies, to rcoricnt their
vision and not to run down this country
because of their lack of understanding but
to stand up and suggest constructive things
and to cxplain to us how the policies of the
countries they have taken their inspiration
from have so miscrably misfired.

SHRI C. C. DESAI (Sabarkantha): Mr.
Speaker, Sir, 1 shall say what 1 have to say
on the subject of foreign affairs in two parts:
one dealing with Bangla Desh and the other
with forcign policy in general,

In so far as Bangla Desh is concerned, so
much has been written and said that there is
hardly anything more that one can add in
this debate, Alll have to say is that the time
is fast running out. Refugees are still pouring
in. Sooner rather than later all the 10 million
Hindus, minus those who have been deci-
mated, will be pushed into India and will
become our liability. In addition, there will
be a sizable Muslim population who will
be coming to this country or who will be
driven Lo this country for fear ol political
victimisation,

It is impossible for this country to live
with a refugee problem of this magnitude.
If anyone thinks that Yahya Khan, Tikka
Khan and company will restore democracy
or elective rule in Bangla Desh, enabling
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these refugees 1o go back, he, T am afraid,
is living in a fool's paradise. Equally, the
super-powers are not going to pull the chest-
nuts of India out of the fire for us. In the
final analysis that solution has to be made by
ourselves.  Particularly, the super powers
will not compel military junta in Islamabad
to listen to reason. That painful duty has to
be discharged by us and us alone. Already,
some people in the country feel that we have
probably missed the bus and that we should
have acted early in the first few days of the
Pakistani crack-down on Bangla desh When
Bangla Desh had taken a position to offer
stiff resistence, we could have acted and,
probably, we could have achieved better and
quicker results. But then the Prime Minister,
pinning her faith on peace, except as a last
resort, was rightly giving a chance to the
world community to sct matters right. The
last hope was, however, dashed to the ground
on June 28 when Yahya Khan made his state-
ment from Islamabad re-affirming continuance
of military and martin]l rule and refusing to
handover reins of Government to the duly
clected representatives of the people.

The time has now come for effective action,
whatever it maybe, beginning, 1 think, with
recognition of Bangla Desh and offering it
aid to stabilise its position. Our objective
should be limited to create conditions in
Bangla Desh which would lead to the return
of the refugees. We are not interested in the
internal affairs of Pakistan. We are not in-
terested in the disinicgration of Pakistan.
But we are interested in the return of these
refugees to their country so that they can
live there in peace, honour and safety. 1f
as a result of our action war s thrust upon
us by Pakistan, we should be prcpared to
accept the challenge and to defend our terri-
tory as we did in 1965. The responsibility
for escalation in the circumstances will fall
squarcly on Pakistan.

We know that the Prime Minister is do-
ing a remarkable, a superb job in relation to
Bangla Desh problem and in the face of a
most difficult situation and, naturally, we
must leave it to her to decide what action to
take, when to take, how far to go in the show
or use of force, if any, and how to manage
the affairs so that these millions of refugees
are enabled to go back to their country, to
their homes, and to live there peacefully,
honourably and safely under a strong and

stable Government of their own people.
She may be rest assured that in tackling this
problem, the country is solidly behind her in
this supreme hour of our test.

Now, 1 come to the general forcign policy.
My hon. friend, Shri Manoharan, has ex-
plained how this country is friendless. The
whole object of our foreign policy is to earn
friends for us in the world community and
to have a better understanding of our princi-
ples, actions and philosophy. Where do we
stand? Let us take each country one by one.
Let us take adjoining countrics.

Take, for instance, Nepal, the only other
Hindu country in the world.

AN HON. MEMBER: Qur is not a
Hindu country.

SHRI C. C. DESAI: The only other
country with a Hindu majority in the world.
I hope, nobody will dispute that. This is
also a country with a Hindu majority in the
world, That country has not said a
word against Pakistan, against genocide
commitled by Pakistan, or in appreciation
of the vast problem that India is facing today
in tackling this refugee problem. The rela-
tions between the two countries should have
been much better.

Take the case of Iran where, the other
day, the Foreign Sccretary, made a dashing
visit, with what result we do not know, But
we do know that Shahenshah of Iran pleads
with our Mr, R, K. Karanjia of Blirz that his
heart is blecding at the sight of tension bet-
ween the two countries but is not able to pre-
vent his Prime Minister, his Ministers and
his Government, and his press and people
from openly declaring that in the event of a
conflict between the two countries, they will
be fairly and squarely on the side of Pakistan.
That is why even today you must have read
in the statement of Yahya Khan that, if
war is thrust, Pakistan will not be alone.
They are counting on Iran.

Then, take the case of Afghanistan, a very
briendly country, a country which has given
asylum to Khan Abdul Ghaffar Khan. But
if you look to paper to see any sign of any
expression of sympathy for us or any conde-
mnation of Pakistan, you will have to go
somewhere clsc. The Arab countries are,
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going further West, Saudi Arabia, Jordan,
Iraq, all these countries, profess friendship
in favour of Pakistan and have nothing to say
in favour of India.

Cairo, the home of the Arab movement,
even in the time of President Nasser, was,
in case of a dispute between India and Paki-
stan, laconic and unhelpful and to-day even
when our Jaya Prakash Narayan—it may be
that he went there at a difficult time—went
there, but it should not be difficult for Presi-
dent Sadat to give a few minutes of his time
to a leading personality of this country, but
he would not see him. for fear of repercus-
sions in Pakistan. That is the situation on
that side.

Ceylon is another friendly country, but
Ceylon's hospitality was used by Pakistan
to move military equipment and personncl
which led to the crack-down of March 25
and even to-day Ceylon's ports and airports
arc being used by Pakistan for transporta-
tion of military hardware and personnel.

Burma, being, 1 suppose, under military
rule, is more sympathetic towards Pakistan.
But, we cxpected some word of sympathy
from her, but nothing doing.

Sir, 1 forgot to say onc thing. It is that in
Cairo, in Egypt when our Minister for In-
dustrial Development went there, he issued
a statement saying that the United Arab
Republic realised the importance and the
difficulty of the Indian situation. Tam afraid
that is really no change in the attitude of the
Arab countries at all and whether he saw
any such signs, I don't know,

Now, Sir, take Malaysia. As my friend
here said just now, the Malaysian Prime
Minister also has said that Bangla Desh is
an internal affair of Pakistan.

Which country, now, I want to ask, is
your fricnd? It is said for mc to say as an
ex-Ambassador that if you survey the world
to-day this country is singularly friendless in
the whole world and particularly, in relation
to the problem which is the burning topic
of ours, that is, Bangla Desh. If it is an ordi-
nary dispute then you have a number of
countries shedding crocodile tears for us but
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when a vital issue is concerned, you find that
we have singularly failed in securing a single
friendship.

Now, take the case of Pakistan. Pakistan
is a small country. It is one-fourth of this
country in size and resources and cvery-
thingelse and yet, Pakistan has a number of
very staunch friends. China is one. Iran is
another. Turkey is third. Saudi Arabia and
Jordan and the Arab countries do not lag
behind. ANl these countries arc friends on
whom Pakistan can count. 1Is there any
country in the world today whom we can call
as our friend? After all no country can
fight on its own although we shall be pre-
rared 1o do so?

We always want to have friends. but our
foreign policy is such as to forfeit all friend-
ship in the world, 1 leave it to the hon,
Members to judge whether our foreign policy
has been o success or a failure in the light of
these remarks.  Anyone who has scen that
this country has no fricnd in times of nced
must incvitably attach the blame to  the
forcign policy for which the Foreign Minis-
ter and his charmed circle of Advisers in the
Foreign Officc must be held primarily res-
ponsible,

I dont suggest that Sardar Swaran Singh
is responsible for all the ills of our forcign
policy.

He has been Foreign Minister only for
some time. But, the question is whether he
is the right man for the present crisis involving
the destiny of the nation. I have no doubt
that so long as the Prime Minister does not
change the Foreign Minister, there will be
no improvement in the situation and this
country will continue to suffer frem a weak
Foreign Minister and a bad foreign policy
in spite of its having a perfectly good, sound
and tenable base and | hope that before it
is too late, the Prime Minister will give some
other portfolio to Sardar Swaran Singh who
is an expert in moving from portfolio to port-
folio and give the charge of Foreign Office
to a person who will carry weight with the
counsels of the world and who will by use
of his brains, diplomacy and dynamism
earn us friends who will stand us in times
of need. The testing time is now.



169 D. G, Min. of Ext. Affairs ASADHA 29, 1893 (SAKA) D.G, Min. of Ext. Affairs 170

And then the other thing to do not do is
this, namely, to place our forcign policy on
self-interest.  We base it wholly on  fear-
complex. We are afraid of the Arab reaction
and we do not do the right thing by Isracl.
It was Israel’s Foreign Minister who said the
other day, in the Israel’s Parliament (Knesset)
that Pakistan was committing genocide and
that India was facing the enormous problem
of the evacuces and offering all kinds of aid
to India. That country is treated as an un-
touchable. The Arab countrics should have
no say about it. That is the policy which our
Forcign Minister and his colleagues are
pursuing. All this proves that we are basing
our forcign policy on fear complex. We are
afraid of China and we do not do the right
thing by Taiwan. We are afraid of Arabs
and we do not do the right thing by Israel.
UK gave us notice terminating the Trade
Agreement and yet a proposal which had
becn made by me and which has been in the
Government and in the Foreign Office for
several months, for introduction of reciprocal
treatment in respect of Britishers entering
our country and requiring cvery British
who wants to take up employment in this
country to take an ¢cmployment permit is
being stalled by the Foreign Minister. Tt
has been cleared by the Minister of Indus-
trial Development, 1t has been cleared by the
Ministry of Foreign Trade. It has even been
cleared by the Foreign Office itself. Somebody
with a timid heart in the Foreign Office thinks
thit because we  have got more Indians in
England than they have Britishers in India
our interests will sulfer. They do not realise,
that Indians who go to the United Kingdom
are required to get employment permits after
they have been cleared by the Labour Ex-
changes, Here they come and boss over more
competent persons in charge of these jobs.

In our forcign policy, we should test who
are really our friends and the acid test for
this today is the Bangla Desh issue. We
have to apply this test and only those who
stand by us arc our friends and in respect
of those who do not—I would not call them
fues, but, they are not the people who can be
relied upon,

There is only one silver lining in this dark
cloud. That is the fine work done by the
External Publicity Division. My friend Mr.
Manoharan referred to one fauxpas on their
part, But if the case of India is well-known

(Gauhati):

throughout the world it is duc to the fine
publicity given by our External Publicity
Division. 1 take this opportunity to com-
pliment the head of the Exlernal Publicity
Division for the finec work that they have been
doing the interest of the country, Thank
you, Sir,

13.33 hrs.
[MR. DEPUTY-SPEAKER in the Chair)

SHRI DINESH CHANDRA GOSWAMI
Our foreign policy is one which
has been mostly misunderstood by the
nations abroad and in fact there has been
certain misconceptions about this policy at
home also. 1 feel that to make our foreign
policy cffcctive, it is high time, we should
remove all these misconceptions.

The first misconception which is prevailing
in our foreign policy and to which the Govern-
ment is also to certain extent liable, is the
introduction of an element of morality in
our forcign policy, where there is, or there
should be, none. There is a tendency on the
part of the persons who speak about foreign
policy to give it a role of moral or religious
contents. I wish to make it clear and we
should be clear of oursclves, that there is
neither morality nor any religiosity in our
foreign policy. It is a policy based on ab-
solutcly practical propositions, propositions
based on historical reasons, economic reasons
and political reasons.

Historically, from the long past we have
maintained relationship with South  and
East Asian countries including China, and
in the present, we are having relationship
with the Western countrics to a great extent,
Therefore, we have tried in this forcign
policy to maintain a balance between both,
Economically, we want to have the best of
both the worlds., Politically, we admire the
democratic traditions of the West, At the
same time, we admire the planned economy
of the Communist countries., Therefore,
we have accepted a foreign policy by which
we do not identify ourselves with any one
of the two groups. These are the practical
reasons for which we have accepted this
foreign policy and it is high time that if any
onc in this House or outside has any fecling
that our foreign policy is based either on the
non-violent doctrine of Gandhiji or the paci-
fist doctrine of the Buddha, that sort of
impression should be removed immediately.
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We should also remember that the foreign
policies of other countries are based not on
moral grounds but absolutely on national
interests. Take the case of Burma, for ins-
tance. Burma has followed an independent
foreign policy because being in between the
two powers, India and China, Burma does
not want to antagonise any one. If Cevlon
has followed an independent foreign policy.
it is because the market of Ceylon is mainly
based on tea and rubber and it exports one
commodity to the Western countries and the
other to the Eastern countrics. Therefore,
there is no moral precept or pacifist doctrine
behind the foreign policy which the other
countries of the world are following. There-
fore, if we can get rid of attitudes which
smack of moral religiosity, we can have a
realistic approach to the problems of today.

I feel that so far as our foreign policy is
concerned, we should note that this is a
policy based absolutely on sclf-interest and
every decision pertaining to our foreign
policy must be dictated by the realism of
facts as they are and not on the basis of their
interpretation in terms of prejuddices or wishlul
thinking. Also, T am in agreement with the
Mcmbers on this side of the House as well
as those on the other that we must review
our policies in terms of the dynamics of world
politics. Of course though that is necessary
vet 1 shall not advocate the revision of poli-
cies on grounds which are opportunistic or
which smack of unprincipled behaviour. We
should remember that our policy is not
idealistic. 1 would quote the words of Pandit
Jawaharlal Nehru in this connection. He
said:

“I do not think it is purely idealistic;
it is, if you like, opportunistic in the long
run."

Also, we should make it a point to make it
understandable and we should try to impress
upon the other nations that the non-alignment
policy which we have adopted is not a goal
in itself. It is not a creed or dogma that we
are following, but it is only a means for
serving our national interests. We should be
clear in our minds that if we find that at some
point of time this policy is not serving the
national interests, we should have no hesita-
tion in revising or reviewing our foreign

policy.

JULY 20, 1971

D, G. Min. of Ext. Affairs 172

Onc of the matters affecting our foreign
policy has been that whenever we have
reassessed or reviewed our policies, we have
done it on the basis of a single variable. The
hon. Member who preceded me, namely
Shri C. C. Desai said that we should make
a reappraisal of our foreign policy on the
issuc of Bangla Desh alone. T feel that the
foreign policy of a country cannot be judged
or cannot be reviewed on the basis of a single
varinble. Tt must be reviewed, having the
perspective of the total international situation
in view., But, unfortunately. that has not
been done by us so far. When there was
ageression on our country from China, there
was aclamour from all sides of the House
that we should cut off all relationship with
the communist world. Today, when we find
that so far as Bangla Desh is concerned,
the Western Powers particularly  America
are not acting in the manncr that they should,
it is being said that we should sever all rela-
tions with the West. This is not the attitude
with which we can judge or review our foreign
policies. A review of the foreign policy must
be on the basis of a total perspective of the
international situation, 17 we have a total
perspective of the international situation,
many a time we shall not be as indignant as
we have been in the past or as we have been
today on the issue of Bangla Desh, Afier all,
we must remember that there are certain atti-
tudes in the view of America and certain
attitudes in the view of China and certain
attitudes in the view of Russia: they will not
follow what we say or they will not be dictated
by what we want, but they will be dictated by
their own national interests. their Because of
pursuit of imperealistic goal they are pursuing
certain line of activities which may not be to
our liking. We undoubtedly will condemn
them, but we must be prepared to face the
realities also. At the same time, 1 do not
like that we should go about proclaiming to
the world, as we have done in the past, that
we are the custodians of democracy and liber-
ty of the cntire world. Such a sort of stance
has always been misinterpreted abroad. Afier
all, unless we can be a powerful force, our
voice will not be heard by anyone. Here 1
would like to quote a remark made by Pandit
Nchru in the Constituent Assembly in 1948:

*I have come more and more to the
conclusion that the less we interfere in
international politics unless our own in-
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terests are involved, the betier, for the
simple reason that it is nol in consonance
with our dignity just to interferc without
producing any effect. We should be cither
capable of producing some effect or not
interfere at all.”

Therefore  we should muke it a point to be
strong because then only will we be able o
make our voice heard in international forums,
On this reasoning, 1 am in agreement with the
previous speaker that it is time we revise our
attitude in regard to the policy to be adopled
on the nuclear power question.

I now come to some specific arcas. On
the question of Bangla Desh, 1 congratulate
our External Affairs Minister on  having
adopled an attitude of sell-restraint, It had
been suggested here that within the first 15
days of the Bangla Desh crisis, we should
have jumped into the fray, involved ourselves
directly and marched our army. May 1 point
out that if in those first few days any extreme
steps had been taken, the entire democratic
character and content of the Bangla Desh
issue would have been submerged and in the
world outside it would have projected as
an Indo-Pak conflict, Since we did not do
that, we have been able to focuss the attention
of the outside world on the true character and
content of the Bangla Desh issue. Every coun-
try in the world, both at the governmental
and popular levels, now knows what the
Bangla Desh issuc is about. 1 some of them
are not prepared to look at it as it should be
seen, it is because of their own intcrest.

But if we now take some positive action,
no country in the world will be able to say
that this is an Indo-Pak conflict, But if we
do not do that then the problem may get
worsened and 1 am apprchensive that our
interests will thercby suffer adversely. On
the one hand, in Bangla Desh cxtreme cle-
ments may come to dominate the scene which
will not be helpful to us; on the other, the
importance at the popular level this issue
now commands in the outside world will
be diminished and lost,

Therefore, 1 would request the Minister
1o initiate some positive action. When I say
this, I am not talking in tcrms of war, for
1 know that it can bring only a temporary
solution, but is sure to produce many per-
manent problems. But positive actions of

other natures can be taken. Somec of thesc
were spelt out by Shri Jaganatha Rao in his
speech yesterday. Government should not
allow the character and content of this issue
to be lost by lapse of time as the world may
sleep over it. We should be prepared for
drastic measures to sec that our objectives
arc achieved.

With these words, 1 support the foreign
policy and endorse the Demands for Grants
of the Ministry.

MR. DEPUTY-SPEAKER: As al present,
we are o conclude the discussion at 4.15.
How much time would the Minister need?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
I consulied him and he would necd about
40-45 minules.

SHRI1 PILOO MODY (Godhara): Saying
what ?

MR. DEPUTY-SPEAKER: What he
wants Lo say.

SHRI B. K. DASCHOWDHURY (Coach-
Bihar): Let the Minister reply at 5 P.M.

SHR1 RAJ BAHADUR: The Speaker
was kind enough to ask me what would be
Government’s view in view of many members
wanting to speak still. We are agreeable to
any suggestion which will suit the conve-
nience of the House. In case the House is
inclined 1o have more time on this, the Mini-
ster will reply at 5 P.M.

MR. DEPUTY-SPEAKER: That is the
proposal. What does the Housc want?

SOME HON. MEMBERS: We agree.

MR. DEPUTY-SPEAKER: So, the Minis-
ter will reply at 5 p.m. and take 40 or 45
minutes. By 6 we will conclude the debate
today. The extended time will be for the
Members,

SHRI P. K. DEO (Kalahandi): It is most
distressing that India which once spearheded
the liberation movement in the world, which
ignited the spart of freedom in the hearts
of millions, has been a silent spectator of the
rape of Hungary, of the invasion of Czecho-
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slovakia, of the illegal occupation of Tibet
by China. And now there is this exemplary
inaction and complacency on the genocide
and holocaust in Bangla Desh,  When our
kith and kin are bleeding by the million
wounds, 1 see these guilty men sitting in the
Treasury Benches, men who were a party to
the partition of this country on the basis of
religion, though they may swear by secula-
rism today.

The persistent pursuit of wrong policies
has brought this country to a terrible mess.
We have been bogged in a morass of utter
confusion. The so-called Hindi-Chini bhai
bhai slogen boomeranged in Nehru’s own
life-time and we had the NEFA debacle. The
scar of humiliation has not been wiped off
from our forehcad till today. Our only so-
called fricnd Russia has been printing day in
and day out in its official publications and
in the Russian Encyclopaedia thosc parts of
our country in Chinese occupation to be
Chinese. The imperialism of the past has
crumbled down, but a new imperialism of the
communist type, which is more ruthless and
more expansionist, has been raising its ugly
head. We have seen its repercussions on its
neighbouring countries.

The world has changed a great deal. The
monolithic image of the communist bloc
has been splintered into three groups, the
camp of Kosygin, the camp of Mao and the
camp of Tito. The recent ping pong dip-
lomacy has culminated in the proposed visit
of Mr. Nixon to Peking, and that is being
channelised through Islamabad.

In this regard, [ would like to ask a parti-
nent question of our External Affairs Mini-
ster. Is it a fact that 18 months ago the
United States approached the Indira Gandhi
Government to arrange for a dialogue bet-
ween China and the United States, and is it
a fact that under the pressure of Russia this
gesture was refused?

In the context of the new balance of power
which has been emerging in the world, to
creatc a new check and balance, to create a
new equillibrium between Russia and China,
America has taken this new stance which has
been evidenced by its disengagement in Viet
Nam and its new approach to the Kuomin-
tong Government in Taiwan. There is simul-
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tancous talk on SALT with Russia and cou-
riship of China. The Truman Doctrine of
American dedication to resistance against
any aggression or against expansion of com-
munism no longer holds the field. 1t has
been morce or less rejected by American public
opinion. Now the United States is more
interested in keeping the check and balance
in world power rather than in any legalistic
or ideological purposes.

On the contrary. our foreign policy is
static. It has got little relevance to reality.
I would like to know what steps have been
taken to deal with the repression in Bangla
Desh, a repression of the majority by a mic-
roscopic minority, a microscopic military
clique of Pakistan, which has beaten hollow
the repression in South Africa or Angola or
Rhodesia, which is unprecedented in history
and which we never heard of ¢ven in the days
of Chenghis Khan, It is a matter of great
concern that the life of Bangla Bandhu,
Sheikh  Mujibur Rahman, is at stake today,
That concern is not being shown by this
country or by Russia, the concern they
showed at one time in the Congo crisis re-
garding the life of late Lumumba. Sheikh
Mujibur Rahman, with his massive mandate,
who was once called by Yahya Khan as the
next Premier of Pakistan, is now standing
on the gallows on a charge of treason. Seven
million refugees have come o this country,
They are not going to go back. They have
posed 4 hazard to the economy, to the health
and to the law and order situation of this
country. If our Government have been
thinking that they will go back, they are only
seeing the midsummer night's dream.

MR. DEPUTY-SPEAKER: Your time
is up.

SHRI PILOO MODY : The time has been
extended.

SHRI1 P. K. DEO: The time has been
extended.

MR. DEPUTY-SPEAKER: 1 have given
him the extended time also,

SHRI P. K. DEO: Kindly permit me two
minutes. What steps have been taken in the
Security Council? Not even a humanitarian
resolution has been passed in the Human
Rights Commission of the United nations.
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India has been ridiculed, the other day, when
there was a discussion in Geneva., U Thant
has remained silent unlike his predecessor,
Mr. Hammarskjold who intervened in the
Congo crisis taking great personal risk. Qur
big shorts have trotted all over the world
capitals; they have failed to press India’s
difficulties and failed to rouse the world
conscience and their duties and obligations
to bring pence to Bangla Desh.

Even after Shri Swaran Singh visited
Washington, in spite of the precise assurance
given and the much-publicised success of the
talks, shiploads of lethal military hardware

are on the high seas. Can you not intercept
them?

1 would like to point out one thing: and
that is our responsibility towards Bangla
Desh. If China could provide an arsenal for
the Vietcongs and others for the civil war in
Viet Nam, Cambodia and Laos, if Pakistan
could train the hostile Nagas and Mizos,
why should we shirk the responsibility of
giving all possible aid to the Mukti Vahini
in Bangla Desh?

I shall conclude with one sentence. Lastly,
80 far as the de jure recognition is concerned,
to the Swantanta party it is of no signifi-
cance because it is imbecile. We feel it should
depend on our national preparedness. We
feel that it should depend on the Government
to decide if we arc prepared to have a mili-
tary showdown. I submit that we will give
all possible help to Bangla Desh movement
as it is emerging from the pangs of birth,
and de facto it will become an independent
nation in no time.

Lastly, I say that our foreign policy should
be more independent and more pragmatic
and more determined ; we should take a lesson
from Israel. 1 would like to peint out to
Mr. Indrajit Gupta, who guoted Mr, Chester
Bowles and felt sccure that India’s security
depends on the Russian supply of arms,
that the more we depend on Russia, the
closer will it bring the collusion of Pakistan
with China and the USA,

SHRI C. C, GOHAIN (MNominated—
North-East Frontier Tract of Assam): Sir,
I rise to support the Demands for Grants of
the Ministry of External Affairs. ‘1 come from
a region which hit the world headlines at the
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time of the Chinese invasion in 1962, This
area is NEFA which is on the border betweeh
India and China. This is a buffer zone. The
moment you think of relations between Indid
and China, you cannot escape from thinking
about NEFA. The External Affairs Ministry,
therefore, cannot afford te neglect this Yital
region.

NEFA was till the other day under the
External Affairs Ministry. Though technically
it has now been passed on to the Home
Ministry, for all practical purposes, the Ex-
ternal Affairs Ministry will have to take
serious note of the problems of this strategic
area. NEFA was the worst sufferer at the
time of the Chinese aggression in 1962. a lot
of casualties resulted as the Chinese aggres-
sion started, sudden and unexpected. We
must be on our guard and should no more
neglect this vital region and avoid any mishap
in future. The recent decision of President
Nixon to visit Paking some-time next year
provides a new dimension to international
affairs in general and to India-China relations
in particular. Since Washington is coming
closer to Paking. we cannot expect USA to
come to our rescuc in case China again
resorts to aggressive activities on the NEFA
border. As a matter of fact, there is complete
identity of views among the Governments of
Pakistan, China and USA over the question
of keeping the territorial integrity of Pakis-
tan. This will make Pakistan even more
indifferent to the aspiration of the people of
Bangladesh and their demands for complete
independence. Thus, India is now faced with
double danger from China and Pakistan,
In the face of these new international deve-
lopments, it becomes all the more necessary
for the External Affairs Ministry to do some
re-thinking on the problems of the people
of NEFA, so that the people of that area may
muster up the required strength to face any
aggression from China in future.

14 hrs.

The population of NEFA is about 5 lakhs
and the area is more than 40,000 square miles.
Its arca is much more thun that of Megha-
laya. which has already attained statehood.
The people of NEFA have become politically
conscious and they want speedy development
of their area. They think that this will be
possible only when NEFA is converted into
a State. About 84 per cent of the people of
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NEFA are engaged in agriculture. There is
no industry worth the name in NEFA. Even
water is not available in adequate quantitics.
There is only one degree college and there is
no science vollege. Educated people are facing
unemployment even in NEFA,  Ewer since
its establishment NEFA has not been recciv-
ing much attention so far as development is
concerned. The remedy lies in  providing
facilities for agriculture, setting up new
industries to provide avenues of employment,
opening of science college, granting scholar-
ships to NEFA students for foreign studies,
helping NEFA students seeking admission
in colleges and universities outside NEFA.
improving and developing  tourist  spots,
withdrawing restrictions on the entry of
outsiders into NEFA and building roads
right up to the border. The Bourder Roads
Organisation has built some roads in the
interior but none in the border. This s
standing in the way of development of NEFA,
In the light of all these, | suggest very strongly
that a team of Members of Parliament, Press-
men and technical experts should be sent 1o
NEFA to make a study of this imporiant area
of our country.

In conclusion 1 would reiterate the demand
of the people of NEFA for statchood. This
will enablc them to make the fullest contri-
bution lor defence of the stratcgic border
area standing between India and  China.
With these words, 1 support the Demands,

SHRI M.MUHAMMAD ISMAIL (Man-
jeri):  Sir, before | refer to the foreign policy,
1 want to say a few words about a mauer
that is relevant and which pertains o the
External Affairs Ministry, and that is the
tax on forcign travel imposed by this year's
budget.

MR. DEPUTY-5PEAKER: What has
that got to do with the present Demands?

SHRI M. MUHAMMAD ISMAIL: This
tax affects pilgrimage to foreign countrics,
and that is the concern of the External Affairs
Ministry. A levy of 20 per cent ad valorem
is proposed on all tickets purchased in rupees.
That will severely curtail tourism.  Apart
from that, the gain of the Finance Ministry
will be the loss of the Civil Aviation Minis-
try. But the people who will be undeservedly
hit hard by this new impost are those who
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go on Hajin performance of their compulsory
religious duty. These people undertake this
travel not for profit or pleasurc but asa duty
enjoined upon them. The means of transport,
whether steamers or other which the pilgrims
are obliged to use for this journey are of the
third or fourth class variely and are not
known for the comfort provided to the pas-
sengers,  Yet the pilgrims do not mind such
conditions; because they are anxious o per-
form their duty somchow, Morcover; most
of the people who go on this pilgrimage are
very poor; and they save money for this
voyage over a number of years so that they
may have the mental and spiritual satisfaction
of discharging their obligator religious duty.
The proposed increase of 20 per cent in their
fare will be a grave hardship and handicap
especially on such poor and helpless people
and may cven prevent very many of them
from fulfilling their life-long ambition of dis-
charging their duty. | make, therefore, an
earnest appeal that the Haj pilgrims may be
exempted from the new tax.

Now, Sir, the one thing that claims the
attention of the whoele country more than
anything else is the influx of refugees into
our country from East Pakistan, that is,
Bangla Desh.  This engrossing attitude is
only netural when such a huge human tragedy
is being enacted before our cyes. The dis-
concerting exedus of people into vur country
his not yet ceased.  The continuing flow of
the refugee flood with an irksome monotony
1s an undoubtable index to show that the
situation in Euast Bengal has not yet changed
for good. It will not be a matier of surprise
if the present deluge of seven million reflugees
reach the astounding 10 million mark svoner
than vne may expect. Human calamity of
such 4 nature and dimension is unprecedent-
ed in the world history of flight of people
from one countty to another under any
circumstances,  This  mass  of  distressed
humanity on our soil is a crushing burden
on our cconomy in its present stage of none
oo strong ceonomic vitality and condition.
Under these circumstances, the Government
of India has donc the right thing in asking
the nutions of the woild (o take substantial
share in meeting the tremendous responsibi-
lity of relieving mass human suffering. This
suffeving is not of our making. Our Prime
Minister has said that the intcinal problem
of Pakistan has created internal probjesw
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for us.  Our problem is the direel result of
the human tragedy enacted over our borders
by another country, The relief of such
stupendous human suffering is really the
responsibility of the world and of the United
Nations. 1t is regrettable that though some
nations have oflered aid such aids have not
come up anywhere near the realistic need of
the hour. Now, rather than approaching
individual countries, we must make the
United Nations to accept the responsibility
of maintaining and aking care of the re-
fugees.

As a remedy some partics advocale re-
cognition of Bangla Desh and some others
even carry on a propaganda for declaring
war. But the position has not been made
clear how recognition or war would help,
In the present situation. there is not much
gap between recopnition and war, I the
honour and interest of our country demands
war, then there must be war, If there be a
war, I am sure we shall win, The people of
the whole country will stand as one man
behind the Governmient even as they did
in 1962 and 1965. There can absolutely be
no doubt about it and there can be no two
opinions about the matter,

What Iwant to say is that recognition under
the present circumstances is not much dif-
ferent from war and the Government must
decide that matter, becavse war is not under-
taken or declared by public mectings and
propaganda in the bazar and other places.
It is the Government that must make the
decision taking into consideration every data
that is with them. We do not know much
about them., Even what the Government
knows, they are not prepared to place before
us because of public interest. The Govern-
ment are the best judges to say whether there
is to bc war or not. If there is to be a war,
if-our honour, justice and interest demand
that there must be a war, let them declare
the war today and they will find that every
single man in the country is behind  the
Government without any doubt whatever,
It must be the responsibility of the Govein-
ment in the interest of the country to declare
such a thing as that. - Their hands must not
be forced by propaganda, ‘That is what 1
want to impress upon our friecnds, Everybody
will be behind the Government if they take
the decision either for war or for recognition
or for anything elsc.

I wanted to say many other things, but
you will be ringing the bell and telling me
that my time is up. I wanted to say something
about the policy of non-alignment. The policy
of non-alignment is valid even today. It has
really done good for our country. It has
ichieved things. It is not good for the people
to run down such a policy of the Government.
It has really done good not only to our
country but also to some other countries of
the world,

Before 1 conclude T must say that some
gentleman said something disparaging about
the Forcign Minister. The Forcign affairs
Minister does not represent himself.  He
represents the Government and the country,
I know, there are many people who will agree
with my view that we could not find a better
man than the present External Affairs Mini-
ster,  He is suave, subtle and sober; at the
same time, unbending where principles and
the country's interests are concerned. He
has his own manners. But he is the best
politician, statesman and diplomatic represe-
ntitive of our country in the present circu-
mstances.

SHRI HARI KISHORE SINGH (Pupri):
Sir, I stand to support the Demands of the
Ministry. Basically the foreign policy of a
country is projection of its internal polity.
In 1967 when there was fragmentation of the
political life of this country, ¢ven the most
sympathetic and liberal commentators abroad
had expressed doubts not only about our
country playing a part in international affairs
but also about the cxistence of India as a
political entily, But the recent elcctions have
shown the maturity of our people in giving
the massive mandate to the leadership of our
Primec Minister. 1t is in this context of the
growing maturity of our pcople and the
strength that they have given to our Govern-
ment that we have to review the performance
of our forcign policy and examine whether
we can play any part in international rolitics
or not.

The changing landscape of international
politics is both intercsting and distressing.
It is an inicresting and o very welcome deve-
lopment because the super-powers are irying
to come closer and there is lessening of ten-
sion between America and Russia. But it
is distressing for us. Spccially the 1960s
were a very sad period for us in the sensg
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that we were victim of two attacks from our
neighbouring nations. It is in the context
of the Chinesc and Pakistani aggression that
we have to judge how far our international
policy has been evolved to create friendly
relations for ourselves in the world at large.
And the result is slightly disappointing. But
the world politics is ever-changing. Now,
this coming together of hostile enemies for
two decades. China and America, is a very
significant development and we should draw
a lesson from it. 1do not know how authen-
tic is the statement made by my hon, friend.
Shri P. K. Deo. If there is any truth in that
or if there is any gesture from the United
_Gow:rnmcnt that we should play some part
In creating some sort of understanding bet-
ween America and China, then cven now we
can play that part and we should expiore
that possibility.

In this context. I may also plead for de-
freezing of Sino-Indian relationship. 1 am
not among those who wish to have this re-
lationship at the cost of our national dignity
or self-respect.  But we should try 1o explore
the possibility as to whether we can have

some sort of a less-hostile relationship with
China or not,

In the growing context of Washington-
Islamabad-Paking axis. 1 have a fear that
tkhis axis might makc an effort 10 isolate India
from her neighbours and South-East Asia
would be their immediate target, They may
try toisokite us from our South-Fast Asian
neighbours. Whatever may be the cousse of
A!'ncrican policy after their withdraw!l from
Vietnam, because they are going to withdraw
from Vietnam, they will trv 10 operate from
other bases in South-East Asia and they will
also give massive economic and military aid
10 South-East Asian countries.  Still, the
South-East Asian countries will grow appre-
hensive of American designs. In this context,
we shall have to play a very uscful part in
South-East  Asia and there our approach
should be guarded and positive, and we should
not tiry to demoralise them that, as they are
a_llied to America, we cannot have any rela-
tionship with them.

Another interesting development in inter-
mational politics is the emergence of Western
Europe as a new economic and political cntity.
We should try 1o develop the closest possible
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relationship with this new cmerging force
because it will not only be an economic
necessity for us but also a political imperative.
We arc well-appreciated there and there are
strong possibilities of favourable response
to our intentions, to our policics to our system
of Government and to our internal politics
from these countries. We have already scen
in the cuntext of Bangla Dgsh that it is the
Western Evtopean countrics which have made
a positive response to our policies.

Another thing which 1 would like to say
is that the Government should have closer
relationship with Latin American countries.
This region has been completely neglected by
our Government so far. It is true, in 1968,
our Prime Minister made a visit to this region.
1 think, she was the first Prime Minister of
India to make any visit to that region. Qur
former Foreign Minister, Shri Dinech Singh,
also visited these Latin American countries,
But very little has been done by way of follow-
up action,

1 learn the role of the Council of Cultural
Relations is very limited. I think, the scope
of the activities of this Council should be
extended and it be activised, and its branches
should be established in other parts of the
world, especially in Afro-Asian countrics.
In this context of Latin America, 1 am rather
disappointed to see only one sentence men-
tioned about the Caribean countrics. 1 think
South Block does realise that with this region
we have close ethnic links and historical tics
and with their help and co-operation we can
play a useflul part in world affairs,

Coming 10 West Asia, our policy in this
region has long been primarily guided by the
United Arab Republic. | have nothing to
say about the past performance of our foreign
policy in this area. Now President Sadat is
in power in UAR and a new type of Govern-
ment is emerging there. We should also try
to assess whether the UAR should continue
to be the central focus of our rolicy and
whether we should continve to be guided
by it. Because in this country there is a lot
of criticism about the role and attitude of the
UAR in the context where our vital national
interests are conceined. 1 think our policy
towards West Asia necds a rcuppraisal and
A reassessment,
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Finally, a word about the Bingla Desh,
Here, I regret 1o say that whatever the govern-
ment will do and | am sure the Government
is doing quite well, will not be fully appre-
ciated because we want to have a quick solu-
tion of the Bangla Desh problem and unless
we are able to provide a quick solution to
this problem, it is going to tax us a lot and
shall entail a heavy burden and misery for
the whole nation and even may impair the
whole democratic and sccular policy of the
country, Therefore, India must see that the
Bangla Desh issuc is solved sooncer, the sooner

the better.
Lastly, about our nuclear policy.

MR. DEPUTY SPEAKER: That relates
to the Ministry of Defence, not External
Affairs,

SHRI HARI KISHORF SINGH: Since
we are discussing foreign afTairs and it has a
co-relation with Defence, 1 want to say a
word about jt.

The Afro-Asian countries are quite appre-
hersive of China's designs, especially in the
new context of Washington —-Peking—
Islamabad axis. 1 have no doubt that they
would prefer to have another strong Asian
power to protect their interests and a strong
Asian power means a strong India. There is
no other power in this part of the world which
can play that role and a strong India means a
nuclear India. India has got a strong in-
distrial base and nuclear know-how of its
own. Unless we are able to produce nuclear
weapons and create a stronger industrial
base, no country will take us seriously and
even we will not be able to play that role
which we were able to play during the days
of Prime Minister Nehru.

SHRI TRIDIB CHAUDHURI (Berham-
rore): For a person of my temperament
it is always rather unpleasant to be compelled
to find faults with a Ministry which is presided
over by so fine and suave a gentleman as our
friend, Sardar Swaran Singh. But, we are
faced with a circumstance today which
leaves no other alternative. But before |
cometo that, I must also join issue with hon,
Shri C. C. Desai who made Sardar Swaran
Singh personally responsible for all the
failings of our foreign policy. I think it isnot

his personal failing. He has been in charge
of the External Affairs Department not
once, but several times and he has discharged
his duty by the country quite creditaboly and
competently.  Of course, it is not for me to
defend him: he can very well defend himself,
But, if | have any criticism, it is not
against Sardar Swaran Singh personally,
but against the confounded and confused
policies of the present Gowvernment, It
would, however, be unfair to blame him
personally  for  these  policies. We
defined our policy as non-alignment
in the context of a bipartisan power block
world in the fiftics but that context is gone
now. At that time under the leadership of
Pandit Nehru, we had managed to raise our
world stature and played some part. That
was what I call a dynamic part. But, some-
how or other our External Affairs Ministry
seems to have forgotten that the world has
changed and they have settled down com-
fortably to convention, orthodoxy, protocol
and diplomatic rectitude and nothing else.
As a result, we find outselves confronted with
two big problems, one ncarer home, the
Bangla Desh problem, and the other, on a
bigger canvas, on the larger world plane,
the  Peking-Islamabad-Washington  axis,
BRut it is not as if these things have just
come on us as a bolt from the blue. Sir, we
failed miscrably to keep a watch over the
developments that were taking place. 1 would
give onc instance and | would like the Govern-
ment to correct me if 1 am wrong. When
President Yahya Khan was having his talks
with Sheikh Mujibur  Rehman in Dacca
before the fateful 25th of March, the talks
were continuing for days, 1 don’t want to
identify him, but the most import official
who ought to have been persent in Dacca on
that occasion was not present, he was some-
where ¢lse. And, if my information is correct,
in spitc of every cffort made by informed
people to get cxact information as to what
was passing that was not available hecause
that gentleman happened to be elsewhere und
nobody from New Delhi told him that his
place at that fateful moment was in Dacca
itself to keep a watch over the things that were
happening there.

Simarly, with regard to this Peking-1sk na-
bad-Washinglon axis, | wish to say this.
Somebody said that ping-pong diplemacy
has been transferred into James Bond Dip-
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lomacy. It was not so sudden. For the last
2 years, the Government of the United States
of America have becn re-thinking about
their global policies. 1 have here a string of
statements by the Secrctary of State. Mr.
Rogers and also by President Nixon himself
which indicate that they were very cager to
open dialogues with People’s China and the
culmination of that policy has come. It is of
very little or sccondary importance whether
that was done sccretly by Mr. Kissinger by
faking illness and trying to rest at Nathiagali
and then going sccretly to Peking to have
this dialogue or otherwise. The secretiveness
of what happened is sccondary. This thing
was coming. Did we kecp proper watch over
these things?

One hon. Member has suggested that we
should on our own unfreeze our relations
with Pcople’s China. It would look very
odd if in the wake of this development, Sino-
American detente. we now rush to make
friends with China, It would be absolutely
out of place and make us ridiculous. But
did wec on our on take sufficient steps to
find out earlier through our diplomatic
sources or through such other sources as are
available and open to us whether we could
start to ncgotiate with China over our un-
settled disputes with that country. We have
been telling the USA and the whole world
over decades that they cannot neglect five
hundred million people in East Asia in
mainland China and that they must have
some kind of rclation with them and bring
them into the world comity of nations, We
have becn trying to do that, but so far as
we arc concerned, we did not do anything
to open up a dialogue with China on our own.
That ought to have becn done. 1 would like
to stand corrected, but if my information is
correct, about one and a half years back, in
Cairo. some prominent Chinese leaders who
had come to attend an international con-
ference then sought an exchange of ideas with
Indian representatives there; 1 do not know
whether the wide opening provided by that
exchange of ideas was utilised or not.

Government must try to understand the
discontent and the impatience of the House
in the face of the sitvation that we are con-
fronted with today. 1 do not know what
Government are going to do over the Bangla
Desh problem. We have on our hands a
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sort of unwanted orphan child whose face
even we do not scem to recognise, namely
the Bangla Desh Government. We ahve also
on our nands nearly 10 million refugees.
and competent observers have said that more
will k¢ coming. Famine conditions are
raging there, and again a huge Muslim in-
flux has started, gecause the Muslim peasan-
try are cerssing the borders for want of food.
What are we going to do? How are we going
to maintiin these people and provide relief
to them? We have appealed to the world
conscienee.  That is all right. But in the
memntime, the paliry sum of Rs, 60 crores
that we had provided in our Budget has been
wiped out. Shri Y, B. Chavan is reported to
have told his party members that he is coming
before Parliament with more Demands for
Grants.  But where is the money in our co-
flers? So far as international help is concer-
ned, that has been very poor and niggardly.
So. how can we provide for these people?
I do not know what Government is going to
do in the face of this human aggression forced
on us by Pakistan. Yahya has threatened that,
il necessary. he would go to war with us.
I am not a very excitable person. but I say
with all sense of responsibility that we must
be bold cnough to say that if it is war, we
are prepared for it and we will fight it out
in the ficlds of Bangla Desh and ¢lsewhere to
help free the people of Bangla Desh to come
into their own,

SHRI B. R. BHAGAT (Shahabad): The
occasion for discussing the Demands for
Grants of the External Affairs Ministry is
hardly the occasion for indulging in person-
alities or picking out certain officials of the
Ministry for apportioning blame for the
alleged failurce of our forcign policy. It is
rather the ocecasion to highlight the broad
national interests, the policy we are pursuing
and offer criticism, where necessary. In
that light, T regret certain remarks made by
some hon. members, particularly the hon,
member to whom the preceding speaker,
Shri Tridib Chaudhury, referred. It is very
unfortunate that this has come from an ex-
perienced member of this House- who had
knowledge of the work of the External Affairs
Ministry and the pursuit of our foreign policy
because he had occupied two distinguished
posts, of High Commissioner for,Ceylon and
for Pakistan carlicr, Therclore, to pick out
cither the Forcign Minister or somebody
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else in the Ministry and say that the whole
picture will change if he is removed is, Lo
say the least, a very fucile way of treating this
rather serious subject.

We all know how tirelessly Shri Swaran
Singh has worked, how painstakingiy he has
recently been pursuing the national foreign
policy to the best of his capacity. The House
knows he is not @ ncw man; he is the most
objective person we can find in our present-
day politics. He has no axe to grind except
the heavy duties and responsibilities resting
on his shoulders. 1 think we will be detracting
from the importance and seriousness of the
subject if we try lo oversimply the issuc by
picking him out for the alleged failure of
policy.

What is the failure of the policy, as alleged ?
It is said that we arc friendless. Someone
said yesterday that we have not been able
1o achieve the advancement of our national
interest in the puisuit of our foreign policy,
as if this is donc in a duy or even over a
period of a4 year or two, There are certain
clements in every country's foreign policy,
certain basic objectives. That applies 1o all
countrics including  cur own. The basic
objective is 10 secure our national interest,
In the present-day complicated world, this
interest varies from country (o countiry; it is
determined by geopolitical, geophysical wrd
geo-ceonomic comsiderations. 1L varics rem
the concept of a country being i super power,
then the balunce of power which is now
converted into the balance of terror in the
nuclear age. In this complicated sitvation,
we have 10 sceure our national interests, We
have to develop the capacity to further our
national interest in this situation. I we have
not done that capacily and therefore are not
able to achieve our national intcrest at cer-
tain times= (hat applies to the country as a
whole— we make the mistahe of identifying
certain persons connected with our foreign
policy bused on subjective considerations
and put the blame on them. Finally, every
counlry tries to create world public opinion
in favour of its policics. That is the opera-
tion and the role of diplomicy in securing
agreement and understanding  of world
opinion to the policies that a country tries
to pursue.

So far as our country is concerned, if 1
may say so, since independence basically we
have been pursuing a foreign policy with

three noteworthy a aspects. The first is non-
aligrment. It has been criticised carlier.
It was criticiscd yesterday and today also
that it does not hold, good now because it
was conceived in the ‘fifties when the world
saw the phenomenon of military alliances and
a cold war situation. India then determined
to pursue a policy of independence and not
align herself with any power blcg, That was
the reason why India has not entered into
any military alliance with any country., This
is the key note of our policy.'

The sccond aspect of our policy emerges
from our culture, from our traditions, that
whatever may be the provocation.

SHRI K. MANOHARAN: No change.

SHRI B. R. BHAGAT: ... whatever may
be the immediate passion, we will follow the
right mcans to achieve the right ends. It
stems from our national movement, and this
aspect has to be understood if we are trying
to save the line of our foreign policy.

Finally, we have emphasized the importance
or incicasing potentialitics of negotiations,
achieving agreements with other countrics
through negotiations, That is what we call
emphasis  on a peaceful settlement.

These are the three keynotes of our foreign
policy. You may apply it, in the context
of the world, to any, country, whether it is
the Super Powers like the United States or
the Soviet Union or the under-developed
countries, the Afro-Asian countries or our
immediate neighbours. To all these countries
have applied this principle.

AN HON. MEMBER: What have you
achieved?

SHRI B. R. BHAGAT:
that,

1 am coming o

Of course, it varies. Our attitude with other
countries is friendly although we may have
sharp differences over the policics they may
be pursuing guided by their own national
interests.  The United States is  a case in
point.- They have given arms to Pakistan to
achicve a balance of pow: r in this part of the
world or to achieve a certain foothold. They
failed carlicr, but they are pursuing this policy
even today, and it is going to have the oppo-
site effect. We have strongly protested against
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this, we have said that their policy is wrong
because it is nut guing 1o achicve any results,
But our attitude to the United States remains
friendly, and we have tried to seck agreements
and co-operation in spheres where we can.

Similarly, you see this policy in relation to
our neighbours. Countries like Nefal, Burma
and Ceylon are all following the policy of
nun-alignment. Qur relations with them have
been excellent.

SHR] SAMAR GUHA (Contai): Very
excellent: Your appcal has been responded
to by not one of them.

SHRI B. R. BHAGAT: We have the
friendliest of relations with Burma. We
signed the border agreement. We have solved
our outstanding problem with Ceylon,
Of course in a dynamic world, when you
solve one problem. particularly in interna-
tional affuirs, another set of problems come
up. But the main thing is the approach, the
line of policy the countries follow. | can say
that our policy has succceded. Whether it is
Nepal or Burma or Ceylon, there may be
occasional diffcrences but we have followed
a policy of friendship and there is no animo-
sity or hostility towards our nighbours,

I cannot say the same thing about Pakistan
or China. We have had the very bitter ex-
pericnces with these iwo countries.  But
there has not been a chunge in our policy;
we continue to be friendly and if an ¢ecasion
arises to settle all our oustanding problems
through negotiations and arrive at just and
honourabic settlements with China or Pakis-
tan, we shall certainly follew that nolicy.

The situstion in Pakistan is so much ag-
gravated today because Pakistan has con-
tinued and is continuing a wrong policy,
Their policy has creited for them a serious
problem in Banglr Desh: it is a greater pro-
blem for us. Naturally the whole country
and the House is exercised over it. Even in
this problem which affects us dircctly, which
affects us in every manner, let us not be
swayed by emotions or passions and get into
the wrong track.

The solution for the Bangla Desh problem
is obvious. With the experience the people
of Bangla Desh huve gone through, they are
not going to have any truck with Pakistan.

JULY 20, 1971

D. G. Min. of Ext. Affairs 192

The largescale murocrs and violence and
almost every kind of brutality and atrocity
perpetrated on the people of Bangla Desh
nas kindled such hatred in them. 1 have seen
young people and they are not going to be
inhibited any more. This is the creation of
Yahyn Khan, Now he is in a desperate situa-
tion. ¥ou should realisc that we have nothing
1o worry about | if we kecp our paticnce and
firmness. Yahya Khan is in a desperate
situation,

SHR1 SAMAR GUHA: We are in a
happy situation!

SHRI B. R. BHAGAT: [ am not saying
so; do not put words in my mouth. He is
saying: let us negotiate and settie the pro-
blems. We are not going to fall into their
trap. He has also said that he would deleare
war on India. Whatever he may do, we shall
follow the right course so that the people
of Bangla Desh could get their democratic
rights. They arc fighting for it and the Mukti
Vahini forces will liberate Bangla Desh;
they have the support ana the sympathy of
the pecople and the Government of this
country.

Pakistan wants to convert this into an
Indo-Pak war: that is why he has declared
wirr,  We are not going to declare war on
Pakistan, War does not solve any problem.
But if Pakisten declares war, we are prepared
to meet them, if the trouble could not be
solved by other methods, We shall keep our
restraint till the last because that is the correct
policy. If Pakistan has decided 1o declare
war on Indii., India will face Pokistan and
deal with it adeguately.

Now we have seen the situation created by
the announcement of the propused visit of
President Nixon to China, The Foreign Minis-
ter rightly welcomed it, because it is the con-
firmation and proof, if prool is needed, of
the success, the truth or the correctness of the
Indian policy. Even during the worst days
of our relations with China we have not said
that China should he isolated. 1t is a country
with 750 million people and they are trying
to find their destiny, Neither in the United
Nations nor anywhere else should they be
isolated. We have been pursuing that policy
despite the worsening of our relations with
China. Now, if Mr, Nixon has realised this,
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that instead of containing China they have
come to negotinte and try to solve the major
problems of war and peace, it is a good thing.
But if they mcan that they should strike
another balance of power in Asia, he will be
mistaken, 1f it is either e contain the Soviet
Union or to create a new power balance here,
trying to placate China, 1 think that will be
the worst of things to happen. But we have
to keep our waich over the situation and see
that we follow the line of peaceful settlement
or the line of peaceful solution to the ulti-
mate problems of the world,

If you sec the situation in this light, the
final assessment of our foreign policy, I would
say, is that we are neither friendless on all
issues, for, there is hardly any country which
can claim credit. Whether it is a major pro-
blem of war of peace, whether it is the gues-
tion of threat to peace of the world, whether
it is disarmament, whether it is racialism,
whether it is colonialism, whether it is the
right of Afro-Asian countrics, whether it is
the guestion of increasing participation in the
nnder-developed  countries. whether it is
fighting colonialism in any form, the ngo-
colonalism or racialism or any other type.
India’s policy has not been found correct
but more and more people have come to
aceept it not only in the developing world
but even in the Evrorean and cther parts
of the world,

That is the reason why in the non-aligned
conference, not only we found that it gave
a positive content to non-alignment.  Some
people say that non-alignment is no longer
valid today. It is more valid today, and it
will always be valid, bacause it gives the right
to every country to decide its own problems,
54 nations attended that conference, and it
found a way of having more cconomic co-
operation. Therefore, if you see the balance-
sheet, the balance-sheet is in favour of India’s
foreign policy.

There are some unrcsolved problems, 1
know., Which country has no unresolved
problems? They will say that we have not
advanced our national interests fully. [ want
to ask whether any country in any part of the
world has been able to advance its national
interests fully. It is a continuous process.
We have to solve our own problems. And
then a host of other problems arises. There-
fore, while solving the problems rot only
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do we pursue the right policy but the right
means. We have to be vigilant about new
problems that are being created so that we
apply thc same principle to them. That, we
have done, and that we will do, and this shows
that the balance-sheet is in favour of India’s
foreign policy.

SHRI SAMAR GUHA (Contai): Sir, the
threat has been sounded, Yahya Khan's
threat to India has been given, of declaring
a war against our country beczuse we have
to bear the burden of their bestiality in driving
out cight million of their citizens. What will
be the answer? What will be the answer
from our Government? If the Government
still, even at this late hour, has the courage,
the wisdom. has also the manhood of a
nation, it is time that the fitting reply to
Yahya Khan's threat would be to give imme-
diate recognition to Bangla Desh. Derecog-
nisc the right of Yahya Khan to speak on
behalf of Bangla Desh. That is the fitting
reply.

Again. there is another threat: the threat
about the life of Mujibur Rahman. Now, he
has come out with a statement that he is
going to try Sheikh Mujibur Rahman, the
Bangla Bandhu of Bangla Desh. Tt is time
that our Government should take up the
matter with all the international powers, to
take up the matter immediately in the United
Notions: immediately send a wire to U Thant,
I want U Thant to take up the matter in the
UNO, T want to say it is not my word. Tt is
the word of those commanders who are
operating in the Mukti Fauj: that Yahya
Khan should remember that there are over
a lakh of potential hostages of the Pakistan
army in Bangla Desh, If they touch Mujibur
Rahman, there will be a massacre, there will
be killings that nowhere in history would
such a thing have occurred. There are more
than one lakh of potential hostages of the
Yahya Khan army. Not a single onc of them
will be able to return to West Pakistan alive
if anything happens to Muiibur Rahman.
My fricnd made a lot of glorification about
nonalignment. Where do we stand? Neither
are we aligned nor are we non-aligned. If
1 may usc a simile, our exact position today
is nothing but a modern Trisanku, neither in
the heaven air nor in the earth.

A lot of things have been said about USA.
If you have really pursued a nonalignment
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policy, what about the largest quantum of
foreign aid—over 60 per cent of it—that we
get from the imperialist power, USA? At the
cruzial momeat in 1962, was it not a fact
that we prostrated before the USA—1 would
not say at their feet—and pleaded that the

aventh Fleet may be kept in the Indian
Occan? Was it not a fact that day and night
they were giving us arms? Is it not a fuct
that all our mountain divisions have been
equipped with the USA’s military hardware?
Still you are non-aligned! Now, wlen we
have to depend wholly for our heavy and
crucial armaments on our practical friend,
Soviet Russia, still we are non-sligned! 1
want to say, the words alignment and non-
alignment have become totally irrelevant in
the diplomatic world today. Imperialisns and
anti-imperialism, colonialism ard  anti-
colonialism, democracy and anti-democracy,
communism and anti-communism— all thete
words to day have become totally irrelevant
and meaningless.

China was calling India as a lackey of US
imperialism and 2 stooge of US imperialism,
Now what is China doing? Is rot China a
communist country?  Thercfore, all these
ideological expositions of the fargign policies
of the differgnt countries have bocome mean-
ingless todwy. There is only ore presiding
deity in the capital of cach and ¢very country
of the world, be it a communist country,
a democratic country, an imperialist country,
a colonial country or a fuscist country  That
presiding deity is nationalism, naticralism
and nationalism alone. In diplomacy. there
is no Platunic intermationz! love or, o put
it in a different way, there is no ideologicol
crusade any more. It is only on the basis of
hard realities of reciprocity of national in-
terest. That is the shect anchor of the foreign
policy of each and every country of the world
of every description. If we forget that, we
will forget the very clan that will save the
future of our nation. Therefore, 1 should say
that our government has an unbroken record
of complete failure and there are two occa-
sions of humiliation—once, when we surren-
dered to the United States for our national
security and, secondly, when we were depen-
dent on Russia for our arms. Jaya Prakashji
rightly said that our foreign policy is nothing
but a bachon ka khel; it is a child's
play.
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Our Fomgn Missions are nothing | but
splendid post-offices reocmn.g clrcu‘lars,
directives, notes and letters and sendms re-
plies. Only threc or four days ago a friend
of mine, who is a Professor of English in the
Calcutta University, returned from a tour
of the so-called democratic countries of
Furope. Hc said that even now the people
in those countries do not know that Mujibur
Rehman and others are Muslims, the majority
of people in Bangladesh are Muslims., They
think that Bangla desh is a Hindu majority
area. . . (interraptions) So. 1 want the Fore-
ign Ministerto tell the House categorically
how muny brechuces, literatures, circulars
and films you have used in your missions,
what are the instructions which you have sent
and what are the thir gs that you have done
in the Middle East, in the Communist count-
rics, in Furopean countries, in China, in
fact all over the world. 1 want a categorical
numerical and statistical figures as to what
you and your missions have done.

SHRI SWARAN SINGH: How many
flourished have you made with your fingers?

SHRI SAMAR GUHA: If ]l am in your
position, 1 will not show my finger; T will
show my fist.

SHRI PILOO MODY: He is suggesting
that the Minister is only showing his finger.

SHRI SAMAR GUHA: For want of
time, I cunnet go much deeper into the work-
ing of the forcign missicns abroad. As 1 have
already said, we are dependent on Russia.
My information is that our government is
hesitant to give recognition to Bangladesh
because Russia is not agreeing (o it. [ have
no expectation about USA, Britain, France
or Germany; they are imperialist or former
imperialist countries who have not got over
their imperinlist traditions. But 1 am  sur-
prised at our government not takirg advin-
tage of the commitment made by the commu-
nist countries. Their commitment was for
nationol liberation movement: their commnt-
ment was for anti-‘mperialistic ¢rd Titi-
colonial movements cverywhere, n,_Sguth
East Asia, in Africa, in South America and
they are sending tons of volumes of fiteratite.
on liberation to these countrids. Tould We
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not take advantage of this commitment to
get recognition for Bangladesh by saying
“this is your commitment, your commitment
can be transferred into glorified action, bril-
liant action, il you give recognition to Bangla-
desh™,

Sccondly, it is on the record of this House
that we have made the costlicst blunder by
sending missions to all the countries excepting
China. T do not know whether it is the reading
of our ex-Minister of External Affairs or the
reading of those who constitute the Chinese
cell in the External Affairs Ministry. The
words used in 1962 in the propaganda,
circular and notes and also in 1965 were
“strong warning”, “strong condemnation™,
“solemn warning™; these were the words
that we used against China. Hut in the con-
flict in Bangladesh what are the terms they
are using?  They use only one term always
“we will give support to Pakistan™., We will
help them in the defence of their territorial
integrity. Even there they have used the
words: the wishes of the large section of the
people should also be honoured. They have
not mentioned a word  of condemnation
against Awami League and Bangla  Desh
liberation struggle. 1 am sorry what type of
China cell have we got and what type of
experts are operating in our External Affairs
Ministry, They do not read into the mind
of Peking. Many people have interpreted
the Sino-U. 8. understanding in a different
way bul I should say it is again a boon in
disguise fur us. Now if Pakistan forces a
military cenfrontation on us—it has already
given a threat ‘we are not alone’—it is an
empty threat. Now, China is getting bogged
into an intriguing move the U. S. A, China
cannot scuttle its national future. Therefore,
all the more the apprehension that China may
intervene in any eventual development of
conflict with India and Pakistan is completely
unfounded. Even Mr. R. K. Nchru, Smt.
Vijay Lakshmi Pandit or our ambassador
in Cairo could have been sent to China on
Bangla Desh mission.

I want to warn you have sent one emissary
on behalfl of the Governmeni—who is an ex-
Minister—who is working in Tripura and
trying to denigrate the Awami League. He
is saying that Awami League is not upto the
mark. Heis parading himself as an emissary
of the Prime Minister. He is trying to induct
extraneous elements into the Mukti Fauj and
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their fighting organisation, Awami League
represents national platform of Bangla Desh
like our Indian National Congress of the
freedom days. He is doing positive dise
service and | warn you should take notice
of it,

I do not want to be unkind to either the
Minister of External Affairs or to the Minis-
ter of Defence. Only, I want for their bril-
liant service 1o the nation in recognition to
their achievement in relation to Bangla Desh
the Defence Minister should be reverted back
to his original Ministry of Food and Agricu!
ture and the Minister of External Affairs with
his experts of the Chinese Cell should be
shifted to the Ministry of Forcign Trade.

SHRI DINESH SINGH (Pratapgarh):
Mr. Deputy Spcaker, Sir, I rise to support
the demand for thc Ministry of External
AlTairs and in doing so I should like to place
before the House some of my views regarding
some of the issues that confront us today.
It has been my privilege to have been here on
14 occasions and this is the 15th when the
Demands of the Ministry of External Affairs
have been debated in the House. And yet
as 1 sat listening to some of the Members
opposite repeat their theories again and again
1 wondercd if they realised the world has
moved forward fifteen years. 1 wondered why
the old ghosts were still haunting them and
why they had not been able to cxercise them.

The great stalwarts who guided the destiny
of the world of yesterday arc gone. A new
generation is now taking over. With it comes
new concepts, new ideas and new challenges
Yet, some friends, again on my right, speak
and act as if in today's context we needed
to justify action or defend the concepts which
are recognised all over the world. Non-
alignment, peaceful Co-cxistence. interna-
tional cooperation are not to be debated
any morc. They have been the basis of our
foreign policy and they are now the funca-
mental tencts of international cooperation.

1 do not want to take upon myself to
rebut, in any detail, the cliches that have been
presented year after year. 1 leave it to my
friend, the External Affairs Minister to co
that. Let us instead think of today in the
context of the world of tomorrow. We have
got to think in terms of a community of
nations in which our children and their
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children will be able te live in peace and pros-
perity. This should be our concern today.
But. 1 am afraid, some of our friends are used
to the past only. They derive not only their
source of inspiraion from the past but they
also live in the past.

I am sorry that this morning something
was said in the nature of personal criticism.
Of course, we arc all here in public life and
we have to flace personul criticisms, But,
I think, it at best distracts from the serious
discussion in which, I am surc, the House
is interested specially because we are now at
a crucial phase not only in our history but
also in the history of the world,

I submit that our history. geography and
cconomy, all point to the need for our secking
our destiny first in Asia. We have 1o build
up cooperation first with the Asian countries.
I recognise that Asia today is divided, that
in Asia the war which began in 1939 has
never come to an end, up to date. And that
equally in Asia there is no single continental
organisation—political, economic. ™ot cven
a cultural one. These have to be forged if
we wish to build up Asian identity.

Tt is mvv fecling that it is necessary, first of
all, for us to concentrate in this sphere of
building up Asian identity and in finding a
place in it for ourselves. 1t can be done only
when we are willing to take  initiatives in
Asian afivirs, In the past we used to be pre-
sent whenever Asian issues were discussed,
invited or uninvited, 1 am sure, Shri Krishna
Menon will bear me out when T say that we
were not invited to the first Geneva Confe-
rence. Yet, we were therc; he himsell was
there for several months. At the end of it the
Pprimary responsibility for implementing the
Agrecments was entrusied to India. There-
fore, it is not a question merely of showing
intcrest but it is cqually a question of under-
taking to share the responsibility for Asian
affairs.

Today, Sir, there is very great interest in
China. President Nixon has just announced
his proposed visit to China, on an invitation
which he himself had sought. Whether he
will go or not, nobody can say and nobody
here can say with ary precision what exactly
are the reasons for which he is going there.
Perhaps, he has the 1972 presidential cam-
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paign in mind; perhaps, he is thinking of the
largest single virgin market that exists in
China: or perhaps, he is thinking of forging
i lever against Soviet Union or maybe he is
thinking of & nix of them all and even some
other ideis. But we have got to be careful
10 see that this does not provide him with an
ahibi tor his support in the Killings in Bangla
Dwesh. On the other hand, if his visit contri-
butes o the lessening of tension, that is all
fur the good.

Sir, as 1 was going through some papers
this morning, 1 came across a statement
which, with your permission, I should like
w read in this House, It says:

“We could not shut our ¢yes to the
recent happenings in China,  We do not
wialil in any way to meddle with Chinese
people, either in their sentiments or in any
wther nwatters, . . Whether we like it or
whether its fabric is like our own or other-
wise, we lave 1o recognise, .. .. 1Lis not
a matter of choice.”

This is not Mr. Nixon speaking in 1971 but
Nohiu speaking in 1949, And it has taken the
United States several hundred mistakes and
several hundred thousand casualties 1o come
o the sgme conclusions. Therefure, when we
thitk in terms of Asian context, when we
think in terms of setting issues which still
lnger in Asig, when we think in terms of
building a new Asian cooperation, we have
got to bear in mind the mistakes that the
United States has made. We have cqually
to beur in mind our responsibilities,

Whether we like it or not, China is a large
Asian country and that we have to learn to
live with China just as they have 1o learn
to live with us. Unfortunately, they did not
reciprecate the sentiments which we had
for them. Butin the building of a new Asian
cooperation, we have got Lo begin to have
some dialogue with China, When Talk of a
dialogue, it does not miean that we should
immediately rush with folded hands to them,
It means that we must begin to talk with
them.  We must see what opportunities that
presents.

It is my feeling that onc such opportunity
did come our way. Afier they started sending
their Ambassadors to our functions, Mao-
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tse Tung publicly sent his greetings to our
leaders through our Charge de’Affairs in
Peking. For the Chinesec who employ such
odd methods as Ping-Pong to take soundirgs
all over the world, sending of a message
of greetings in public, to my mind, was an
opening that they offered us. I am sorry that
we did not recognise itisa such and 1 am
more sorry to see that some of our friends on
the other side do not still recognise it. Itis, [
think, an opportunity that we have missed,

SHRI SHYAMNANDAN MISHRA:
(Begusarai): What is the new opportunity
that you would like us to reckon?

SHRI DINESH SINGH: Opportunitics
keep coming. When we miss them, then we
call it a bad luck. We may have missed oppor-
tunities in the past. And the thing to do is
not to try to miss them in future,

Equally, we cannol conceive of a peaceful
and prosperous Asia without an answer to
the problem of Vietnam and what it stands
for. It is the supremacy of the will of the
people over brute force. Whether in Vietnam
or in Bangla Desh, the question is the same.
Perhaps, the much dramatised Kissinger's
visit to Peking is an exercise in trying to lull
the people in the United States, the unsilent
minority, the young and intelicctuals, ard 1o
lull them to some kind of inaction. But that
is notl for us. For us, Vietnam is vital and
that we have got to see what can be done to
support the historic struggle of the people
of Vietnam. Tt is indeed a struggle not only
of the people of Victnam. 1t symbolises the
struggle and the aspirations of the peoples
of Asia as a wholc, striving to forge their own
destiny by themselves without the domina-
tion of the colonial rulers of the past.
And as such we have as much stake in what
is happening in Victnam as we have in what
is happening in the Bangla Desh or in what
happened in our own country when we were
struggling for our liberation,

We must also accept that there can be no
settlement of the Vietnam issuc without the
agreement of DRVN and also the Pcople’s Re-
volutionary Government of South Vietnam.
Here, again, we have to strengthen our rela-
tions with DRVN, We have got to begin a
meaningful dialogue with the Peorle’s Re-
volutionary Government of South Vietnam.
We have to use every pos-ible opportunity
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to support them and make them believe that
through co-operation, Asian co-operation,
our co-operation, co-operation of other
nations, it is possible for us to find an answer
to these problems, And here again, last year
when Madame Binh came to India and also
when DRVN expressed a wish to strengthen
our rclations, that was the time when we
should have made a beginning in better
understanding. It is now a question of finding
another opportunity to further strergthen
these links.

When we talk of the support to the down-
trodden in this country, when we talk of
democracy, when we talk of socialist philoso-
phy for India, we cannot ignore those people
who are struggling for the same ideals and
for the same values in other parts of Asia,
whether it is in Vietnam or whether it is
in Bangla Desh.

MR. DEPUTY SPEAKER:
Member’s time is up.

SHRI DINESH SINGH: What does the
crisis in Bangla Desh point to 7 What are
the inherent dangers and what is the mischief
that is being done and by whom. And what
has been the score of our own actions so far?
This is somcthing which needs 1o be spelt
out clearly in this House not only for our-
sclves, but for the country and for the world
as well.

The hon.

We already have over 7 million refugecs.
It is my fear that utilising the news of a
famine that is floating around, the West
Pakistan army in Bangla Desh will attempt
to force upon us another five million refugees.
I think we should take serious note of that,
There is a possibility, a serious possibility,
of a large number of people still coming over
from Bangla Desh unless we can act and act
guickly. It is my contention which I had the
honour to place before you on an earlier
occasion when I spoke here that we have
missed the opportunity. We should have
taken this action at the end of March or at
the beginning of April when we could have
not only saved democracy in Bangla Desh
but we could have also saved over half a
million lives that were lost and that we might
have beet able 1o prevent the exodus that
followed.

Again, Sir, that is of the past. We have to
think of the future. We have got to find a
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way out by which the aspirations of the people
of Bangla Desh are realised. 1 recognise that
it is primanily the efforts that the people of
Bangla Desh make, which will decide their
future and no amount of pressure from
outside whether from Pakistan or from her
allies is going to prevent the realisation of
the hopes and aspirations of the people of
Bangla Desh. They are going to get their
freedom as they have expressed. The question
is: how and when and what is it that we can
do 1o assist them in trying to realise the ideals
which we ourselves cherish deeply.

SHRI JAGANATH RAO (Chatrapur):
What do you suggest ?

SHRI DINESH SINGH: 1 think 1 did
suggest something last time and if it is the
intention that | repeat it, I shall be very glad
to do so, but you have alrcady rung the bell
once and I don't think that that is your in-
tention. 1 will be glad 10 send the hon.
Members a copy of what I said on the last
occasion.  And what about the sympathy
and promises of support this House and we
gave to Mukii Fouj and to the people of
Bangla Desh? It is going to be very much
more difficult as time passes on to do any-
thing. It will be more costly; it will be more
risky. Time is, therefore, of the utmost
essence.

I belivve that, the pressure from the Sino-
American detente will be to frecze the power-
balance on the sub-continent. It will be
their effort to try to keep Bangla Desh with
Pakistan and 10 use Pakistan as a lever apainst
India. And. il we want to break out of this,
we have got to build our strength.  Gur
cconomic and defence capabilities have to
be built up. At the same time, we have to
be decisive and take decisive action.

I should like to conclude with just one
quotation that I came across and this quota-
tion has been in my mind as | sat through,
listening to the speeches of hon. Members
and I am sorry that I am doing so even at
the cost of repetition of what | had said at
the beginning. This is again a guotation from
Jawaharlal Nehru, and he says:

“One of the tragedics of history is the
slowness with which people’s minds
adapt themselves tc a changing environ-
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ment. The world changes from day to day,
not so our minds which are peculiarly
static and insist on imagining that today
is the same as yesterday and tomorrow will
not differ greatly.*

it gHo Qo wiw (o) ¢ fedy
wfa< A1ga, ¥ %9 ¥ g qgq 18 TN
T WomaggE e wg e
T F @I AEAH T F F qA1Y
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narfea® agw #7 @ € fF s # w
FCAT STET, 7 F1 T FTAT IR0 A
I 1 fea a0F ox faga = afgw
7 gy X fggramg sq oA & S
#1 @ & 1 Afsa g 7= wom afer s
g frar &, SEET TR aga wW
gawwg 1T R | AW QI 9T qErEAr
grar & fr gwmr gfmar & #f a9 A&
8, W GrTAw §, gETC F7E ST qE d—
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wrfaara T &, serv gEEr ArfraeToET
qrfere), st & Arg SREY A ArEAr
# Arq FRAT IHFT T=7 AFAT a1 qifE=
AT Ag Wrefaw &1 g F7ar grar fawy
f& o gaF w3 W hEw ¥
g fAs s o1 wew AT wear wfgw )
THH AFTAS U4 T Aew A gEA TF



205 D. G. Min. of

oar frar #raw e @ ol w0
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15.28 hrs,
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DR. HENRY AUSTIN (Ernakulam):
Any student of forcign affairs or authorita-
tive spokesman of the foreign policy of any
country would tell us that any effective foreign-
policy should reflect the domestic policy of a
country or should be an extension of it or
there should be a geopolitical colouration to
it or, as some others would say, it should
reflect the enlightened self-interest of the
country. | would say that the foreign policy
of this country has been reflecting a combina-
tion of all these aspects,

If we analyse the various postulates of our
foreign policy. we would be able to discern
in it some emphasis on this or that aspect of
the sitwation 1 have outlined. 1 have been
following the debate since yesterday. | should
like particularly to address my remarks to
somie of the Opposition members. The most
important element of our foreign policy is
our concern to follow an independent foreign
policy. One of its basic motivation has been
to decide each issuc on its merits. A major
power may acl onc way at onc time and
another way at another time. We are not
concerncd with that., We have consistently
been trying to develop an independent foreign
policy. It has had no relation with what the
Soviet Union did at one time or the US did
at another time or what some other power
did at a third time. A certain consistency,
a certain historical continuity, has been the
most striking characteristic of our foreign
policy.

Much was being made by the Opposition
of the so-called diplomatic victory of China
or the US. Any serious observer of interna-
tional relations cannot but come to the
conclusion that if Pakistan had developed
friendly relations with China within the
framework  of a Pakistan-US agreement,
it was at the instance of the US, The honey-
moon with China has to be scen in that  con-
text, The US wanted a rapprochement with
China. So it had been utilising Pakistan to
develop communications with China. This
is the situation that has all along been there.



213 b. G. Min. of

India was aware of this. We have always
tried to steer clear of power blocs. Today if
the US has overnight staged a volte face for
cultivating China or honey-mooning with
China, it serves its foreign policy interests,
As some of the lriends have pointed out here,
China for its own rcasons, because it is get-
ting isolated from the communist movement
or from the movement of the down-trodden
people, waints a new power nexus, Probably
she finds friendly rclations with the United
States useful to her. India need not be con-
cerned about that, India's foreign policy has
always becn to steer clear of alignments with
power blocs, India’s foreign policy has been
foilowing certain basic motivations and basic
concepts. What are those basic concepts and
motivations 7

We wanted to see that no hot war was
projected into this arca. We never wanted
any part of our country to be the theatre of
a hot war. 1f our forcign policy had not becn
stewarded well, on this Kashmir issue alone
there would have been war and a Viet Nam
or 4 North Korea would have resulted in
Kashmir. On the other hand, we referred the
matter o the U. N, O. and we are secking a
solution of this problem through peaceful
means., That has been India's consistant
foreign policy.

Now the Bangla Desh issue has come. Qur
fricads say that we should immediately re-
cognise Bangla Dgsh, that we should imme-
diately adopt a posture of war. Have they
thought about the consequences? As you
know, Pakistan is an ally of almost every
military entente, the CENTO, SEATO and
what not. As soon as any member of these
military alliances is involved in a2 war with
any country, immediately ipso fucto all the
other members of the alliance get involved
in war. And we arc not a country pursuing
a war policy. Although there were several
occasions, we always thought that we should
avoid war and extend the area of peace.
Consistantly we have been saying that the
area of peace should be cxtended. It has
a certain historical continuity. India’s basic
domestic needs warrant us to adopt such a
policy. For the last 150 years we arc exploited
by a foreign country and hence we lost pre-
cious time for development. In the wake of
industrial development, other countries have
developed, and we want peace in our country
to develop. Unless we have peace, we just
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cannot develop our country. The power
blocs are interested in creating chaos in this
country so that we may not emerge as a strong
economic power with viable economic
policies. It may be in the interests of the
United States or China to create conditions
of war in this country, but we are trying to
avoid such a possibility here. On the other
hand we are trying to be friendly with all
countries.

People say that we have no friends, as
if all the other countries are there to dance
to our tune. If we have cultivated the Arab
countrics, it is not becausc we want to drag
then wherever we are involved in a corflict.
On the other hand, we always adopled a
posture of sccularism, against oligarchical
system and feudalism prevailing in the Middle
East. When countries like the U. A. R. came
forward to fight against the feudal set-up,
we befriended them, Itis in continuity of our
domestic policy.

On the question of Bangla Desh the posi-
tion is not what many opposition friends
say. I was very much depressed by the atmos-
phere of cynicism generated by my hon.
fricnd Shri Manoharam who was saying that
we were friendless. I believe in the strength
of India. It does not stem from military
strength, but from our moral stature, from
the fact that we constitute one-sixth of the
population of the world, Our strength should
not be judged in terms of alignment with
Russia or U. 5. A. or China.

We may befriend China. We have always
adopted a posture of befriending China
because that was also a country diplomatically
isolated by the power blocs. So, when China
adopted a friendly attitude, we cultlvated
China. When she showed signs of aggression,
we resisted. We do not want to be involved
in a war with China.

On the Bangla Desh issue, all that we ¢an
do is to help the forces which are fighting for
democracy and the secular way of life. It
does not at all mean that we should be in-
volved in a war with other countries. If
Yahya Khan today says that he is going to
start a total war against India, the basic
reason for such a posture is this that he can-
not hold on any longer there.

The forces of democracy, the youn.;u'
generation who want freedom and libgra:
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form of Government are giving hell to them.
In order to create national unity at the expense
of Bangla Desh he is projecting the war
image. This is the success and victory of
India’s foreign policy because Pakistan with
its hostile policy, with its negative poelicy
cannot carry on in the international scenc.
Bangla Desh shows that Pakistan's policy is
a failure. In West Pakistan also, Pakistan is
going to face trouble. That again is o victory
of the foreign policy of India.

Without aligning with any military bloc
we have bezn able to create such conditions
as would make Pakistan incapable of fellow-
ing military dictatorship there. In closing,
I am not in a mood of frustration or des-
pondency or hopelessness as my hon. fricnd
Mr. Mancharan or other Members in the
QOpposition. On the other hand, within the
framework of democracy. by our efforts to
increase the arca of peace, by our independent
foreign policy, step by step, we show to the
world that without war and power politics
we can establish ourselves a healthy and
viable democracy.

SHRI KRISHNA MENON (Trivandrum):
It is one of thosc occasions. all too rare in the
history of Parliament during the greater part
of this decade, when we are discussing what
is popularly called foreign affairs. 1 am
aware, not only am I aware, T yicld to none
in the awareness that we have an audignce
for larger than the whole of this House or
even the Foreign Minister, that is 1o say, we
arc concerncd what impact this makes upon
the other countries. While it is quitc true that
the Government i the maker of the policy,
this Parliament of India huas responsibility
for the prestige of this country, not only for
its present day adventures or otherwise, but
also for its v hele future,

1 said it is one of the rare occasions. I do
not say by way of political criticism; I say so
because it has political significance. It is
because the Government,—I think, perhaps
wrongly, or maybc rightly, history will
show,—has attempted an exercise in isola-
tion. If that isolation were not ambivalent,
perhaps therc was some mecaning, that is 10
say, il they concentrated all their economic,
political and intellectual and other resources
in order to develop the country and thereby
gain strength. But that is not the pheno-
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menon and that belongs to another chapter
of parliamentary history.

But this isolation has created a situation,
a lack of credibility in the world. 1t is quite
true that there is lack of respect and regard
fer India; that does not arise from the blun-
ders of the Government. Without any disres-
pect to the Foreign Minister or to his collea-
gucs, I should like to say that this country is
not the Government of India; this country
is not the Government's mistakes or its good
deeds: this counlry is the entirc people and
their history, the hopes that it arouses in
other peeple, the example it might have set
in the past and it can set in the future; this
country is also represented by the people and
there is  considerable  population  inspite
of family planning, and what is more, very
considerable resources which are necessary
for its own development and for the rest of
the world,

Sccondly, 1 want to say that the general
tendency for us to regard ourselves as friend-
less ariscs from a subjective attitude of mind;
it has no relation to reality. In a small way 1
go round the world and I have not found
ourselves so friendless; 1 find oursclves in
the position that a large number of people
regret that we are not able to make an impact,
or contribution to peacc and co-operation
and to our own development in the way
people had hoped.

Is it true that we are friendicss? In the
course of the post indeperndent history, in
avery desperale situation, we assisted in the
stoppage of carnage in Korea; we had no
armaments and little diplomatic skill. 'We
brought to a stoppage the war that was waged
for a long time; it was part of the American
imperialistic policy in those days to build
up that base in Asia. Was it again lack of
friendless-ncss where the cntire world, with
the exception of a small group of imperialist
countrics, ultimately assisted and succeeded
in the promotion of the resolution and deci-
sion regarding decolonisation, and declared
colonialism a crime against the law of the
Unitzd Nutions. India initiated a resolution;
it was after-wards taken up by the Soviet
Union. Today it is part of our policy. IT it
is not as successful as it should have been,
it is because we have backslided on it in the
Jast few years and there were squabbles
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among nations desirous of following indivi-
dual policies.

It is the same thing with regard to the
freedom of the Arab countries which had
not been liberated at the end of the first world
war like Algeria or our own possessions, in
preventing it European war over Cyprus by
the domination of Turkey ete, In all these
places, we stood against the policy of im-
perialist powers of not divide and rule—that
happencd in the 19th century—but today,
divide and leave, cither Korea, India or
Germany or any other country, to cut up a
country and to away. We are also gradually
modelled not only in internal politics but
external politics and also to a certain extent
falling a victim to this. So [ think it is part of
our duty not to wail over the lack of friend-
ship. There can be no friendship in the sence
that our country adopts our policy and then
not be independent.  The essence of non-
alignment is that we are non-aligned with a
non-=iligned country. There is nothing else.

Sceond, Tean only subseribe partly to what
my friecnd Shri Dinesh Singh has said in
regard to the Asian frontiers that he has got
in his mind, because 1 do not know where
the fronticr  of Asia is; whether it is in San
Francisco or in Tokyo, it is a moot question.
But one thing is clear, that in the present dis-
tress in regard to Bangla Desh, so Far us my
knowledge goes, Government’s mind has not
projec'ed into the continent of Asia very
much because we have our neighbour, In-
donesia, with a large Muslim population or
the people of Malaysia, again with a large
Muslim population in some respects are not
sympathetic to the fact that those people
are suffering under Pakistan or cven Japan,
on a casual visit, 1o the whole of the Asian
gollery, the Pacific gallery, into the United
Nautions that Pakistan is waging a war has
not projected itself into their conscicnee even
during the ministerial travels,

Then, in this aspect, our Government not
only today but for ycars have been painfully
unconscious of the existence of a place
called Okinawa, Okinawa is the slaughter-
house of Asia. Solong as Okinawa lives in
its present state, this country is nol secure
today or the next gencration or the gencrations
to come. It is the largest base in the world,
equipped with all the nuclenr weapons and
a great laboratory for bacteiiological and
chemical warfare, where the population has
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becn denuded not only in liberty but in res-
pect of their homes, and villages have been
converied into  night-clubs, with whatever
is left of civilisation—everything—Jisappear-
ing. Today, it is mercly & large war camp of
a character where at 12 O'clock cvery day,

bombers go out to bomb the peoples of
Viet Nam,

Now, there is very little conscious under-
standing of these facts. At the same time,
there is distress in the minds  of thinking
Mcembers of Parlicment—cexcept those who
are paralysed by the size of their own party—
in my opposition—that is one of the effects
of this—to blame it all on what are called our
ambassadors and legations. It is not part
of my function; it is the Fureign Minister's
function. But 1 think, Mr. Chairman, it is
very improper, it is unkind, it is urrealistic,
1o blame our loreign service, vur ambassadors
or our cfficials.  As 1 said the other day,
they can only reiiect the policy that exists,
Itis a bad time Tor this country if ambassa-
dors make policies; it was done sometime ago
and we stopped it. Ambassadors are not o
mazke policics, but to purvey our views and
to transmit o the Ministry such information
as they have of other people’s  policies.
Therelore, this is an occasion when we should
realise that these men who have been abroad
are some of our best forcign service men in
any country in the world, I have some per-
sonal acquaintance with them, and 1 have
worked with them in the Government and
alterwards. But 1 think we do no service by

denigrating cither this country or denigrating
our missions in this way.

Tt is quite true that the Government today
is seized by the idea cf patronage and dis-
tribution of favours and is sending out
people who have failed in other spheres,
whether it be in the clections or in the armed
scrvices. as ambassadors and thercby deni-
grating the seniority of those who are entitled
to be there. It is a great mistake. Whatever
might bc the justification in those days of
Independence, there is no justification today
tointioduce this element—neither experience
nor anything clse—into our foreign service.
Ambassadorship is not a patronage to be
conferred. 1L is a functional office of responsi-
bility. 1 have no doubt that the Foreign
Minister privately will feel the same thing
about this.

Then we come to the question of the essence
or our foreign policy. I do not say this be-
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causc | was associaied with it during a period.
There is nothing to blame ourselves for any
period when we could make an impact upon
the problems of peace and co-operation
abroad. It is not because we have changed
our policy--the Foreign Minister will tell
us that our policies are basically the same
today—but it is largely because there is no
such thing as a basic thing in foreign policy
in this way, There are a large number of
factors which make an orientation and that
orientation cannot he separated or dismissed
by saying that foreign policy must be con-
cerned about the nation2] interest of that
country,  How do you cerve the national
interest of that country if other countries are
determined to go to war against us or if the
world itsclf is plunged into war? It was
Lenin who said thirty years ago that every
nation lives in a socicty of nations. It was
true then and it is true today and it will be
true tomorrow, so long as there are nation
States. There is a cliche that goes round that
is more fashionable than the other one nowa-
days, namely, that every nation is concerned
with its own scll-interest. But its self-interest
cannot be scparated from the interest of
other people, because they also have self-
interest. Therefore, going from one cliche
to another does not take us anywhere. We
have to be concerned about our policies
making for the security of our country. The
non-alignment approach to this was part
of the cultivation of this security, by not
being involved, not being pre-empted for a
war. If one had to dcfine it in one word,
this is probably the essence of non-alignment:
Our commitment to war would not be decided
by somebody clse. We arc not pre-empted
in that way, in the way you would be if you
were in a military bloc. If you are in a military
bloc, then the decision will not be made in
the country. If a war is to be waged, it will
be waged by a group of countries. So, the
promotion of world cooperation, the concern
about those centres which may lead Lo erupe-
tion of a world war, are our responsibility
in the sense that we are a part of the world.
They are not our responsibility in the sense
that we dictate to the rest of the world,

There was no time when there was need
for greater dynamism than at the present
moment in our foreign policy. Did we ever
put ourselves in the [ront and say, we are the
leaders of the world? Did we try to take the
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opportunity of Korea, Algeria or Cyprus or
of any other problem at any time or in regard
to disarmament to inject into that context
of affairs an approach towards world coopera-
tion? T mentioned Okhinawa because it is
50 near to us; it is in the Asian ficld as such
and as | said, it is the centre of destruction.

The problem of European sccurity may
seem remote to some people and they may
say, this man has lived abroad and thatis why
he talks about European scurity. But let us
not forget that in this generation, in the last
50 or 60 years, three times the world has been
shaken to its foundations by wars that erup-
ted in the middle of Europe,in Germany.
Whether it is a Franco-Prussian war or the
great World War or the last war, this is the
hot-house of war and we are making no con-
tribution towrds that except saying that at
the appropriate time, we will  recognise
Algeria, cte. 1 would tell the Foreign Minis-
ter with all respect, he gives himscll away,
if he reads the speech ogain, when he says
that there are talks going on between West
Germany and Eust Germany and then we
will do something. It is not what the West
Germans do that is important; it is what we
do that is important. 1If we follow West
Germany to recognisc Berlin, we have not
done anything. In the same way, while talk-
ing about recognition of Indo-China, he
says, when the eletions are being concluded,
when they are united, when  there is one
Vietnam, then we will recognise it.  The
question may well be at that time—1I do not
say it very scriously—whether they will re-
cognise you. There will be no nced then,
This idca of being hind-most always docs not
help us.

Again, if T may put it that way—it should
not be taken quite literally—the decisions in
regard to our foreign policy, sincc we are
living in Delhi, have to be made on the banks
of the Jumna, not on the banks of Potomac,
because if you do that, the whole of our
policy will be governed by what Eisenhower
called the military industrial complex, Publi-
cation of these papers by the US Congress
reveals that the apprehensions raised in this
House on behalf of the Government during
the early 10 or 15 years of independence have
only proved too true, where it has been said
that they were promoting reprisals, They have
faked the whole incident in regard to Tonkin
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in order to plunge America into war. It is
only when their people could not stand
deceit any more that they have come out.
Why should we complain about lack of Faith,
betrayal, not consulting us, this, that and the
other? If the State Department can deceive
the American people, why should they not
deceive us? This is the proposition. There-
fore, we have Lo recognise that it is not a
question of whether we like the phvsiognomy
of some people, or whether we like the colour
of their <kin or the language they talk but
what is our policy in regard to this.

16 hrs.

There arc countries which have got 3,300
bases in the world, not in their own territory
but in the world, and that raises the question
whether in waging a war the American
interest is affectea. Qur Foreign Minister told
us about the American troops in Vietnam,
the bombing there and that no American in-
terest is affected by it. 1tisa part of the larger
question of world demination.

Then, if we consciously or unconsciously
say that we have a Consul-General from South
Vietnam and we have a Consul-General
from North Vietnam, we are not supporting
the liberation movement. Then what you are
saying is that North Vietnam Consul-Gene-
ral and South Vigtnam Consul-General are
two pieces of a pod; one a stooge of Commu-
nisn. and another a satellite created by im-
perialism, according to the papers now pub-
lished. At various times they will go to
pieces and then some McNamara, Taylor
or somebody else will come and retricve the
position; otherwise, the government will
fall. That is the kind of situation which wc
witness in Vietnam.

Wi should recognise that those who are
anti-imperialists, and Soviet Union makes no
bones about recognition, or support or any-
thing of that kind,—it is not only a mistake
but a grievous mistake on our part that we
have missed the opportunity. The crime
against this nation is that there are these
people who have broken all record in human
history in resistance to a mighty empire,
these 250 million people against all the wealth
that lies behind that mighty power. We have
noticed long ago, when in 1951 or 1952 presi-
dent Eisenhover stated “if we lose Indo-
China, then the whole of Asia will go Com-
munist; therefore, we cannot let it go™ that
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it was a question of the ideological position
of the defence against communism. At that
time they werce fighting Communism, be it
China, Russia or anybocy else. But now they
are giving aid to 'Yugoslavia, which is &
Communist country. So, it is a guestion of
geo-politics, an aticmpt at world dominzas
tion, and that is reflected in the existence of
all these bases everywhere in the world. 1
say all this not to take away the attention of
the House from Bangladesh or anything of
that kind but to say that foreign policy can-
not be discussed today wothout taking into
account the whole of this world.

Secondly, the Forcign Minister will notice
that in the last three or four years while it is
quite true that we have been sending scme
baloons or whatever they arc into space,
we have not done anything in the diplomatic
field, in the ficld in which we are interested,
in order to make a contribution on the subject
of the space not being used for war purposes
or in order to resolve the varipus problems
that affect humanity in rcgard to their own
security. Even today we can make our great
contribution towards space law because my
house, or your house or your country can be
destroyed at any time. It is your responsi-
bility to do this, but you have no time to do
this because you are doing something more
spectacular, all rolled up into one and saying
we have exploded something somewherc,
That is not sufficient. Therefore, these various
aspects of the foreign policy get so little
attention than they have to reccive at the
hands of the Ministry, Because, Parliament
is here only to legislale, to criticise, to correct,
to receive information and so on. Governing
is the function of the government. And they
say that if people cannot govern then they
must get out. But there are too many to get
out and, therefore, they will stay and, there-
fore, they must govern.

I talked about world co-operation. Another
aspect of non-alignment is, we may not allow
not only our own self-respect and our safety
to be violated but we will not allow anybody
to take us for granted. We are a big country
and we cannot allow any country, be it big
or small, to take us for granted. Secondly,
communiques are no substitutes for policy.
If the communigue will reflect the policy,
it has some¢ meaning.

Then that takes me to another aspect of
it, which I wanted to avoid if 1 could, but [
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do it only to bring home to the Forvign
Minister an error of his. He referred to the
fact that Kashmir was not assisted by long
speeches but by the Soviet veto. There is
personal element. The veto comes after the
speeches. All decisions are made by a vote
and, there-fore, it is no use saying it is not
your argument but the vote that decided.
But how the vote came in. Sccond, from
there to go on to discount the importance of
international organisation because cither in
United Nations we like some of our friends
hear cither Parliament or some institution
does not function therefore that is to say if
you have headache then cut off your head
then you will have no more headache. This
is the remedy! To hear from the Forcign
Minister the denigration in the international
organisation to cover up the sin of this
Government for not invoking the Genocide
Convention when the United States is supply-
ing Arms to the pcople who are maraudering
who are guilty of genocide. They are abetting
genocide. They come under the U.N. Articles
and we should invoke this Convention and
not left it o Norway, Sweden or somebody-
else. 1f it is good I think they have to go
there. Why don’t you go there? Almost the
first item that was raised in the United
Mations in 1946 was the position of the
people of Indian origin in South Africa.
There werc only a half million of them when
we were three hundred million. That was
the first guestion raised and it took five to
Six years to argue out whether it was a do-
mestic question coming under Article 727
or otherwise. But that shows the importance
of the issue whether you call it forcign or
otherwisc.,

Since you have rung the bell 1 skip over
some of the points. Next, it is largely promp-
ted by internal considerations—a facile
attempt to declaim or to malign  the Arabs
and when 1 say that you say he is partial 1o
the Arabs. It is not the question of Arabs
or Pathagons, They are the Middle East,
Eversince the opening of Constantinople
and the opening of the road it has been the
highway of the empire and who were popu-
lating it becomes important to us. Eison-
hower and Dullas regarded it as vacuum.
For us it is a roadway whether Sucz Canal
has that importance as it had hundred years
ago or not, the Middle East will become
important under any rule in this country,
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Under the British rule the Middle East was
important in a ditferent way. Indian Army
stood guard to the Middle East in the battle
of Catalmara. It was a win for the Army and
not for everybody. But at the same time it
was a liberation of a large part of territory.
To blame the Arabs for their lack of concern
about ourselves—what concern have we
showed? We passed a Resolution in this
House of sympathy and support. Have we
implemented that? With what face you talk
about the Arabs about this and that ? Our
people have not said a word about the whole
Palestine Liberation Movement support to
Bangla Desh. They came out and said they
will support the liberation movement. Why
is it that during the last few ycars nobody
said anything about that, What is more
nobody has said how wrong it would be to
go to the Arab countrics when they have
internal revoluticn. Why should we expect
Arab people to open our tins?  Revolutions
are not organised by tin-openers. They are
led by pcople and, therefore, this attemp
for diversion is not going to assist anybody.

Now, | come to the last phase of this
peculiar drama—President Nixon's visit 1o
Peking. | think it is pathetic. Wherever
Mr. Nixon had gone he has brought trouble.
He went 1o Vietnam in 1943 and pumped
arms into Indo-China and armed Bodai.
Then he went 1o Korea with the same thing,
camc back to America and was re¢jected by
his own people. There is no greater war
monger—individually Macnmara not  ex-
cluded—who made greater contributbons than
present President of the United States and it
is nothing un-Parliament. The whole world
says so. His visit is only in May and so many
things might happen. If I may say so with
great respect to our former Foreign Minister
it is a mixture of motives; it may be to give
diversion in regurd to the Paris talks or to
frighten Madam Bins’ colicagues. They are
not to be frightened you can say what you
like but I am going to the elder brother,
China. They are not bothercd about that.
Or, it may be to tell the Soviet Union that
there is more than one pebble on the beach
or it may be the identity of interest of opposi-
tion and hostility to India between China,
Pakistan and America together.

At what time have we been assisted in any
moral or material way? You say, PL-480.
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It has ruined our economy, destroyed our
character and knocked the bottom of our
sense of self-respect, There is no greater
mistake that you made than in continuing
to go on begging for food, clothes, aid and
begeing to be recognised, not diplomatically.
This country has completely lost its persona-
lity in this way until the time when we will
be able to turn round and say we will take
what we want and when we want and not
take the rubbish that you do not want, May
I say that the United States has to thank us
a lot for 1aking away the grain because it is
uneatable? ‘But that is another matter al-
together,

Therefore it is not good 1o denigrate the
Arab people for this or not to recognise the
comparative laxity in our method and app-
roach to the whole of the colonial question
and not to recognise that ¢ven a country like
Sweden whose Government supplies arms
to people who are fighting for their liberty
in Mozambique, themselves brought them
under control to cede some territory and
backslide on the whole guestion of Apart-
heid. It is not sufficient to pass a resolution
that there must be an African government
in Rhodesia. This is not wished away by
saying, comeg oul of the Commonwealth,
Who is going to stop you? It is easy to come
out. I have no obiection to your com-
ing out, if you want, 1 have something
to do with your being in the Commonwealth,
If you want to come out, do. But at the same
time let us not forget that that will not solve
the problem of our not being dynamic about
imperialism as such,

I would beg of the Foreign Minister not
to regard this as a kind of an opposition’s
specch in a way of personal denigration. He
shows complete lack of understanding of
foreign policy when he refers to Kashmir
in the way he has done. The exposition about
the Kashmir question in 1957 alone cnabled
the world to say that the fact of Kashmir
being part of India is something that is not
open to question any more Before that we
were best with various difficulties.

If we take this approach of saying that we
do not refer this to international organisa-
tions and make use of them, it will not help.
We have not made use of the Human Rights
Commission, the Genocide Convention and
we have not even investigated.the question
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what is the position before the World Court,
We have not made any contribution to the
definition of aggression in the committees
all these years; nobody has either. But we
can say as a point of argument that when a
whole population is pushed into our terri-
tory, it is indirect aggression; it is aggression
by the forcible tresspass of their nationals
into our country. We are not to be frightened
by the fact that this may lead to conflict
with Pakistan, China, Timbuctoo or any-
body clse. Conflicts may come even if we do
not wish them. I agree with everyone who says
that war is no remedy and we should at no
time take the initiative in war, But if war is
forced upon us, we have to face it. There is
no other way, I do hope it will be recog-
nised by the External Affairs Ministry and
the Government that our ambivalance, our
timidity and our desire for decision to be
made on the bank of the Potomac have pre-
vented us from recognising North Vietnam
and the Revolutionary Government of South
Vietnam and the German Democratic Re-
public. It is not sufficient for Shri Piloo
Mody to say that they makc bad tractors.
It is only the West Germans who do an awful
lot of business. It is not sufficient for him
to say that they make bad tractors. Why
should we have to buy tractors at all il we
can make them oursclves?

SHRI PILOO MODY: Yes, that is better.

SHRI KRISHNA MENON: 1 do not
say that the Tatas should make them. I said,
we could make them.

SHRI PILOO MODY: You makc them.
1 do not mind it.

SHRI KRISHNA MENON: Wherefrom
we buy tractors or whether the tractors are
bad or not is not the issue. Tt is about the
recognition of the GDR. If 1 were saying the
wrong thing, 1 would have said the whole
of this policy is one of inertness. But there
is no policy at all. 1t is characterised by im-
becility. It is an inanc policy which bas
neither guts nor fibre, no orientation , no
objective and no decision as to who is a
friend and who is a foe. How can we even
believe that Vietnamese after several years
of war, men, women and children engaged in
it would be sold over their heads by China?
Let us not forget that they have fought
Chinese empire for thousand years from 113
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[Shri Krishna Mcnon)
B. C. to 1916 AD. :nd Amcricins have
stayed there for thousand years.
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%1 0% o frgq agr wrav g, W oaw ¥
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PROF. S. L. SAKSENA (Maharajganj);
Mr. Chirman, Sir, while T listened to the

D:bate for two days, 1 have felt mortified
whuen my friends have said that we have no
friends, we are not respected, our policy
has failed, ete. | am not so pessimistic. T feel,
our country has a great future, though at
this time, we have missed the bus in Bangla
Desh. In the beginning of April, if we had
recognised Bangla Desh, we could have easily
wilked into  help the Mukti Fauj to set up
the full Aedged independent Government of
Banela Desh. The Pakistan army there was
then very small. We then missed the bus.
It was a fatal mistake. But, mistakes are
always made and we should not be too much
worried over them. But, now, 1 think, il we
delay the recognition of Bangla Desh further,
we shall not be pardoned by history. We
must immediately recognise Bangla Desh and
give whatever help we can to the people of
Bangla Desh for fighting their battle of in-
dependence.  They are patriotic, they arc
brave, and they are even now—without our
help-—doing so much to harass the Pakistani
army. T hope Government of India will at
least give arms and train the young patriots
among Bangla Desh refugees in their use
and allow those trained patriots to go and
fight for defending the independence their
country, ¢ven il we cannot send our armies
there immediately on a mission of mercy to
stop this continuing genocide and uprooting

of millions of people and their ¢xorn into
India.

Sir, some peop! : are worried about Nixon's
visit to China. That only shows that only
those nations can command respect  who
have strength.  China, in 1948, was weaker
than ourselves. But, by its own cfforts, with-
out the help of America or anybody else,
in fact in the teeth of their opposition,
it becamie so powerful. They tightened  their
belts and they worked hard with determina-
tion and they gained strength. They made
atom bombs: they made hydrogen bombs

and today they arc regarded as a great
power.

Therefore, if we want to become a great
power, we must have strength.  1f we want
to command the respect of nations of the
world, we must have strength.

I feel that we should not be ashamed of
our large population. Nations today are
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respected on the basis of the largeness popu-
lation. We are the second largest nation from
the point of view of population. 1, thercfore,
oppose the birth control measures. Today
the world respects numbers.  China is res-
pected because it is a nation of 700 millions.
We are now laying so much importance on
birth control. 1 don't think that our country
is s0 small that we will not be able to feed
our people. I hope, Sir, that we must not
discourage our growth in population.

Sir, we must become militarily strong.
Today our army is B lakhs but China’s is
25 lakhs, Wc¢ must strengthen our Army,
our Navy and our Air Force to become equal
to China’s. We¢ must have a nuclcar stock-
pile greater than China’s, Then and then only
we will be secure and we will be respected by
America, by the Soviet Union and by other
countrigs. Till then it is no usc lamenting
that we are not respected.

16.29 hrs.

[Surt R. D. Buanoare in the Chair)

So long as we remain weak, every nation
will take us fur granted and we will be made
to suffer humilitation as we are doing today.

Sir, it is not fair to blame the Foreign
Minister.  He is a Member of the Cabinet,
LEven il he desires, he cannot give recognition
to Bangla Desh because unless the Prime
Minister and her Cabinet assents to it, this
cunnot be done. The whole Cabinet, as it is
constituted, is responsible for the present
situation.  And, therefore, 1t is not proper
to put the whole blame upon him and make
him a scapegoat. He is a seasoned politician,
a very old freedom-fighter, with great pat-
riotism and wisdom. 1 hope, if we have to
condemn anybody for the present situation
we must condemn the Prime Minister hersell
who is really responsible for owr failures,
and it is not proper to make a scapegoat of
the Foreign Minister.

I only hope that Yahya Khan's threat to
invade us and to hang Mujibur Rehman will
be answered by us immediately by giving im-
mediate recognition to Bangla Desh. That is
the fitting answer that we should give. Then
we shall see what he can do. Once we re-
cognise Bangla Desh and recognise Shcikh
Mujibur Rehman as its President, he cannot
do anything. 1 hope that this recognition will
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not now be delayed any further. You pro-
miscd recognition at the proper time. 1 think
the time has now come. 1 hope the External
Affairs Minister will consider the matter and
will immediately recognisc Bangla Desh
after this threat of invasion from Pakistan
and the threat to try Sheikh Mujibur Rehman
fur treason and to hang him.

SHRI PRIYA RANJAN DAS MUNSI
(Calcutta South): | support the Demands
for Granis relating to the Ministry of Ex-
ternal Affairs, and 1 firmly support the foreign
policy pursued by the Government. But on
this occasion 1 would like to express some of
my views and also put forward some sugges-
tions to be considered by the Ministry in the
light of the present developments in South-
East Asia and particularly the proposed
visit of President Nixon to China.

So far as our foreign policy is concerned,
1 would like to consider the Member's view
that we are suffering from a discase and that
disease is lack of perspective in thinking.
Whenever we make any approach to any
nation in our foreign policy, that becomcs
merely an ad hoc approach. It is for this
reason that India has not been able to pro-
vide a rigid or firm approach in its basic
policy relating to foreign affairs, and it is
because of this that our own Indian politi-
cians and cven the people in other countrics
have sometimes been confused or misguided
by our approach.

Basically. however, 1 support the policy
of non-alignment.  But certainly 1 would
like to express the view that the whole world
is emerging into a changing atmosphere
because of the modern scientific develop-
ments, the new aspirations of the people,
the new developmentsin the party philosophy
the change of doctrines and the approach to
things based on self-interests. So, India also
needs immediately to reorient its foreign
policy basically in the national interests of
our Indian community.

Manv of the learned speakers and parlia-
mentarians from the Opposition criticised
the Government. | support some of their
views while 1 do not support some other
views of theirs. 1 was reading the book The
Discovery of India written by Pandit Jawahar-
lal Nehru, and when I finished reading it I
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[Shri Priya Ranjan Das Munsi]

felt that there was nothing to discover in
India again. But when 1 heard the specches
of some of our senior parliamentarians who
had been once on the Government side and
alsoin the Ministry explaining their new views
in the context of the new developments in
Bangla Dcsh and in South-East Asia and
attacking the Government's time-honoured
policy, 1 felt that there was yet something to
be discovered in India. 1 do not follow
actually how the nation will get guidance
from the lcaders of the political parties of
our country,

Some of them made a fervent appeal to
immediately recognise Bangla Desh. 1 also
firmly believe and I still stand by this view
that we must recognise Bangla Desh. But
unfortunately nobody cares to explain the
situation properly. Afier recognition, if any
serious things happen in Indian territory and
it any liability comes on our shoulders, and
we are foreed 1o share the miseries and sacri-
fices of the people, will those political parties
and will their lcadership stand solidly behind
the Government in all the steps that they
would take and say that they will support
Government and also share the miseries?
It is really difficult to understand the inten-
tion and motive guiding the Government o
India particularly on the subject of forcign
affairs. It is a fact that we extended our
support to thousands and millions of people
in the Middle East when there was a danger
to them from lIsrael. Similarly, we extended
our support to the South-East Asian pcople
when they were struggling for their liberation.
These are facts. But it is also a fact tnat at
this stage we ar¢ not finding such a positive
response in regard to Bangla Desh.

Many hon. Members have criticised the
forcign policy of India—on the ground that
today we have come (o realise that we have
no fricnds in the worid. IT we consider the
matter from the point of view of treatics and
pacts, certainly there is no friend of India.
But if we consider the fact that there are cer-
tain things which will develop in the next
generation, in the gencration after Nixon or
Kosygin or the Indira Gandhi Government,
if we consider the question from the point
of view of the future gencrations that would
be coming into exislence, then 1 can certainly
say that a new world is coming into the pic-
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ture soon, for peace and progiess, a world
where nobody wants any pact or alignments
or any sort of treaty organisations or assign-
ments for war or nuclear experiments, then
certainly we have our friends.

So far as the Indian position is concerned.
it has now become clear that whoever has
nuclear weapons or is conducting nuclear
experiments commands a respectable position
in the world power equation. | have seen in
my student days that whenever any criticial
situation arose in world affairs, as in Cuba
or Suez Canal, the white House, the Kremlin
and New Delhi were concerned. It was not
only to the credit of Pandit Nehru and his
own image, which the Opposition now criti-
cise; it was also due to the transcendental
spirits of Indian culture and tradition for
which Jawaharlal Nehru stood and the whole
Indian nation stands.  Our policy of non-
alignment is based on our basic approach
in world affairs which is essentially of peace.
If we say that our policy should be based on
our national interest, we should first define
what is national interest, My senior colleague.
Shri Krishna Menon, was saying that not
only our national intcrest but our forcign
policy has been scuttled and degraded.

Here we should consider what is the ob-
Jjective of our national policy ? It is that our
country should be self-sufficient in agriculture
and industry and in all other spheres of
national life. But what do we see? In 23
years of our independence, what has been the
role of the Opposition. They have always
criticised the Government. Have they taken
any share in our development programmes?
So we cannot still say that we have a national
interest and we are doing all we can to fulfil
those national objectives in different spheres.
We are not yet ready for it. We have not
demonstrated our readiness cither in the
parliumentary or other spheres of our national
life. We do not yet know what is the defini-
tion of national interest. Whatever Mao
Tsc-tung does after the revolution there, is
governed by this consideration that it is a
one-party State. Whatever has been done in
the Soviet Union in their national interest
has been done on the basis that they have a
onc-party rule. Kosygin and his predecessors
have done their best to develop their country
in all spheres of national activities on this
basis. In America, they have done their best
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to develop their programmes and projects
for national development. In Japan, they
have done the same in spite of the conflicting
attitudes on domestic issues of their politi-
cal parties.

What about India? Ewen now on the
Bangla Desh issue, | see many members of
the Oppuosition trying to hit Government for
not recognising Bungla Desh.  Shri Samar
Guha was saying that if he had been in the
foreign ministry  he could show the fist to
Yuahya Khan. He should realise that the
Commitnder can show his fist if the lieu-
tenants are behind him. Then only he will
have a sanction behind him. That situation
is yet to emerge in the country. That is the
reality in the country. Still we have to depend
on loans from America, still we are depending
on roubles from the Soviet Union; still we
bank on Yugoslavia for certain projects the
same is the state of our relations with Ceecho-
slovakia. It is a fact that our cconomy is not
yet self-suflicient.  For achieving this objec-
tive, there should be an all-round universal
effort on the part of all of us,

1 would request our External Affairs Minis-
ter that considering our national interest,
we should take our stand whether it be on
the Bangla Desh issue or it is in the West
Asia crisis or whether it is in our relations
with China.

Everyone is now talking about the pro-
posed Nixon visit to China. Somconc said
it is a conspiracy. | know that we cannot be
fricnds with China so long as she retains a
vast stretch of our land. But 1 do not belicve
that Sardar Swaran Singh should say that we
should not talk to China. But so long as
she is in occupation of a part of our land,
there will be no absolute friendship with
China.

About China’s recent posturings in the
sphere of forcign relations, this much 1 can
say that to the young people of the world,
the image of the great revoluiionary has been
affected. From the image of being an oppo-
nent of imperialism and its practice in the
world, the younger generation will see now
an image of a China engaged in a conspiracy,
of a Chou En-lai and Kissinger taking part
in it. This will be the image of Mao Tse tung
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and his policy of communism that will now
project itself in the eyes of the yonger
generation, It is rather good for India and
those who are indulging in mischievous acti-
vities in the castern part of the country will
realise that actually the basic approach of
the Indian Government and the Indian tradi-
tion are really in the interests of the Indian
people, not that of others, So, basing our-
sclves on this ground, we shall always extend
our support to the South-East Asian complex
and Bangla Desh and particularly Mujibur
Rahman, providing possibilities of recogni-
tion to them, We shall also support talks
with China on the basis that they should
return the land which they have retained.

*SHRI M. M. JOSEPH (Pcermade): Mr.
Chairman, Sir, all independent countries in
the world have got their own foreign policies.

MR. CHAIRMAN: 1 think you can
speak very well in English?

SHRI M. M. JOSEPH: Sir, there is
arrangement lor simultancous interpretation.

MR. CHAIRMAN: You can speak in
any language you want,

SHRI M. M. JOSEPH: Sir, I am speaking
in Malayalam. | have given advance intima-
tion about that,

Sir, India is an independent country. From
the time it achieved independerce it has been
making efforts to follow an independent
foreign policy To achieve co-operation from
all parts of the world it has been following
a policy of co-operation based on the prin-
ciples of Buddha. To achieve peace and co-
operation in the world it has been following
a policy of non-alignment and it is the prin-
ciple of non-alignment which has given
shape to India's foreign policy.

It is a fact that India was marching for-
ward successfully with her foreign policy
based on non-alignment. If T say that the
main reason for that success was the dynamic
personality of Pandit Jawaharlal Nehru, who
could wield considerable influence in inter-
national politics, I will not be wrong. But
when he himself reached the last stages of his
Prime Ministership this policy of non-align-

*The original speech was delivered in Malayalam.
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ment was slowly proceeding towards failure.
Today, Sir, 1 cannot help saying that this
policy has proved to be a complete failure.
In our language there is a saying which means
that because the father has climbed over an
elephant it does not follow that his daughter
also will be able to do that. A situation
resembling something like that is what we
are today able to see in the whole of India.

Sir, very briefly 1 would like to go into some
of the adverse incidents that took pliace during
the days of Pandit Jawaharlal Nchru himself.
Pakistan attacked India. Who was there to
help us? China also attacked Indin.  Was
there anybody to help us or at least 1w speak
against that aggression by China? Tiere wus
nobody. Sec the countries that Le around
India. Take the casc of Ceylon. From Ceylon
the people of Indian origin arc being shunted
out. They are being deprived of their citi-
z:nship. A major portion of these people
who have been shunted out frem Ceylon
have come and scitled down in Kerala and
Tamil Nadu. For decades together people
of Indian origin had been living in Burma,
From the time of their forefathers they ac-
quired a lot of money and invested it on pla-
ntations. They are now being kicked out of
Burma. Today we are faced with a situation
where we are unable to enter into a trade pact
with our closest friendly ncighbour, Nepzl.

What is the position of Nepal today?
China is conducting 2 survey on our borders
for the purpose of cultivation of cotton.
Tomorrow they might demand to have a
survey in Nepal for marine products,

Sir, the most pitiable aspect of our forcign
policy is that the External AfTairs Ministry
does not know anything about what is hap-
pening across our borders and things arc
allowed to proceed without our knowledge.
We have got our embassie and High Com-
missions in almost all the countrics of the
world. What are they doing? When India
is faced with difficultics, when some problems
arise in Inaia, our Ministers are sent abroad
to tell the world powers about our problems.
My hon. friend on that side asked today
morning about our Embassy in Nepal. [ am
also forced to ask whether our diplomats in
foreign countries are sleeping 24 hours—day
and night alike.
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Under the Minisiry of External Affairs
there are Trade Counsels. What have they
done about export  trade promotion. In that
matter also the Minister of External Affairs
should try and bring in the necessary changes,

Sir, 1 will conclude in another minute.
Tuoday the countries around India, whether
it be Burma, Ceylon, Nepal or Pakistan,
have turned out to be our enemies. Even the
Arub countrics, whom we helped a lot, did
not nave the courage to raise their litle finger
or say a4 word against Pakistan's atrocities
in East Bengal, 1t is a matter of sorrow that
excepling Isritel no other country raised its
voice against the heinous crimes conumitted
by Pukistan in East Bengal,  Today, Sir,
from East Bengal lakhs of people are coming
as refugees to Indin, The number far exceeds
the mass exodus of Israclis from Egypt men-
tioned in the Bible. Genocide is being per-
petrated in Bengla Desh. We find that even
though we have tied o go ahead  with a
forcign policy with the sole objective of world-
wide petce und co-operation not a single
country has raised its voice against the atro-
cities committed by Pakistan In East Bengal.
I wantto remind the Government that we
have to make drastic changes in our foreign
policy.

With these words, Siry 1 conclude.

sl iwdw (f7T):  Jgcha wgEA,
# agd I & ook W@ a1 v oA
ar s ar g 1§ fadw Aife & s
T91 ¥ wfre R §u sa@ wy W@
T FT qUTE AT § AN qET AW A
queq &1 geme & fogsy IR woe
e § Ja%r i aga s @t )

U 3w oF @ ¥ faewmar fr fe
drer 2w A fammres s ifg
TR qAE qg AR AE fger R
NE-aW & AT IO T gwen w1 fpw
frar ok 3 Wrg afew oY v =0
fgu seH A § gOwT ¥ A aF A
&= )

AT, T AT ToTa & -
R g afger & woftw § o ww fog
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Fuag § | g wfu-afal # awa
T wgrenT T A 9 g faamar SEE
warfaw gw gt avg ¥ 7g #ifew #7401 v
Fer A &Y ww wwenr w1 fRw oa@
afgamens @0 ¥ g9 gawT @9 § | T
foo &€ 0% & swa & Ay g
Tl a7 & fp g go uFe afto ¥ ST
w1few 1 7o T Mo uF FaT &7 ¥ Tl
QX gaTd ®YE N9 g a1 " § AR
frroad at Hgwgg oz Toa & | 9
T & o geey faor ¥ IR WA H
faare frar o afemmons & a0 &
gFd § 9% =T UF JOFT FAA TG
srarar § fF To w0 Yo F AT X TRF
7% faeelt o St Fraterg 3, 9aF v TH
geATE & o7y T fawa & A A G §
I g 48 o T 9w R e
Hfggeam & g 08 @ aa & S
sfgarR® & & o4y W1 fazg &1 gEEr
flgaFEafe A 1@ ™
gftz & gwwt ag =nfen f5 @@ dmar 2w
1 awE f yfgareAs dT ¥ g T
g9 F F1 ®ifaw Y 917 # A
fF awr 4% gamTaEA £

¥ wfafr ga faga § WAT F&
oY faea & oo F1 ATAT ATE FA A
FIfeTw FT @ § 98 9§ du1 AR |
W o gh famm w7 amiifma &1
AT TCE FCH A AT AUt
afas R &fF g 1@ & a1 afgeFT
& IUF! WA F¢ fF dmeT dw ¥
72T T F AW Y T arfe=wre fza
WTE | FwreT ¥ F A H aga & W0 A
Fg1 F am-smETHe #r ) oifedr @ a7
7 & @ & afFw A7 g7 fammw g a)
# 39, 9 A 98 FeA & B gD Am-
FATETAE F1 qifeE G B @Y 8, 48
w5 § i s Fafafes @ arfgw)
¥# wgan g fF faca & swa< oo foraw <
g § o & e fafafes § 98 &
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TR RE I AT d g wengfe @
gl ¥ aRT S Y FH ©F T q@r
g arfge st g7 favaw & €19 @@ AR
| G oFww g A oA fegwm @ @
qHAT § |
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w1 Fga § 5 qiffea A g o N
e AT TET - & i @ @ g,
HALFT F1 A AT @Y § A ATAT B
M-fFa fegeam s1ow @ O @)
¥ 3T Fgar 9rgan § 5 ‘v B o o
T URE ATE AT | gEra W Afr &,
AT Y ATy AT 1 qrferdt §, IR
HarTfa® g9 g1 OF ¥ BT g A § | A
ag W qu Fq § fF anfaw g Fam ot
frar & 1 & qum wmga g e ofvmw ¥
A9 3 AT FL AT I T A
fear & ¢ S Far g fFam & 1 o
qan fr fama & foma ot T § 3%
#aT, 3% faal ¥ qifeeaa & wfq &
T T ATAAT ) Ay @ fr famwm &
et & qrfeer w6t afgesre fear s
ITHY % ¥ qrfem w1 @fAw g
ar arfas ggraar A T W e
fegmm & g% uF =rfe & ag agET
swz #1 ¢ e fergeam drow dar 2w
ST 70 W FOMEET FT AT & A_AS
9T 17 @7 § A HT aF A+ (9¢ 9
FHT FT e FT @R |

wacd g ararg fFagwd
fag & g § &t agaEeT AR AEfaw
ST FTT H7 FIfww FT §, 9§ SATQ A
A AT & | qrfeaTT S| #1 TS
TE HT FHT § qgA § AT Fga  fF ag
qiferfeag & A oifafers & #1€ qwive
e a1 e g T v g, afew
qwﬁzaée@?rglfa'gmﬁazﬁﬂy
¢ 5 afafess § vz 3@ ik @iHe
T 0 T B § o i R

I
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g W arfedt &g =T @,
afeq e TfRew & FHTE | T
aifeet mefoen 18, afe a8 st
agfeen gFt wifgn | @R ¥ SEer
AT aF aga w1 &, AfHT I8 # w0
T

fads & garis weEdeT §, TR
ITF) 9t #Y Afa F I o omy
a fer 3¢ oAdRT e fadat #
AWT AT | F g, wfgEn 3R g A g
fifg @R AF-TATEARZ W qifeEr &
fagw & q¥ dfeq st wdtor @ =feg
fom form g9t & S9#Y For ¥, TP
#frm @ Fiwifew @ @R gATd
& Aifaat AT arEmt §1 9= 621

W gUT GAT A g F HTC gATd
g dada e 2 @ g &
wrF fafrezr § T Fem 5 37 ™
a<F =W 3, |ifs d1 ard gATY wIRA
qrfery &1 favr @ oFat g, g fr
g zfoew o s gfaew
gt =rfee, &t gfesw 72 |

st FEdrETaEE (@) oA
oft wgeT, A8 ™ am @ @ g f¥
o UHo Fo F AT, »ft #ARE, T TH-
TA-9T ¥ T FT I FIA U IAR!
e faar @ 1 & o ARG & g
et g—dfs a® fedr A amwd
gaferg # sl § wgem wvgan g

It was the strength of India, when the
Chinese attacked Indiu— It was the inferio-
rity complex, the fear that India was creating
friends in this part of the world and among
the non-aligned nations, and the jealousy
against Nehru's Personality that was re-
flected in the world and the development of
our country—-that made China attack us,
To say that India is & third-rate power is
absolutely false, and I think he should with-
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draw that word. 1 felt ashamed when he
said that, because it is not becomina of any
Indian citizen to talk in the tone of Chou
En-lai. Sir, our policy has proved successful,
Hi-tory has shown that walls have started
cracking.

AT AT EW I A wEy wyw feg
AT AW AT EY QY HEAT @, A wE
Ag AET § | qIfFEET @Sl A AT
w7 fagedt aFar 9T A s R
£, wrEar & fag| § @ & 0¥ WX
I TR & fae aw gl

T 3 FY gEATAT A qfeea ¥
N gt A frgra w7 g T@ @3
famr @ R smagamemz @t ¢ &
T F AT X TR TG 49 q9d dR
TEHAT FE1 779 /a1 |

& s FdT g 5 oo v 39 H 3w
ATHA § AT ®I AT oW FIA I §,
Ig IBM F ATEC AT FET | A TF
T AR

@2 T a1 9¢ giaT g fF wreEEar o%
FHF A AT TA HATA F ATAG
qrfeFeaT F1 T & gfaardi 1 ggaar
ST fert ST @Y & 1 A A &
sy & fF ofream @ fad o A
ghra W ¥ faeg TeawTe fd ama,
Faife qrfeena w1 o fadl) 3o & =
f AL o aww gH s faed §
s gEdr a<w arfeearT S g | 4y
UF fia qEel Al g o W F wfa
HHAFT & FEg AAETT A WET 7
TH R |

a8 @ arq 9 @ § e fakw @At
WERT A FF UG §AT § qWAHT F @
FAQ Y F A A AT FTHC A
T fr e 3 fr



245 D. G. Min. of

£ 91 # 310 fofamre & v 4y
fafwz o fraew #t g aret fawrfder
Z fiffr &1 Ft Ieoa fear mrd &
gl § & swar i faew Aifa &=
& fafex @ 2 o s ofmrdt ot
FT aTEHTEATST FY ATT-ATT INAT AT IT-
¥ AT ¥ | W qar e g sl
o 9 § A St FF ofamt e
F gEAI FAT AT £ | T qriEEATT
#1 A gfaar dww # oIEE &g
T % # &faw g9 FEAw @A g,
a1 TAH A FHAAT A1 e | qrfeT
F1 Y AT wgraar &7 AT g, T I H
@ &Y g arra W qE A Ay
arfar freft & @ & <tT w1 qETa
TEl FTFFAT § AT A ag wAH A
F wfget &7 § darx fFar a7 qwar
g | sdsr A1 3w Aifa &1 @ amw
wq H A Y & feA e g o

# fa2er wolY oY & sty Ft fF A
FY A9 A A ofmar § sway 71
AT FTF W AGEF g AT FH AWLH
Aify & favg swrmieig @y o= @
I3M, W 37 Afg 7 of@aqa @, &
fau stadar @1 #v@x *A H WEAE@E
gl Faw I0d | K FAR T TAA AT
F feq ¥ afew faga-mfea o qmd= &
fga & Y saea sTATAE AAATE |

qifeeam & afz feft 2@ & grfa
EXY 8, a1 e WIa F, FIF AT
FHARL FAT &1 qfdeam & sifeaca 7
UFATA SeEm | Od) ;T FWAFT A
mg 7% @fr wra ¥ faga o=@, @
freeg 31 g9 am awmd € fr @
Afy ¥ amoz w7 ax A F = Q9
T AT g swdwr w1 g MY
afew ag 3g w0 QT A g, wifE
9 TaTh ¥ 4% W w9 &7 qfew g
Sl AR i s
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g R I §g A @ qF ) ady
g, afew A7 . w8 F = & @rg
£, ¥g uF Aaq 9T qE A A1 g § |
I W AT F LW AT A AT 5T FY
qAEAT g AT WX AR faww w7 5@
BT AAEAT G247 |

zafan & sdm v fF e ek
sy feafyg AW ® AWAFT FOEH
g Aifa &1 gga A g0 g3 Hifa
FT AR |

17 hrs,

[3ur1 K. N. Tiwary in the Chuair)

gagfa wgteg, & doar g HF AR H
¥ TG T el § 1 AT AR AR
A& et F S gwrd R
fifs § at A Fgrd god aX § F©
FATAY | T 2 F FTH H G F AT
TS F qug F H9 J@T avgr @ A AT EY
ama &t @ 1| O ararr &t ge gfagm H
ATT YT T | T § FT I TqdT AT
AT | AT W IET ATATE 2T AR
AT I3 FT ST FI HEMC L AT

PROVF. NARAIN CHAND PARASHAR
{Hamirpur):  Mr. Chairman, Sir, 1 rise to
support the Demands relating to the Minis-
try of Externial Affairs. The external affairs
is the ficld in which we can project the image
of our country abroad and it is this field that
requires the maximum of skill on our part.

1 want to refer to some specific problems
that have lost attention so far.  When the
Chinese ageression took  place, the news-
papers in Tokyo were handicapped for certain
reasons. 1 met some of my Japanese friends
and they told me that though Japanese were
sympathetic to Indian point of view, yet
they could not reflect the Indian point of
view properly for one reason and the reason
wis that there was a dearth of people who
knew Japanese language in our own Em-
bassy. So, what happened was that the news
as reflected from China was published
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earlier in Tokyo press and, ¢ven though the
Japancse were sympathetic to us, they were
not able to project our point of view. I think,
for a sound forcign policy and for a sound
projection of the image of our country abroad,
we have to lay stress on the learning of foreign
languages in our country. This is a point
that 1 referred to in my speech on the De-
mands of the Ministry of Education also.
But, unfortunately, there was no reply from
the Minister concerned.

Now, if you read Meinkempf, Hitler's bio-
graphy and war stories from other countries,
you will find that the maximum emphasis is
laid on the teaching of forcign languages and
the teaching of geography. 1 am also aware
of the fact that in U. S. A, todayv there are
richest centres for teaching and learning
of Chinese language ana the text-books that
we use in Delhi University and at Shantini-
ketan are printed, neither in Pcking nor in
Hong Kong but they are printed and made
available to us through the agencics of the
United States. So, il America can do this,
and if other countries can do this, for us,
I think, it is also incumbent on our part to
do that and we will be helping our country
to the maximum if we try to encourage the
teaching and learning cf forcign languages
in our country, When Hitler talked of war,
he always kept the map of the world before
him. and geography was a thing that was
taught with great stress.  Due  importance
was given to the teaching of geography be-
cause one could understand the countries
around. But, unfortunately, in our country,
geography is not being given the atteniion
that it descrves. For any kind of understand-
ing by our diplomzts in 1oreinn country and
also for the people of our country to under-
stand that, we have to lay due stress on these
two aspects, namcly, that the men in our
Embassics are proficient in the languages of
the countries concerned. as are spoken and as
are written there and 2lso the men who are
in our Forcign AfTairs Ministry herc arc pro-
ficien! in those forcign language. Iam speci-
ally interested in referring to the schocl for
foreign languages which is here in Delhi.
I was reading through the Report of the
Ministry of Fducation and in that Report
it was staled the results of that school were
not good. If the grounding in foreign langua-
gesis not sound and deep 1 cannot understand
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the fun of learning about China throug . the
Frglish press because when there is a Peoples'
Duily published from Pcking I find there is
world of difference about the Chincse events
in the Chinese press and as we read them
through the American or the British press.
Unless we have our own men and read the
Chinese mind till that moment we will not be
Juing jretice o our country.

Wec have to do one thing more, that is,
our Missions in the forcign countries should
reflect our way of life. To our great dis-
couragement and embarrassment the people
who man these Missions they represent India
but most of them are persons who are unable
to understand either our own culture or our
own philosophy. So, the people of those
countries find a little difference between the
Furopeuns living there and our own men
living there. 1 visited some of the countries
and found thut the people with whom I talked
are ignorant of what India represents and
stan.ds for, 1 vicited the sxhibition in Nepal
which was organised in conncction with the
birsthday cclebrations of the King of Nepal
1 was suprised to find that our stall did not
reflect the rich culture of India. When 1
visited the Chinese stall T found they were
able to depict that part of Chinese develop-
ment which attracts the world atlention to
the maximum.  So, | would like to say that
our persens working in the Missions abroad
should reflect not only the true culture but
that aspect of our development which catches
the attention of the people most, So, 1 would
subarit unless we are heving sound grounding
in these languaees and also in cur own philo-
sophy and cultire and the men there represent
these aspects the world will not know what
it deserves to know and wants 2 kpow.

SHRI B. R. SHUKLA (Bahraich): Mr.
Chairman, 1 rise to support th demands of
the External Affairs Ministry not because
that 1 am a Member of the Party which re-
presents the Government but on merits. The
policy of External Affuirs Ministry his stood
the test of time. During our freedom struggle
we were inspired by two ideologics—one
agitation for the rule of law and democracy
and the other that there should be a socia-
listic type of democracy. Naturally, after the
attainment of freedom in this country we
could not be whelly aligned either to Ame-
rica or British democracy nor could we
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wholly align to Sovict Russin. So, we
adopted a Constitution based on socialistic
principles consistent with the concept of
personal liberty. The foreign policy of a
particular country is a resultant force of
the home policy as conditioned by the cvents
in the foreign countries.

If we judge the forcign policy of the
Indian Government from this point of view
we find that it has justificd its existence from
the time we attained independence. It has
been criticised time and again that the foreign
policy of this country is wrong because it
will not align to America or does not align
to Britain, 1 submit this view is wrong be-
cause when there was a conflict between
Pakistan and India on the issue of Kashmir
it was Soviet Russia that veted cvery move
of these imperiaiistic powers against  India,
Therefore it has stood the test of time,

Now, we are time and again defaming and
denigrating the home policy as well as the
forcign policy initiated and sponsored by the
Congress Government from its inception.,
But 1 want to make it clear at the outset
though cverybody is trying 1o praise Pakis-
tan yet Pakistan is an adventurous country
from its very start. It entered the SEATO
and th¢ CENTO. It took advantage of
foreign military aid from Britain and Ame-
rica. It also took aid from Soviel Russia.
But what do we find? When it started an
adventurous  war against India  in 1965,
milicery aid was denied 1o us from every
country. But since our home production was
so strong and since the fourdation of our
secular state were so strong that we could
defcat Pakistan in battle, not because we
were aided or assisted by any foreign
country. We did our best.

We find thit we have adopled a Constitu-
tion which is based on sccularism, Pakistan
in spite of the aid and support of all the
countries in the world, belonging to the
Communist group, the Socialist group and
the imperitlist group, is failing on its home
front. Why is there trouble in Cast Bengal?
It is becausc it hus not been able to function
properly, beciause it could not mect the as-
pirations and needs of its own people. There-
fore there is a crisis in East Pakistan,

Since the time at my disposal is very
limited, I would only like tu say that the whole
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heat has been generated in this House be-
cause of the millions of refugecs who arc
coming from Fast Bengal to our country.
What could have been our attitude? Could
we have denied entry to those millions of
refugees who were our own kith and kin
till the other day?

Recognition has been pleadued very pase
sionately by different Members of this House.
My submission is that mere recognition of
the Bangla Desh would not have cut any
ice or solved the preblem. According to their
logic, the problem could be solved only if
the Indian Army marches into the land of
Bangla Desh and liberate the people and put
an end to genocide.  But the question is:
Shovld wiir be declared ? 1s war such a cheap
phenomenon or remedy in international
cemirlications? My submission is that the
Externzl Affairs Minister should not be
forced time and again to say on the floor
of the House as to what is being done on
behalf of the Government and what contri-
bution and assistance is being given by this
country. Let us excreise restraint, Let us be
souber on this matter and we should have full
confidence in the Government in what it does.

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI SWARAN SINGH): Mr.
Chainman, 1 have heard with great attention
the contribution that has been made by hon.
Members in the present debate.  Although
at the present moment there are some very
vitel and immediate problems, about which
our aitention has to be concentrated, it is a
healthy sign that besides these immediate
problems some general problems about the
world situation, the problems of peace and
war, of disurmament, nuclear bomb and the
yuestion of space and several other matters
of General importance to the international
commiunity have been highlighted and com-
ments have been offered on those important
aspects of interpational life. 1 am also con-
scious of the fact that a very large number
of hon. Members of this House have parti-
cipated in this debate and as many as 34
members have already spoken, Much as 1
would have liked to reply to all the points
that have been raised, it may be appreciated
that it is not possible to do so. I will, however,
endeavour to say something about some of
these important points and will not try to
answer each and every point that has been
raised. I would, at this stage, assure the hon,
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Members that what they have said will be
very careflully examined in the Ministry and
by me. We will go into the suggestions that
have been made and we will examine with the
greatest care the observations and the opin-
nions that have been expressed by the hon.
Members on the floor of the House.

Before I come to the current matters of
interest, first of all, I would like to say some-
thing about some matters which have been
raised in the course of the debate, particularly
in relation to our neighbours and our general
policy about them and about our success in
establishing fricndly relations  with  our
neighbours. Although some comments have
becn made, and some of them not well-
informed, 1 would like to say that our rela-
tions with our neighbours, excepting two,
are friendly and closc and there is a great
deal of understanding and goodwill between
India and our immediate neighbours. Our
relations with Burma, Nepal, Ceylon and
Afganistan, which are our immediate neigh-
bours besides Pakistan and China, our rela-
tions with these four of our neighbours have
been traditionally friendly and there is a
great deal of understanding, goodwill and
friendship between India and these neigh-
bours. We may not always agree with their
policies and they may not always agree with
our policies and this is not uncommon. But
basic friendship and understanding does
exist between us and 1 would appeal to the
hon. Members not to losc sight of this. This
we have been able lo achieve by pursuing
consistently a policy of befriending our
neighbours,

With our neighbour Burma our relations
have been extremely friendly and close.
There has been co-operation in several
fields. As a result of an agreement arrived
at between India and Burma about the demar-
cation of the boundary, more than 700
miles of this boundary has already becn
demarcated and work is proceeding in a
satisfactory manner. 1 would also like to
remind the hon. Members that in scveral
other fields also there is close cooperation
and there is complete exchange of informa-
tion about several matters in which we are
vitally interested and the Government of
Burma is also vitally interested ; particularly,
in their northern part and in our north eas-
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tern part there is very useful exchange of
information between our two governments.

With Ceylon we have friendship and it
is good that we were able to resolve a matter
which had been outstanding between us and
Ceylon at the time when Shri Lal Bahadur
Shastri was the Prime Minister, a satisfac-
tory solution of that problem and agiecment
between the two countries which had been
initiated at one time by my hon. friend, who
has now become a bitter critic, namely, Shri
C. C. Desai, when he was our High Commis-
sioner there. 1 am glad the agreement has
been arrived at because that is one matter
which stood in the way of close relations
between India and Ceyon in  cconomic ficld
and several other ficlls and now that is out
of the way,

And 1 have no doubt that when this agree-
ment is implemented--iind both Govern-
ments have expressed lheir detcrmination
to implement this agrecmeznt—the relations
will become even mre close. We have very
good economic relations with Ceylon and we
will continue to co-operate to our mutual
bencfit in the economic field, and in the
technical and cultural fields and this is a
development which should receive the bles-
sing of the House.

With Nepal we have very close relations
and we have participated in the development
effort of Nepal in a very significant manner.
Apart from the amount that we have spent
in the development effort of Nepal in helping
them to build their infra-structure, in helping
Nepal to open up their road system and in
helping them to establish scveral projects
of bencfit to the people of Nepal. this is a
record of which any country can rightly be
proud of . We cannot always be quite happy
that some critics in Nepa might have to
offer uncomplimentary remarks about cer-
tain aspects of our policy from time to time.
But we should not be deflected from pursuit
of this policy, which is based on our interest
and which is in the mutual interest of both
India and Nepal. The treaty of trade and
transit has been a subject matter of some
difference of opinion between the two coun-
tries, but I would like to remind this hon.
House that although the treaty had cxpired
several months ago, we took special care to
ensure that all the essential supplies from
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India reach Ncpal so that the people of Ne-
pal may not suffer and 1 have also every
reason to believe that this treaty before
long will be finalised. Already there has been
consultation between the appropriate orga-
nization in Nepal and our Ministry of Foreign
Trade and I would also like to recall that
Government leaders in Ncpal have made
statements saying that they are anxious to
conclude this treaty in @ manner satisfactory
to both countries and I have every reason to
hope that before long this treaty will be
concluded.

With Afghanistan, we have traditional
friendship. Afghanistan has pot its own pro-
blems, problems of trade and transit, being
a land-locked country and the legistics and
means of communications are such that it
has to depend to a very large extent upon
Pakistan for movement of most of their goods
into Afghanistan and also out of Afghanis-
tan. Motwithstanding that dependence upon
Pakistan, our relations with Afghanistan
have always been very friendly and very close
and 1 myself visited Afghanistan some months
ago and I was greatly impressed by the good-
will expressed by the Government leaders
of Afghanistan to the people and Govern-
ment of India and this is the basis upon which
there has been a great deal of not only under-
standing but co-operation in several fields,
educational, cultural and economic and our
cfforts to still further strengthen these rela-
tior.s will continue unabated. With regard
to other countries. . .

SHR1 SAMAR GUHA: Has any of
these four countries made any statement with
regard to the problems of our refugees from
Bangla Desh? Has any of these four countries
made any such statement?

SHRI SWARAN SINGH: 1 would like
to say that although our relations with these
four countries which are our neighbours
have been good, unfortunately, our relations
with our two other neighbours, Pakistan
and China, have been uneven, have been
either hostile at times or indifferent or tense;
and therefore, we have to live with  this
situation.

1 would like however to clarify that this is
not of our secking and if we find that our
relations with two of these neighbours on the
west, east and north have been of this nature,
we have to see the background.
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The hostility that, Pakistan jbes abwaye
entertained .is the result of the basis upon
which India was partitioned.. And, sub-
sequently, Pakistan was fed by several out-
side powers in the belief that it is in Pakis-
tan’s interest to continue the policy of con-
frontation, and Pakistan, in this respect,
had been receiving a great deal of encourage=
ment, not only moral and political, but sub-
stantial help, in the sense of economic aid,
military aid and all manner of support
even for causes which appeard to be on
the face of it, absolutely unjust. We have
therefore to frame our attitude and our policy,
knowing this background. In relation to
China, this matter has been explained on
several occasions and 1 do not want to go
over the entire history. But, even before the
Chinese attack in 1962, their attitude was
taking a certain shape which smacked of
hostility and friction against India.

It is in this background that we have to
scc as to whether the policy that we have been
pursuing in relation to our neighbours,—both
those who are friendly as well as those who,
for not fault of ours, are not friendly to us,
but are actually hostile to us—is the correct
policy to be pursued, placed as we are, in
this situation,

A great deal of cffort has been put in by
several hon. Members in order to show that
our policy of non-alignment, the policy that
we have pursued so far, has not yielded
results. 1 had, however, been very careful
and attentive to find out if any alternative
was suggested by any hon. Member to the
policy of non-alignment that we had been
pursuing.

SHRI PILOO MODY: Silence.

SHRI SWARAN SINGH: 1 don't think
that silence is Mr. Piloo Mody’s weakness.

So, what could be the alternative of the
policy of non-alignment? Can it be a policy
of aligning ourselves with any of the power
blocs? Obviously no one has suggested this
and no one can, in any seriousness, suggest
this,

SHRI SAMAR GUHA:
nationalist policy. . .

Independent,
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SHRI SWARAN SINGH: Independent,
nationalist policy is precisely the policy of
non-alignment and it is that policy that we
have been pursuing so far.

1 agree with those hon. Members who have
said that this policy of non-alignment means
that we decide ourselves what our attitude
should be in any particular situation, not
that others take steps or take actions as a
result of which we ourselves find that we
have also to adopt a particular policy or
oppose a particular policy. If we have been
out of these pacts, if we have not subscribed
to any of these defence pacts, if we have not
aligned ourselve with any of the power blocs,
it has been with a view to ensure our indepen-
dence of action, our independence of app-
proach and our independence of action in
any given situation.

T was amazed when some hon. Members—
1 would not name them, because sometimes
if we mention names, the people concerned
feel too much excited—propoundcd a strange
theory that if we get any arms from any
country then we become aligned with that
country. That is a proposition which is very
dangerous and that is a proposition which
we can never accept and we should never
accept. | have said on more than one oceasion
that where our own national interests are
involved, where our own security is involved,
when we stand in nced of any military cquip-
ment of a sophisticated nature or of a type
which we do not manufacture in our country,
I shall have no hesitation in getting that
equipment or that material from any cource
whatsoever, and 1 do not scc why there
should be any objection to that.

SHRI1 PILOO MODY: How is Pakistan
different?

SHRI SAMAR GUHA: | guite agree, if
the hon. Minister means me.

SHRI SWARAN SINGH: Shri Piloo
Mody thinks that he has put a very bright
question, namely ‘How is Pakistan different ?

SHRI PILOO MODY: I do not expect
a bright answer.

SHRI SWARAN SINGH: I know that
the reply will be as duli as the query. Pakis-
tan is a member of defence pacts, and, there-

fore, to say that they are getting arms from
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those countries with whom they are allies
and arec members of defence pacts, is entirely
a different situation as compared to the situa-
tion of a non-aligned country like India
gelting arms from any source whatsoever,
To suggest that we can be deflected in the
pursuit of our independent policy merely
because we¢ acquire arms from one source
or the other is a wrong idea, and 1 think that
those hon. Mcmbers who made that sugges-
tion are playing into the hands of these who
want to malign India by saying that because
India is getting arms from a particular source,
therefore, they are aligned to that country.
That is a great error and pitfall, and 1 would
warn hon. Mcmbers not to fall into that.

SHRI SAMAR GUHA: But we have to
be sure that we do not allow our nationalist
policy to be coloured by them.

SHRI SWARAN SINGH: We have pur-
sucd this policy: we will continue to pursue
that policy because that is the best policy
that is in our interests, and 1 have no hesita-
tion in saying that we will pursue it and we
will get help and equipment from whatever
source it may be available. 1 have no inhibi-
tions whatsoever in that respect, and 1 do
not sec why we should not have confidence
in our own country Lo see that merely getting
help from any other country does not in any
way compromise our position., That is not a
correct sttitude. and 1 would request the hon,
Members not to be obsessed with that idea.

Besides these neighbours. 1 shall ceme 1o
our immediate neighbours a little later. But
before I do that, 1 would like tosay that there
are other matters of importance to the world
community such as the questions of war and
peace, questions of disarmament, questions
not only of the remnants of colonialism in
whatever form they exist but of ending the
apartheid and racist regines in South Africa
or in Rhodesia cte.  These cre matlers on
which we have always lent our full support
in all forums; whether it be the conference of
nonaligned countries, whether it be the United
Nations in its various organs or committees
or bilaterally in the forum of the Common-
wealth, we have steadfastly adhered to the
pursuit of the policy where our opposition
to colonialism in any form has been clear,
forthright and unequivocal. We have stead-
fastly stood for helping freedom fighters
engaged in the task of freeing themselves from
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colonial clutches of the Portuguese in Angola
and Mozambique; also our sympathy and
support has always beecn for thosc who are
fighting against the apartheid regime in
S. Africa and the recist regime in Rhodesia.
Our preoccupation with our problems does
not mean that we can adopt an attitude of
isolation from this contribution we must
make in the affairs of the woild. We have
always pursued a policy where we have made
our position absolutely clear and have used
all our influence in order to  further those
causes and the causes of those who are
suffering,

At this stage, 1 would also like to say that
it was farthest from me to say anything which
might have the e¢ffect of denigrating the UN
organisations or the international community
or the various organs in which we function.
That was not my object, but we must be
realistic in this respect. It is a hard reality
that these UN organisations are political
bodies where governments of countrics are
represented. 1 am also conscious of the fact
that the UN did a great deal of admirable
work in focussing world attention on problems
of colonialism and several other matters, and
it was mainly on account of the pressure
built up in UN organs that the colonial
powers found it difficult to hold on to their
colonial empires, and progressively country
after country became frec and independent.
But we mwust also keep this in mind that the
UN being a body in which governments are
represented, for getting suprot for any parti=
cular proposition which we want any parti-
cular UN organisation or group to adopt,
we must first have sufficient support in the
capitals of the couniries represented in the
appropriate UN body. It is with this object
in view that we have been mobilising support
in various capitals and also through their
representatives in UN headquarters at New
York, at the UN organisations' headguarters
in Geneva, also here in Dclhi by having con-
tacts with the representatives of the countries
concerned; also sometimes, even by special
missions, not always of Ministers, but of
experts, sometimes of professors, lawyers
and other knowledgeable people, to convince
those governments of the correctness and
justice of our case.

We have already raised the question of
Bangla Desh in Ecosoc and depending on the
respons¢ we get, and also depending on

ASADHA 29, 1898 (SAKA)

Ext. Affairs 258

whether it will serve our purpose and interest,
we will certainly raise it in the other appro-
priate organisations of the UN,—provided
we are assured of sufficient support for any
formulation or proposition we expect that
particular organ of the UN to adopt.

The question of recognition of certain
countries has been again raised by several
hon. Members, recognition of GDR, DRVN,
the Provisional Revolutionary Goverrment of
Viet Nam etc. 1 am afraid I have nothing to
add to what 1 said the other day when a non-
official Resolution precisely in relation to
this was debated on the Floor of the House.
This matter was discussed here and I made
my observations and clarified Government’s
stand as best as 1 could. I would like to say
that this is not a matter one year old, this
is a matter which has been with us for so many
years, and several hon. Members oprosite
have themselves been wvery intimately con-
nected even with the policy making in rela-
tion to all these matters. In between nothirg
has happened which rcquires a sudden re-
versal of that. Having said that, I have also
made the position clear that this is a matter
in which we are not opposed to reccgnition,
but let the time for this come. (Interruption)
The time has not come. This is the difference
of opinion.

Several hon. Members have made sugges-
tions that we should take scme step to nor-
malise our relations with China. Several
hon. Members have cxpressed this desire.
Some have even suggesied that some con-
crete action should be taken. 1 would like
to say a few words about this matter.

Some hon, Members have suggested that
we should de-fuse our rclations with China.
I entirely agree that we should not only
de-fuse but try to normalise relations with
China.

AN HON., MEMBER: De-freeze.

SHRISWARAN SINGH: Theexpression
used was de-fuse, also de-frecze, both.

However, normalisation does not depend
upon one party alone. There has to be a
mutual normalisation. If and when the
Government of the People's Republic of
China is willing and ready to take concrete
steps towards normalisation, we shall be
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equally ready and willing to do so. It must,
however, be clearly understood that nor-
malisation can take place only on the basis
of mutual respect for each other’s integrity
and soverignity and on the principle of non-
interference in internal affairs. We welcome
the change in the style of China’s diplomacy
which has been in evidence of late and we
hope that it will also lead to a change in
substance.

SHRI SHYAMNANDAN MISHRA:
They say you do not smile back then they
smile.

SHRI SWARAN SINGH: Mr. Mishra
can grin back if he likes, but a smile or a
grin will not help.

Something has been said and quite rightly
about the new development that has taken
place according to which it has been announ-
ced that President Nixon will visit Peking.
President Nixon’s Adviser, Dr. Kissinger,
has already visited Pcking in a secret, clan-
destine manner. I have made some comments
already on this development when 1 was
replying to the debate on  the non-official
Resolution about recognition.

SHRI S. M. BANERJEE (Kanpur): We
want the official version.

SHRI SWARAN SINGH: That version
was official although it was made when a
non-offizial resolution was being discussed.

I should like to make some comments on
the Sino-Amcrican process of detente. In
this connection 1 should like to recall that
I have already made a statement on 16th
July. While we welcome the reapproachment
between Peking and Washington, we cannot
look upon it with equanimity if it means the
domination of the two powers over this
region or a tacit agreement between them to
this effect. We maintain the right of each and
every country and people to decide their own
destiny without any interference from out-
side.

This applies as much to Bangla Desh as
to Vietnam or the Palastine problem. We
shall not allow any other country or com-
bination of countries 1o dominate us or to
interfere in our internal affairs, We shall to
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our maximum ability help other countries
to maintain their freedom from outside
domination, and their sovereignly. We have
no desire to interfere in the internal affairs
of other countries but this does not mean
that we shall look on as silent spectators if
third countries come and interfere in the
internal affairs of other countries, paiticularly
our neighbours as our own national interest
could be adversely affected.

I sincerely hope that any Sino-American
detente will not be at the expense of other
countries, particularly in this region, How-
ever, we cannot at present totally rule out
such a possibility. 1t can have repurcussions
on the situation in this sub-continent as well
asin this region. We have therefore for some-
time been considering ways and means of
preventing such a sitwation from arising and
meeting it if it should arisc.

In this we are not alone and there are other
countries, both big and small, who may bc
more periurbed than we are. We are in touch
with the countries concerned and shall see
to it that any Sino-American detente docs
not affect us or the other countries in this
region adversely. (Interruptions)

Several observations have been made about
the motives that may have been the main
spring for the development of the Sino-
American detente. Several points have been
sugeested that one party may be motivated
by this aspect and the other country by an-
other motive. Whatever may be the motives
this is a very important and very significant
development.  We shall have to watch very
carefully the effects of this and we shall have
to take every possible step to safeguard our
own intercsts.

1 know that several countrics have already
given their reactions. Some of them have
becn critical of these. Some have expressed
their fears. But there is no doubt that in the
months to come this will be the most impor-
tant event of the year and a great of thovght
will have to be given to the after-effects of
this and how it unfolds itself. Wc necd not
rush to any conclusion straight away. We
have to be careful and watchful and take
adequate steps both political and otherwise
in the international field and inside our own
country to safeguard our interests.



261 D. G. Min. of

Several hon. Members have made a re-
ference to the Press report of an interview
given by President Yahya Khan. 1 should
like to remind the hon. Members that the
report in this case is from Mr. Maxwell who
put forward the theory of India's war in re-
lation to the Sino-Indian conflict. It is the
same reporter. .(Interruption)

SHRI AMRIT NAMHATA (Barmer): He
predicated collapse of Shrimati Indira Gan-
dhi's Government in the mid-term elections.

SHRI SWARAN SINGH: Tt is very
difficult to make any comment upon a press
report of that nature, but there are some
points in that statement which require notice.
I would like to take this opportunity to state
Government's viewpoint with regard to some
of the matters which have been highlighted
in the press report and the statement attri-
buted to President Yahya Khan,

President Yahya Khan is reported to have
said that if India made any attempt to seize
any part of East Pakistan, he would declare
war and Pakistan would not be alone, Pakis-
tan has been trying for sometime to mislead
the world into thinking that Pakistan's pro-
blem is with India and not with the people
of Bangla Desh. It is the military regime's
own action, the brutalities committed by the
Pakistan army in Bangla Desh, that have
landed Pakistan in a morass in East Bengal,
and it is only a settlement with the clected
representatives of the people of Bangla Desh
which will enable it to extricate itse!f from
this morass. So lonz as Pakistan does not
recognise this, the activities of the Mukti
Fauj are bound to continue and increase.
If the Mukti Fauj succeeds in liberating the
territory in Bangla Desh, and Pakistan uses
it as a preltext for an attack on us, then |
must make it clear that we are ready to defend
ourselves,

President Yehya Khan talks about his
willingness to meet our Prime Minister in
response to efforts of mediation. That is also
mentioned in that statement. 1 would like to
mike it clear that this is not a problem bet-
ween India and Pakistan, and if any media-
tion is required, it should be between Presi-
dent Yahya Khan and the people of Bangla
Desh. The people of Bangla Desh have in
an unequivocal manner demonstrated their
faiht in thc leadership of Sheikh Mujibur
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Rahman and the Awami League by winning
as many as 167 out of 169 seats. So, those
friends of Pakistan who wunt to do any
mediation would be well-advised to carry on
their mediation efforts between the military
regime, that is, President Yahya Khan, and
Sheikh Mujibur Rahman and the leaders of
the Awami League. There is no use in divert-
ing the attention of the world by saying or
by suggesting that there should be mediation
between President Yahya Khan and Prime
Minister Indira Gandhi. This is a fight which
is going on betwecn the people of Bangla
Desh and the military rulers. (Interruption)

I would like to say very categorically that
these efforts to divert the attention of the
international community and to project this
liberation fight that is being carried on in a
relentless manner by the freedom-fighters—
this we have to scotch; and we have made it
absolutely clear to all important countries
that this is a matter between the Awami
League—between Sheikh Mujibur Rahman—
and the military rulers, and any attempt to
divert the attention of the international
community by projecting this as an Indo-
Pakistan dispute is something which is totally
unacceptable to us,

1 would like to say something about the
report that has come out about Sheikh Muji-
bur Rahman. The report says that there is
a proposal to try Sheikh Mujibur Rahman—

SHRI AMRIT NAHTA: Tn camera; that
makes it horrible still,

SHRI SWARAN SINGH: Whether it is
in camera or open is immaterial, Ewven if he
should be tried as it is—as mentioned in
some reports—by a military court in which
they say he may have a lawyer but not a
foreigner as a lawyer—all this shows, il any
proof was required, that there is no judicial
system of the type with which we are familiar,
Any trial of that naturc will be a farce, It is
not a legalistic matter or a matter in which
we should devote so much time to these
procedural matters, whether it is in camera
or not. It is obviously a political matter
in which we have taken a consistent stand
that the military regime having embarked on
these atrocious activities against the unarmed
people of Bangladesh, they have to reverse
that trend, stop military action and have
discussions with Sheikh Mujibur Rehman
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and the Awami League. That is what we have
been implying when we have talked of giving
up military means and trying to find a poli-
tical settlement, which means a seltlement
acceptable to the people of Bangladesk,
acceptable to the Awami League and to
Sheikh Mujibur Rehman, who is the undis-
puted leader of the Awami League and the
people of Bangladesh. Any attempt, there-
fore, to take any action against Sheikh Muiji-
bur Rehman will be a follow-up action on the
statement that President Yahya Khan made
on 28th June, which has paved the way com-
pletely for the emergence of an independent
Bangladesh. Any further action of this type
will be a mad action, which will result only
in making the freedom-fighters more deter-
mined in the pursuit and realisation of their
objective, namely, freedom for Bangladesh
and for the people of Bangladesh, So, we
would like to warn that any action taken
against Sheikh Mujibur Rehman, who is the
elected leader of the people of Bangladesh
and any continuation of these atrocities and
any steps taken to pursuc this mad policy and
continued military action against unarmed
people—this is something which will make
the freedom-fighters even more determined
and if T may say so, it is the delermination
and the effectiveness of these freedom fighters
which appeur to have rattled President Yahya
Khan and he is now trying to find excuses
by saying that if any area is liberated, then
he would declare war. It is obvious that
now that he feels the pressure of the activi-
tics of the freedom fighters, he has tried to
divert the attention of the international
community in another direction.

Our attitude has been made clear from
time to time. This Parliament has unani-
mously adopted a resolution pledging sym-
pathy and support and we are pursuing that
resolution in the best possible manner, and
we are doing everything possible to lend
support to the freedom fighters.

Some hon. members have made remarks
against me. 1 am grateful first of all to Mr.
C. C. Desai for making this suggestion. He
himself has been the distinguished Ambassa-
dar of our country to two of our neighbouring
countries, Ceylon and Pakistan. It is interest-
ing that a great deal of wisdom dawns on
many people in civil or military service when
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they rotire from service and they offer all
types of easy prescriptions and easy solutions.
1 would not like to enter into any argument
with him. 1 am grateful to the other hon.
members who have said kind words about
me. which perhaps at any rate according to
Mr. C. C. Desai. 1 do not deserve. I think his
<hift from the Swantantra to the Congress(o)
is not responsible for this type of allergy
against the members of the ruling party.
1 had hoped he would shed some of his old
allergy but he has apparently carried it to
his new party. He apparently appcars to have
been more infected by it. 1am happy, how-
ever, to be re-assured by the leader of the
opposition group that this could be Shri
Desai's personal opinion and not of the group
to which he belongs. But, be that as it may,
1 would like to assure him that1ama spok_cs-
man of the government and we are discussing
this matter in depth, all the time and this is
the unanimous decision of the government
and we review the position from time to time.

18 hrs,

1 have the highest respect for Professor
Hiren Mukerjee. But T cannot help remark-
ing that somehow or other he has developed
a fecling which is totally unjustified. He says
I have some allergy to this problem of
Bangladesh. 1f I have any allergy, it is my
firm commitment to implement the dircctive
that has been given to government by this
august House, of sympathy and support,
and it is that policy that we are stcadfastly
pursuing. 1 would request Professor Hiren
Mukerjee 1o be a little more kind and not to
read some thing which dees not exist. We
know cach other for a long time and 1 feel
more pained when 1 find that he is not satis-
fied with the functioning, either of the foreign
office or of me personally. 1 may be at fault.
1.am responsible to all of you and 1 will admit
when 1 am at fault. But so far as the forcign
office and our missions abroad are conceraed,
1 would liketo assure you thatthey know
fully well the implications of this issue. Let us
not forget that this is a matter which is very
vital for us, which is vital for our existence and
for our survival. Therefore, we have to take
major steps, we have to exercisc all the
wisdom but still in a relentless manner pursue
our objective. The objective being to extend
sympathy and support to the democratic
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‘orces facing the attack of military rulers
1gainst the will of the people of Bangladesh
:xpressed in such overwhelming manner by
returning Sheikh Mujibur Rehman and the
Awami League and giving him such massive
support.  Unless an administration and
government which is controlled by Sheikh
Mujibur Rehman and the Awami League is
installed there, 1 do not see any hope of these
refugees going back, because it is not by
statements alone that any confidence can be
instilled into the minds of thesc refugees to
enable them to return to their homes and
hearths., There is no substitute for expericnce
and the experience that they have had before
they fled for their lives is an experience which
cannot be wished away merely because some-
body is making a statement that these re-
fugees are welcome and they can return.
What was the effect of the statement that
President Yahya Khan made?  After that
34 million more refugees crossed into Lndian
territory.  So, this is the response  to the
statement made by President Yahya Khan.
Therefore, their confidence cannot be res-
tored by statements or assurances by the UN
people. It is very strange that they think that
if they merely cstablish camps these refugees
can be induced to go into those camps. That
again is not likely to happen. Therefore, they
will not go unless the root cause is tackled,
unless the basic problem is solved, and the
basic problem is the light between the people
and the democratic forces on one side and the
military regime on the other. In this we are
committed to suppot the freedom fighters
and that is the objective that we have to realise.

Sir, there are some minor matters which
have been raised but I have no intention of
spcaking on them. Already ten minutes have
passed six and if there are any points which
I have not been able to touch upon I may be
excused. As [ have alrcady said 1 will go
into all of tnem and my Ministry wil' go
through all of th:m and we will benefit from

. them.

Thank you very much.

MR. CHAIRMAN: A number of Cut
Motions have been moved. Unless any
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Member wants any Cut Motions to be put
separately 1 will put all of them together.

All the Cut Motions were put and negatived.

MR. CHAIRMAN: The question is:

“That the respective sums not ex-
ceeding the amounts shown in the fourth
column of the order paper be granted to
the President fo complete the sums neces-
sary to defray the charges that will come in
course of payment during the year ending
the 31st day of March, 1972, in respect
of the hcads of demands entered in the
second column thereof against Demands
Nos. 11 and 12 relating to the Ministry of
External affairs.”

The Motion was adopted

[The Motions for Demands for Grants which
were adopted by the Lok Sabha, are repro-
duced below.—Ed.)

Demank No. 11—EXTERNAL AFFAIRS

“That a sum not cxceeding Rs,
22,99,92,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3ist
day of March, 1972, in respect of *External
Affairs.” ™

Demanp No. 12—OtHEr  REevenue Ex-
PENDIIURE OF THE MINISTRY OF EXTERNAL
AFFAIRS,

“That a sum not exceeding Rs.
14,66,91,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 3lst
day of March, 1972, in respect of ‘Other
Revenue Expenditure of the Ministry of
External Affairs.” ™

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesday, July,
21, 1971/Asadha 30, 1893 (Saka).



